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BerorE THE HoN’BLE NATIONAL GREEN TRIBUNAL
PrincrearL BENcH, NEw DELHI
ORIGINAL ArpPLICATION No. 712/2023

IN THE MATTER OF:

FARMAN QURASHI ...APPLICANT
VERSUS

MINISTRY OF ENVIRONMENT, FORESTS

AND CLIMATE CHANGE & ORS. ...RESPONDENTS

REPLY ON BEHALF OF RESPONDENT NO. 10 TO THE
ORIGINAL APPLICATION NO. 712 OF 2023.

I, Salahuddin S/o0 Mohd. Din R/o 6299 Gali Marwari Nawab Road,

Qureshi Nagar, Sadar Bazar, Delhi G.P.O. North Delhi, Delhi,

Pin-110006, aged about 68 years, do hereby solemnly affirm and
declare on oath as under:-

1. That 1 am the Director of M/s Meem Agro Foods Pvt.

Ltd./Respondent No. 10 in Original Application No. 712 of

2023 and being familiar with the facts and circumstances of the

case, [ am competent to swear this Affidavit.

2. That I have gone through the contents of the captioned O.A.

and its annexures and having gone through the same it is
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specifically admitted in the present affidavit. Therefore, no part
of the O.A. may be taken as admitted by reason only of its

non-traversal in the present affidavit.

3. That before para-wise reply to the contents of the captioned
Original Application, the following preliminary submissions are
being advanced for the kind consideration of this Hon’ble

Tribunal.

PRELIMINARY SUBMISSIONS:

1. That at the outset is submitted that the Applicant has no legitimate
standing or stake in the czjlptioned matter and the same has been
filed with a mala fide intention and for derailing the business of
the answering respondent besides causing unwanted mental
harassment. It is pertinent to note that in Para 3 of the OA the only
interest shown by the Applicant is to the effect that he is having a
‘strong affinity towards the environmental well-being’ and could

identify a significant degradation of the local environment which,

as per the applicant, has been sourced to the answering respondent
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strict proof as to what are his qualifications as per which he could
simply identify the answering respondent’s operation as a source

of pollution.

. That the captioned O.A. was listed before this Hon’ble Tribunal
and by order dated 05.12.2023 had directed issuance of notice to
the respondents and had also constituted a joint Committee with a
direction to the Committee to carry out spot inspection, ascertain
the correct position on the spot and truthfulness of the allegation

and file an action taken report.

. That in compliance of the; abovementioned order, an inspection
was conducted by the competent officials on 27.01.2024 and an
inspection report was thereafter filed before this Hon’ble Tribunal
on 14.02.2024 and that report has denied the presence of any of
the allegations raised by the applicant in the captioned O.A.. It is
further submitted that the answering respondent has also relied on

the findings of the aforesaid inspection report in the present reply

affidavit.
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4. That it is pertinent to bring to the attention of this Hon’ble

Tribunal that the Applicant has a history of troubling the
answering Respondent by filing frivolous complaints in order to
extract monetary benefits and it is upon the denial of such
illegitimate demands, that the Applicant out of personal
malignance has resorted to filing the frivolous petition by abusing
the process of law. This demonstrates the applicant’s malafide
intentions and vindictive approach towards the answering

respondent.

. That the answering respondent also wishes to highlight that the

applicant possesses no t;echnical knowledge, qualification, or
expertise in the field of meat slaughtering and related operations
or the applicable regulations governing the same; the applicant
has neither expertise in the environmental science and issues
related therein; nor any similar petitions/applications have been
filed before this Hon’ble Tribunal or any other court raising

environmental issues.
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6. That it is further submitted that the applicant has not filed a single
document which substantiates the alleged non-compliance/
contraventions and has failed to demonstrate where, when, how
and in what manner these contraventions have taken place. The
OA, as preferred, is therefore nothing more than a fishing and

roving attempt to harm the business of the answering respondent.

7. That the applicant has failed to provide any cogent proof or
verifiable evidence to support the allegations made against the
Respondent. Making vague and sweeping accusations without
concrete proof demonstrates the lack of credibility in the

allegations made by the Applicant.

8. That the answering respondent has been running its Slaughter
House at Khasra No. 993-1005, Kandhla Road, Kairana, District,
Shamli since 2012 and has been operating with a valid Consent
Order granted to the answering respondent by the Uttar Pradesh
Central Pollution Control Board to operate under the Water

(Prevention & Control of Pollution) Act, 1974 and the Air

@&yention & Control of Pollution) Act, 1981 which is valid up to
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31.12.2027. A copy of the Consent Order dated 28.01.2020 issued
to the answering respondent by the UPPCB is attached herewith
and is being marked as Annexure R-1 [Pg.  to __ ]. A copy
of the Consent Order dated 12.07.2023 issued to the answering
respondent by the UPPCB is attached herewith and is being

marked as Annexure R-2 [Pg. 30 to 33].

. That the answering respondent has a valid Certificate approving

the operations of the said Slaughter House from the Food Safety
and Standards Authority of India (FSSAI). A copy of the FSSAI
Certificate of the answering respondent is attached herewith and is

being marked as Annexure R-3 [Pg.  to .

10.That the answering respondent has a valid Certificate approving

the operations of the said Slaughter House from the Agricultural
and Processed Food Products Export Development Authority
(APEDA). A copy of the APEDA Certificate of the answering

respondent is attached herewith and is being marked as Annexure
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11.That the answering respondent has been operating the said
Slaughter House with all the necessary permissions and has been
following all the mandatory norms as laid by the Consent Order
Order dated 20.01.2020 & 12.07.2023. The same can also be seen
from the inspection report dated 14.02.2024, which is already on
record before this Hon’ble Tribunal, from which it can be clearly
summarised that the mandatory requirements for the functioning
of the Slaughter House are being complied with by the answering

respondent.

12.That while the relevant authorities have granted relevant
certifications under the st‘atutory scheme, the Applicant cannot
substitute such certifications and the satisfaction of such
authorities by making bald allegations which have no basis in

truth.

13.That, being motivated by an apparent mala fide intent, all the
allegations raised by the Applicant against the answering

respondent are vague, baseless, false and the applicant has even
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PARA WISE REPLY:

14.That the contents of the Synopsis at Page 1 and 2 are denied. It
is rather submitted that the answering respondent first received
the Consent order under Section 21/22 of the Air (Prevention
and Control of Pollution) Act, 1981 (as amended) and under
Section 25/26 of the Water (Prevention and Control of
Pollution) Act, 1974 (as amended) dated 28.01.2020 from the
UPPCB from date commencing 01/01/2020 - 31/12/2023 and
vide a subsequent Consent Order dated 12.07.2023 granted by
the UPPCB, the date was extended to 31/12/2027. Therefore,
the answering reSpondlent had been lawfully operating its
Slaughter House with all the due compliance of the conditions

enumerated therein.

15.That the contents of Para 1 of the O.A. at Page 6 are formal in

nature and needs no reply.

16.That the contents of Para 3 of the O.A. at Page 7 of the O.A are

ied. It is denied that the answering respondent has been
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causing water and air pollution and disposal of effluents in a
improper manner thereby violating the norms as prescribed by
the UPPCB for the proper operation of the Slaughter House. It
is rather submitted that the answering has been operating the
Slaughter House with all the due certifications, consent orders
and mandatory compliance as prescribed by the UPPCB. It is
pertinent to note that in Para 3 of the OA the only interest
shown by the Applicant is to the effect that he is having a
‘strong affinity towards the environmental well-being’ and
could identify a significant degradation of the local
environment which, as per the applicant, has been sourced to
the answering responde;lt specifically. It is submitted that the
Applicant ought to be put to strict proof as to what are his
qualifications as per which he could simply identify the

answering respondent’s operation as a source of pollution.

17.That the contents of Para 4 of the O.A. at Page 7 are formal in

nature and needs no reply.
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18. That the contents of Para 5 of the O.A. at Page 7 & 8 alleging
that the answering respondent has not been complying with the
necessary norms and of waste freatment and discharge of
effluents as prescribed by the Environment Protection Act, 1986
as well as the UPPCB are denied. On the contrary, the
answering respondent has already been granted the necessary
permission to operate the Slaughter House vide Consent Order
dated 12.07.2023 issued by UPPCB for a period of 4 years i.e.
until December 2027 and all the necessary conditions as
prescribed by UPPCB for the functioning of the Slaughter
House are being very well compiled. While the applicant herein
has been making bal& averments regarding the improper
functioning of the slaughter house it fails to highlight as to how

such contraventions/violations have been done.

19.That the contents of Para 6 of the O.A. at Page 8 are denied. On
the contrary it is submitted that the applicant has been making

mere baseless averments devoid of any merits without

presenting any supporting evidence to the alleged facts. The
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the UPPCB for operating their Slaughter House on 28.01.2020
from date commencing 01/01/2020 - 31/12/2023 and vide a
subsequent Consent Order dated 12.07.2023 granted by the
UPPCB, the date was extended to 31/12/2027. It is pertinent to
note that if at all the answering respondent would have been
violating any of the norms prescribed by the UPPCB given in
the Consent order governing the operation of the slaughter
house, the Consent Order extending the date of operation to
December 2027 ought not to have been granted at all. The
extension of the Consent Order supplements the bonafide of the
answering respondent that the slaughter house has been
operating lawfully with .'.:111 the due compliance of the conditions

enumerated in the Consent Order passed by the UPPCB.

. That the contents of Para 7 of the O.A. at page 8 are formal in

nature and needs no reply.

. That the contents of Para 8 of the O.A. at page 8 are denied. It

is denied that the answering respondent has not been complying

&@,% _the norms set out by the UPPCB as enumerated in the
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Consent Order dated 28.01.2020. It is further reiterated that
after the Consent order dated 28.01.2020 granted to the
answering respondent by the UPPCB, a subsequent Consent
Order was passed by UPPCB extending the time of the consent
order from December 2023 to December 2027. If at all the
answering respondent would have been violating any of the
norms prescribed by the UPPCB given in the first Consent
Order, the subsequent Consent Order extending the date of
operation to December 2027 out not to have been granted at all.
Therefore, the grant of the Consent Order itself validates the
fact that all the norms as enumerated in the Consent Order
28.01.2020 were being'very well followed by the answering

respondent.

22.That the contents of Para 9 of the O.A. at Page 9 are denied.

While the applicant herein alleges that the answering
respondent has been using wood along with briquettes in its

boiler (6TPH) which does not falls under the ambit of fuel

approved by the Central Pollution Control Boards (hereinafter
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depicts a completely different scenario. At Page 140 of the
inspection report in the column highlighting Details of fuel and
its Consumption, the report clearly states that Bio Briquettes are
being used as fuel and not wood as alleged by the applicant
herein. Therefore, while the applicant has been making nothing
but bald averments regarding the improper functioning of the
slaughter house, he fails to highlight as to how such
contraventions/violations have been done by the answering
respondent. Copy of Challans of Bio-Briquettes ordered by the
answering respondent is attached herewith and is being marked

as Annexure R-5 (Colly) [Pg. 45 to 69 |.

23. That while the contents of Para 10 of the O.A. at Page 9 are
formal in nature and need no reply, it is pertinent to highlight
that the CPCB have encouraged the use of Bio briquettes which
are already being used by the answering respondent as

mentioned above in Para 13.

24.That the contents of Para 11 of the O.A. at Page 9 are denied.
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dated 14.02.2024 it is clearly stated on Page 140 of the report in
the column stating source of air pollution that only one (1)
Diesel Generator set of 600 KVA was found in the premises
which was not functional. Therefore, the allegations of the

applicant in the said para are devoid of any merit.

25.That the contents of Para 12 of the O.A. at Page 9 & 10 are

formal in nature and need no reply.

26.That the contents of Para 13 of the O.A. at Page 10 are denied.
It 1s again reiterated that the applicant has only been making
bald averments Withou't having any evidence to substantiate
such allegations. The Slaughter House of the answering
respondent was inspected by the committee appointed by this
Hon’ble Tribunal and it was found that the alleged premise had
only one (1) Diesel Generator set of 600 KVA which was
non-functional. A picture of the non-functional Diesel
Generator found on the premises of the Slaughter House is also

attached to the abovementioned report. Therefore, this claim of

- ~
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the applicant is nothing but a failed attempt to tarnish the

business image of the answering respondent.

27.That the contents of Para 14 of the O.A. at Page 10 are denied.
It is submitted that the the Air Pollution Control System of
Slaughter House of the answering respondent is completely
operational and the same can be seen from the inspection report
wherein in “Part C: Air Pollution” at Page 143, clearly depicts
that all necessary pollution control measures are being
maintained by the answering respondent in their Slaughter
House. It is further clarified that the inspection report at Page
143 at Point No. 26 stat'es that the industry has not provided a
separate energy meter for Air Pollution Control Devices
(hereinafter referred as “APCDs”) however a separate meter for
APCDs also known as stack monitoring meter which is very
much installed at the premises of the answering respondent. A
photograph of the separate meter (stack monitoring meter) for
APCD:s installed at the premises of the answering respondent is

attached herewith and is being marked as Annexure R-6 [Pg.
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28.That the contents of Para 15 & 16 of the O.A. at Page 10 & 11
are denied. It is denied that the answering respondent has not
provided the data of Online Continuous Effluent Monitoring
System (hereinafter referred as “OCEMS”) Station to the
Central Pollution Control Boards. On the contrary it is
submitted that the OCEMS is installed at the Final Outlet of
ETP for continuous monitoring of treated water quality and
connected to the server of CPCB and UPPCB and the same is
also mentioned at Page 139 in the inspection report. Copies of
the OCEMs data of the answering respondent from 08.11.2024
to 27.01.2024 is attacllled herewith and is being marked as

Annexure R-7 (Colly) [Pg. 71 _to132].

29.That the contents of Para 17 of the O.A. at Page 11 are denied.
It is submitted that in the inspection conducted on the alleged
premises the housekeeping and sanitation facility in the
premises was found to be satisfactory and no such observation

made by the inspecting officials. Moreover, Bio-Filters are

d on the premises of the Slaughter House to control
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Odour from the rendering plant. The applicant has been making
bald averments without having any concrete proof to

substantiate such claims.

30.That the contents of Para 18 and 19 are denied. It is submitted
that while an inspection was conducted by a Flying Squad
constituted by the Commission for Air Quality Management in
National Capital Region and Adjoining Areas in the premises of
the answering respondent on 04.10.2023 and the Commission
passed a closure order with reference to the alleged premises
however, on 30.10.2023 the aforesaid closure order was lifted
by UPPCB after impos{ng a penalty of Rs. 3,30,000/- on the
answering respondent towards environmental compensation
which was duly paid and an undertaking was also submitted by
the answering respondent stating that all the necessary
guidelines shall be complied with and ever since the answering
respondent has been  complying with all the

conditions/norms/guidelines as laid down by the governing
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31.That the contents of Para 20 of the O.A. at Page 12 are not
addressed towards the answering respondent however it is
submitted that the answering respondent is neither acting in
contravention with the Consent Order dated 28.01.2020 nor the
subsequent one dated 12.07.2023. It is pertinent to note that if
at all the answering respondent would have been violating any
of the norms prescribed by the UPPCB given in the Consent
order governing the operation of the slaughter house, the
Consent Order extending the date of operation to December

2027 ought not to have been granted at all.

32.That the contents of Par.';l 21 of the O.A. at Page 12, 13 & 14 are
denied. It is denied that the answering respondent has been
violating conditions laid down in Consent Order dated
28.01.2020. The applicant has been making unnecessary bald
averments with a malafide intention so as to affect the business

of the answering respondent.

33.That the contents of Para 22 of the O.A. at Page 14 & 15 are
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House was issued to the answering respondent and the closure
was also lifted upon a payment of penalty and submission of an
undertaking to comply with the necessary norms of the Consent
Order dated 28.01.2020, the answering respondent has been
ever since complying with all the necessary norms and the same
can be substantiated from the inspection report of the dated
14.02.2024 wherein the said Slaughter House has been found
to be complying with all the necessary requirements of the
Consent Order thereby negating the baseless claims made by

the applicant.

34.That the contents of Pal:a 23 of the O.A. at Page 15 are denied.
It is denied that the Slaughter House being run by the answering
respondent has been violating the conditions of the Consent
Order dated 28.01.2020. The said slaughter house is being
managed and operated with all the necessary compliances as

notified by the Consent Order and the inspection report is

already before this Hon’ble Tribunal which clearly shows that
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35.That the contents of Para 24 of the O.A. at Page 15 are formal

in nature and merit no response.

36.That the contents of Para 25, 26 and 27 of the O.A. at Page 16
are denied. It is denied that the answering respondent has been
doing improper and illegal disposal of effluents rather the said
Slaughter House is equipped with underground piping network
for transmission and discharge of treated effluents onto its own
land for ferti-irrigation and Online Continuous Effluent
Monitoring System (OCEMS) is also installed at Final Outlet of
ETP for continuous m;mitoring of treated water quality and
connected to the server of CPCB and UPPCB. Further, the
OCEMS data 1s also available with the CPCBs and PCBs. The
answering respondent has also installed a Blood Meat Plant to
ensure proper disposal of blood generated from the slaughtering

operation. Photographs of the separate digital meter installed at

the inlet and outlet of the ETP along with the photograph of the
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answering respondent is attached herewith and is being marked

as Annexure R-8 (Colly) [Pg.133 t0137 ].

37.That the contents of Para 28 of the O.A. at Page 17 are denied.
It is denied that the blood generated from the slaughtering
process is not disposed of in a proper manner. It is rather
submitted that the answering respondent has installed a Blood
Meat Plant to ensure proper disposal of blood generated from

the slaughtering operation.

38.That the contents of Para 29 of the O.A. at Page 17 are denied.
On the contrary it is slubmitted that the Slaughter House is
equipped with sufficient CCTVs for surveillance at the entry
points, Lairage and meat processing unit and the same has also

been confirmed by the inspection report.

39.That the contents of Para 30 of the O.A. at Page 18-22 are

denied and having been already explained in the aforesaid
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40.That the contents of Para 31, 32 and 33 of the O.A. at Page 22

are denied. It is denied that the answering respondent has been
violating conditions laid down in Consent Order dated
28.01.2020 (obtained under the Water Act, 1974). The applicant
has been making unnecessary bald averments with a malafide
intention so as to affect the business of the answering
respondent. The said slaughter house is being managed and
operated with all the necessary compliances as notified by the
Consent Order and the inspection report submitted by the
authorities is already before this Hon’ble Tribunal which clearly
shows that all the necessary requirements to run a Slaughter
House are being duly fulﬁlled by the answering respondent.
While a notice directing closure of the operations of the
Slaughter House was issued to the answering respondent
however, the closure was lifted after payment of penalty and
submission of undertaking to further comply with the necessary
norms of the Consent Order dated 28.01.2020, the answering

respondent has been ever since complying with all the

ecessary norms.
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41.That the contents of Para 34 of the O.A. at Page 22 are denied.
It 1s rather submitted that since the answering respondent has
been complying with all the necessary requirements of the
Consent Order granted for the operation of the said Slaughter
House and therefore possesses no threat to the environment or
the public at large. Moreover, the answering respondent gets
regular tests done for analysis of Effluent Water, Ground Water
and Waste Water generated from the slaughterhouse of the
answering respondent and all such reports are absolutely clean.
A copy of latest laboratory reports of analysis of Effluent Water,
Ground Water and WasteWater generated from the slaughter
house of the answering }espondent 1s attached herewith and is

being marked as Annexure R-9 (Colly) [Pg.138 t0141].

42.That the contents of Para 35 of the O.A. at Page 23 are denied.
The said slaughter house is equipped with underground piping
network for transmission and discharge of treated effluents onto
its own land for ferti-irrigation and Online Continuous Effluent

nitoring System (OCEMS) is also installed at Final Outlet of
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connected to the server of CPCB and UPPCB. Further, the
OCEMS data is also available with the CPCBs and PCBs. The
answering respondent has also installed a Blood Meat Plant to
ensure proper disposal of blood generated from the slaughtering
operation and an ETP of 500 KLD capacity for treatment of

industrial waste water.

43.That the contents of Para 36 of the O.A. at Page 23 are formal

in nature and merit no response.

44, That the contents of Para 37 of the O.A. at Page 24 are denied

having been already answered in the aforesaid paragraphs.

45.That the contents of Para 38 of the O.A. at Page 24 arc denied.
It is denied that the answering respondent is slaughtering more
buffaloes per day against the sanctioned limit. On the contrary it
is submitted that while the slaughter house has a sanction of

slaughtering 600 buffaloes per day, upon the inspection of the

mpremises dated 14.02.2024 it was found that the answering
ZENTE N
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day (297) as opposed to its daily sanctioned limit of 600
buffaloes per day. Merely alleging that the slaughter house of
the answering respondent is working round the clock does not
necessarily imply that it is slaughtering more than its per day

sanctioned limit.

46.That the contents of Para 39 of the O.A. at Page 24 are formal

in nature and merit no response.

47.That the contents of Para 40 of the O.A. at Page 24 are denied.
While the applicant alleges that complaints/representations have
been given by the local- public to the government officials, he
has failed to bring any such representation before this Hon’ble

Tribunal and is making a baseless averment.

48.That the contents of Para 41 of the O.A. at Page 25 are
denied.The applicant has failed to substantiate in any manner

that the answering respondent is involved in slaughter of

progeny. News articles, paper clippings and random pictures
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involved in slaughtering of progeny. The allegations made by
the applicant are alleged with the sole intent to tarnish the
image of the answering respondent and harm its business

prospects.

49.That the contents of Para 42 of the O.A. at Page 25 are formal

in nature and merit no response.

50.That the contents of Para 43 of the O.A. at Page 9 are denied.

While it is alleged that the answering respondent has been
taking undue advantage of the first Consent Order dated
28.01.2020 it is submi:rt-ed that the first Consent Order was
granted to the answering respondent by the UPPCB for
operating their Slaughter House on 28.01.2020 from date
commencing 01/01/2020 - 31/12/2023 and vide a subsequent
Consent Order dated 12.07.2023 granted by the UPPCB, the
date was extended to 31/12/2027. It is pertinent to note that if

at all the answering respondent would have been violating any

of the norms prescribed by the UPPCB given in the Consent
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Consent Order extending the date of operation to December
2027 out not to have been granted at all. The extension of the
Consent Order supplements the bonafide of the answering
respondent that the slaughter house has been operating lawfully
with all the due compliance of the conditions enumerated in the

Consent Order passed by the UPPCB.
51.That the contents of Para 44 of the O.A. at Page 25 are denied.

52.That the contents of Para 45 of the O.A. at Page 26 are denied.
The said slaughter house is equipped with underground piping
network for transmissior; and discharge of treated effluents onto
its own land for ferti-irrigation and Online Continuous Effluent
Monitoring System (OCEMS) is also installed at Final Outlet of
ETP for continuous monitoring of treated water quality and
connected to the server of CPCB and UPPCB. Further, the
OCEMS data is also available with the CPCBs and PCBs. The
answering respondent has also installed a Blood Meat Plant to

ensure proper disposal of blood generated from the slaughtering

oy ,cpgratmn and an ETP of 500 KLD capacity for treatment of
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industrial waste water. Therefore, there appears to be no merit
in the allegation that the slaughtering operation carried out by
the answering respondent is triggering epidemic diseases in the

surrounding area.

53.That the contents of Para 46 of the O.A. at Page 26 are not
addressed towards the answering respondent and therefore, do

not require any response from the answering respondent.

54.That the contents of Para 47 of the O.A. at Page 26 are denied.
It is submitted that the answering respondent is operating in
compliance of all the ne;:essary requirements for the function of
the Slaughter House and the allegations made by the applicant

are false, baseless and devoid of merits.

55.That the Ground A-U referred by the applicant in the cationed
O.A. from Page 27-31 having been already answered in the

aforesaid paragraphs of this reply are denied and need no reply.

/!
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56.That the prayers in Para 48 & 49 of the O.A. at Page 31 & 32
may not be entertained for the submissions made above and the

O.A be dismissed with exemplary costs.

57.That the answering respondent further craves liberty of this
Hon’ble Court to add to, or amend, the present affidavit, with

the liberty of this Hon’ble Court as and when required by this

DEPONENT

Hon’ble Court.

VERIFICATION:

Verified at New Delhi on this 21* day of November 2024 that
contents of the above affidavit from Para 01 to 57 are true and cg
to the best of my knowledge and belief, no part of it is fals

nothing material has been concealed therefrom.

Vt LJ‘ 1alait3]
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Ref No. - 70440/UPPCB/Circle3(UPPCBHO)/CTO/air/SHAMLI/2019

To ,

Sub :

L.

ro

U.P. Pollution Control Board

CONSENT ORDER
Dated : 28/01/2020

Shri SALAHUDDIN SALAHUDDIN
M/s MEEM AGRO FOODS PVT LTD
993 to 1005, Kandhla Road, Kairana, Shamli ,SHAMLI,247774

SHAMLI

Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
to M/s. MEEM AGRO FOODS PVT LTD

Dated : 28/01/2020

Reference Application No. 6301242

With reference to the application for consent for emission of air pollutants from the plant of M/s
MEEM AGRO FOODS PVT LTD. under Air Act 1981. It is being authorised for said emissions, as
per the standards, in environment, by the Board as per enclosed conditions .

This consent is valid for the period from 01/01/2020 to 31/12/2023 .

Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the

Air (Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of competent authority .
ishi Digitally signed
NIShl b;'gl::iztzls(lfmar
Kumar  chauhan
Date: 2020.01.28
Chauhan 13?5-30«»0530'

For and on behalf of U.P. Pollution Control Board

CEO
C-3.
Enclosed : As above
(condition of consent):
Nihi g

Copy to:

Regional Officer, U.P. Pollution Control Board, Muzaffarnagar.

Kumar Chauhan
Date: 2020.01.28
Chauhan 1;:655+05'3o'
CEO
C-3.

iy



(V3]

6(c)

10.

11.

12.

This consent is valid f
per day, Frozen Meat-
This consent is valid or
approval before making

31

U.P. Pollution Control Board

CONDITIONS OF CONSENT

consent would be deemed void.

or the approved maximum s
45 MT/Day, Tallow-15 MTY/
Wly for products and qu
any modification i
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Dated : 28/01/2020

ove. Industry shall obtain prior
nin product/ process /fuel/ plant machinery failing which

The unit should follow the various provisi ‘
provisions of “REVISED COMPREHENSIVE INDUSTRY
12)0?%‘,‘UM ENT ON SLAUGHTER HOUSES” issued by Central pollution Control Board in October

The slaugh_ter house will follow t
‘Compendium of Indian Standar

The maximum rate of

stacks.

Air Pollution Source Details.

of rules and regulations as mentioned in the
ds on Slaughter House”.

emission of flue gas should not be more than the emission norms for the

|

L Air Pollution Source Details
J S.No AirS Polution | Type of Fuel Stack No. Parameters Height
[ ource
i 1 6 TPH Boiler | Wood and 1 Particulate 30 Meter
Coal (4 MTD) Matter From Ground
Level
2 600 KVA DG Diese 1 Sulphur As per EPA
Set Dioxide Rules 1986
3 600 KVA DG Diese 1 Sulphur As per EPA
Set Dioxide Rules 1986
The emissions by various stacks into the environment should be as per the norms of the Board .
Emission Quality Details Detail
S.No Stack No Parameter Standard
1 1 Particulate Matter As per EPA Rules
1986
1 Sulphur Dioxide As per EPA Rules
2 1986
Sulphur Dioxide As per EPA Rules
3 1 P 1986
. i ly affect th ironment
The industry should be operated in such a manner that it does not adversely affect the enviro

and the solid waste genera
Any source of emissi

permitted by the Board .

The industry should ensut
manner that the air emissi

i i .14 as per EP
. : tatement in prescribed format as per rule no
t Environmental S
ry shall submi

amended.

The indust
Rules 1986 .

de by or

re the op .
on confirms wi

ted such as ash etc. is disposed in eco friendly manner .
ther than that mentioned in the Air consent seeking application will not be
on o

i i i ha
ion of the air pollution control system (APCS) in suc
eratlonﬂ? the standards prescribed under the E.P Act 1986 as

ders / directions issued by Hon’ble Supreme court Hon’ble High

bunal, Central Pollution Control Board and U.P Pollution Control
d of environment from time to time . . - quality
toring reports of all stacks and ambient air qu
E.P. Act 1986 .

i shall abi :
Egirin?—ilosl?%le National Green tr1

Board for protection and safe guar

ubmit monthly moni
f:lécrltlllfs”ltgi 7 Izzi)lll)rsoved |aboratory under

from a

a)



20.

ngg llzgu:gz:g:él ‘{szgi}’(;\;ieﬂ‘:evatl_rious %rovismngl'Air (Prevention and Control of Polluti(])]n) /}‘;Ct
; : ntion ! i ther
applicable rules notified under E.P. A?:? ]&;(g.ltrol of Pollution) Act 1974 as amended and all 0

E?’%g‘ilrlls({rgp“(fjlg c'ansure the continuous and uninterrupted data supply from the OCEEMS to the

gl?finumltassth?;l- submit audited balance sheet for the current year and the details of fees deposited
g last three years within a month failing which consent would be deemed void.

The use of Pet coke and Furnace of i i i i i ’
oil as a fuel i : s restric ance of the Hon’ble
Supreme court order . n the factory is restricted in compliance

The Industry will use minimum 20% Bio Briquette as fuel in the Boiler depending upon its
availability .

The industry shall obtain prior consents in the cvent of any addition of new emission generation
sources such as- Boiler/ Furnace/ Heaters/ D.G. Sets or alteration of existing emission sources In
accordance with section- 21/22 of air Act 1981 (as amended respectively).

Minimum 33% of the land on which industry is established will be covered and properly maintained
by the plantation of tall trees of suitable species as per the guidelines set up by the Board vide its
Office Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at
URL http://www. uppcb. com /pdf/Green-Belt-Guidle_160218.pdf .

CPCB or UPPCB against the unit, then CTO issued earlier will remain
he compliance and after revocation of
al conditions mentioned in the

If closure order is issued by
suspended during the closure period and after ensuring t
closure order, the CTO will automatically be effective with addition

closure revocation order .
Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and

UPPCB for protection and safe guard of environment from time to time .

Specific Conditions:



1191

1. This consent is valid for slaughtering of 300 Buffalo per day, Frozen Meat-45 MT/Day, Tallow-15
MT/Day and Bone Meal-4 MT/Day.

2. Unit shall regularly operate and maintain Air pollution control system i. . Multicyclone and
cyclone dust collector and ensure that stack emissions and ambient air quality is within the
prescribed norms.

3. Unit §h§xll install online emission monitoring system within 03 months and shall ensure its
connectivity with the servers of CPCB and UPPCB .

4. Unit shall ensure that ambient air quality of nearby areas is not adversely affected due to operation
and emissions of the unit.

5. Unit shall comply the provisions of Air (Prevention and Control of Pollution) Act 1981 as
amended and Environment (Protection) Act 1986, and direction issued by Hon'ble National Green
Tribunal, New Deihi in Order dated 13.07.2017 in OA no. 200/2014, M.C. Mehta v/s Union of India
and orders of Hon'ble Courts and Hon'ble NGT.

6. The overall noise levels in and around area shall be kept well within the standards by providing
noise control measures including acoustic hoods, silencers, enclosures etc, on all sources of noise
generation. The ambient noise level shall confirm to the standards under the Environment
(Protection) Act 1986.

7. Unit shall use Bio-briquette as co-fuel with main fuel in the ratio of minimum 20 percent in boiler
subject to its availability.

8. Unit shall submit the ambient air quality report and stack report of the air pollution sources from
laboratory authorized from MOEF & CC, Govt. of India on quarterly basis.

9. Unit shall develop Green Belt in minimum 33 percent area of Industrial Premises as per the
provisions laid down in office order no. H16405/220/2018/02 dated 16-02-2018 of U.P. Pollution

Control Board. The copy of said office order is available on the website of U.P. Pollution Control
Board www.uppcb.com.

10.Fly ash shall be stored separately as per CPCB guidelines so that it should not adversely affect the
air quality, becoming air borne by wind or water regime during rainy season by flowing along with
storm water . Direct exposure of workers to fly ash & dust shall be avoided.

11.Unit shall comply with the document prepared by Central Pollution Control Board titled "Revised
Comprehensive Industry Document on Slaughter House" for adoption of best available pollution

control technologies, water consumption, effluent generation etc. and submit the compliance report
within 03 months.

12.This Consent order shall automatically become invalid on issuance of Closure Order by C.P.C.B /
UPPCB and further on Revoking of Closure order, the Consent order shall become valid.

13. To control the odour generated from the rendering plant industry should operate and maintain
Bio-filter properly and efficiently.

Issued with the permission of competent authority . Nishi s

Kumar  chauhan
Date: 2020.01.28
Chauhan 133726 +0s:30°

For and on behalf of U.P. Pollution Control Board .

CEO
C-3.
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:.,-;-s‘w-i Uttar Pradesh Pollution Control Board
%%Er!ﬁ[‘\& Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.in, Website: www.uppcb.com

186534/UPPCB/Circle3(UPPCBHO)/CTO/both/SHAML1/2023 Date: 12/07/2023
To,
M/s
MEEM AGRO FOODSPVT LTD
MEEM AGRO FOODSPVT.LTD, KANDLA ROAD, KAIRANA, Application Id-
SHAMLI,SHAMLI,247774 21630459

Consolidated Consent to Operate and Authorisation hereinafter referred to asthe CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA is hereby granted to MEEM AGRO FOODSPVT LTD located at MEEM AGRO FOODS PVT.
LTD, KANDLA ROAD, KAIRANA, SHAMLI,SHAML,247774. subject to the provisions of the Water
Act, Air Act and the orders that may be made further and subject to following terms and conditions :-

1. ThisCCA MEEM AGRO FOODSPVT LTD granted for the period from 12/07/2023 to 31/12/2027 and
valid for manufacturing of following products.

S |Product Quantity Unit
No

1 FROZEN MEAT 72 Metric Tonnes/Day
FROM
SLAUGHTERING
OF BUFFALO
600/DAY

2 BY PRODUCT 8 Metric Tonnes/Day
MEAT BONE MEAL
-8 MT/DAY

3 BY PRODUCT 30 Metric Tonnes/Day
TALLOW- 30
MT/DAY

2. Conditions under Water (Prevention and Control of Pollution) Act -1974 asamended :-

(i) Thedaily quantity of effluent discharge (KLD) :-

Kind of Effluent Quantity(KLD) | Treatment facility | Discharge point

Domestic 20KLD Septic Tank SEPTIC TANK
THROUGH
SEPTIC TANK
Industrial 264 KLD ETP IRRIGATION/GR
THROUGH ETP EEN

BELT/WASHING/
FLOUSHING IN
OWN LAND

(i) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting

of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.
PRADEEP PRADELP Saatan
SHARMA E(a)f:;éoBJl.ZQ 19:14:24
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In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with areport in this regard to be dispatched immediately.
(iii) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

Industrial Effluent Quality Standard

S.No. Parameter Standard

1 pH AS PER E(P) RULES,
1986

2 BOD AS PER E(P) RULES,
1986

3 COD AS PER E(P) RULES,
1986

4 TOTAL SUSPENDED | AS PER E(P) RULES,
SOLIDS (TSS) 1986

5 OIL AND GREASE AS PER E(P) RULES,
1986

(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with areport in this regard to be
dispatched immediately.
(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated sewage to the following standards.

S No. Parameters Standards
1 pH AS PER E(P) RULES, 1986
2 BOD (mg/L) AS PER E(P) RULES, 1986
3 TSS (mg/L) AS PER E(P) RULES, 1986
4 Fecal Coliform AS PER E(P) RULES, 1986
(MPN/100ml)

3. Conditionsunder Air (Prevention and Control of Pollution) Act -1981 as amended :-
i) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards.

Air Pollution Sour ce Details

S No. Air Typeof fue | Stack no Control Height of
Pollution Device Stack
Source
1 2 X600 |DIESEL/PN 02 Sulphur 7.5 METER
KVA DG G-0.10 Dioxide ABOVE
SETS KL/DAY STACK
WITH HEIGHT
ACOUSTIC FROM ROOF
ENCLOSU LEVEL ON
RE EACH
PRADEEP

SHARMA

Digitally signed by
PRADEEP SHARMA

Date: 2023.11.29 19:13:10
+05'30"
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2 1 X6 TPH | BIOMASS/ Particulate | 30 METER

BOILER BIO Matter STACK
with MULTI | BRIQUETT HEIGHT
CYCLONE | ES AND FROM

DUST |DRY DUNG GROUND
COLLECT |- 4 MT/DAY LEVEL
OR, WET
SCRUBBE

R

Emmission Quality Standards

SNo. Stack no Parameters Standards
1 01 Particulate Matter AS PER CAQM
DIRECTION
2 01 Sulphur Dioxide AS PER CAQM
DIRECTION
3 01 Sulphur Dioxide AS PER CAQM
DIRECTION

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately

(if) The unit will not use any type of restricted fuel.

ii1) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure asis
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Day time : from 6.00 am. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 am.

Standardsfor Industrial |Commercial | Residential Silence
Noiselevel in Area Area Area Zone
db(A) Leq

Day |[Night| Day | Night| Day |Night| Day | Night
Time| Time| Time| Time | Time| Time| Time| Time

75 70 65 55 55 45 50 40

4. Essential documentsto be submitted by the Industry/Unit as Applicable :-

(1) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(i) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

5. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

6. Unit has to comply with the following specific & general conditions. Non compliance of any provision of

this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and

Transboundary Movement) Rules, 2016 will resultsin legal action under the aforesaid Acts and Rules.

7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of

Environment, Forest and Climate Change, Uttar Pradesh. Y ou are directed to develop Miyawaki Forest as

per the SOP available at URL :-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of

this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the

amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand

Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-

compliance of this direction, your consent will be revoked by the Board.

8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction

then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the

responsibility of the industry to comply with the various conditions of the NOC obtained from the
PRADEEP  paueion
SHARMA Dol
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competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

1. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in athree
month from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not

complying with stipulated conditions or any further direction/instruction issued by the Board, legal action

shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be |eak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.

7. Theindustry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned offices. In case of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect.

9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by

the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge
point or emission point

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.

Specific Conditions:-
1. This CTO is valid only for the production capacity of FROZEN MEAT- 72 MT/DAY FROM
SLAUGHTERING OF BUFFALO- 600 NO./DAY AND BY PRODUCT MEAT BONE MEAL -8
MT/DAY AND TALLOW- 30 MT/DAY only at site KANDLA ROAD, KAIRANA, DISTRICT-SHAMLI,
247774, U.P.
2. Industry shall submit the report on 24 compendium point and must comply the same for slaughter house
units regularly to the Board.
3. The industry must complied the conditions of NOC issued to unit from the UPGWD for abstraction of
ground water.
4. This consent order will be subject to the compliance of order passed by the Hon'ble N.G.T. in O.A
no.231/2014 and O.A. no. 66/2015 (Doaba Paryavaran Samiti Vs. State of U.P & Ors.) and application No.
19/2018(M.A no.172/2018).
5. The industry shall ensure to comply the the Hon'ble Supreme Court in the Writ petition (Civil) no.
309/2003 Laxmi Narayan Modi v/s Union of India and others in the case of Slaughter Houses.
6. No plant and machinery shall be installed in the industry without obtaining CTE from UPPCB.
PRADEEP  oasess siamia
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7. The unit should follow the various provisions of "REVISED COMPREHENSIVE INDUSTRY
DOCUMENT ON SLAUGHTER HOUSES" issued by Central pollution Control Board in October 2017
and will submit the action plan for reduction in water consumption within 3 months.

8. All the slaughtered meat produced by slaughter house shall be supplied to its integrated frozen meat unit.
The prior permission from U.P. Pollution Control Board is required if the slaughtered meat is to be given to
other frozen meat unit for processing.

9. In compliance of the Central Pollution Control Board letter no. F. No. B-
190193/WQMI1/CPCB/P& P/14212 dated 08/12/2017, the industry will follow the Effluent discharge
standards as notified under the Environment (Protection) Rules, 1986 and only the treated effluent meeting
the effluent discharge norms notified under the Environment (Protection) Rules, 1986 is allowed to
discharge.

10. No effluent shall be discharge outside the factory premisesin any circumstances.

11. The unit shall maintain strict supervision upon fluctuations in operating parameters with respect to each
treatment unit of the Effluent treatment plant.

12. The Unit shall install Piezometer for measurement of ground water level and the data generated from
Piezometer will be provided to the SPCB on monthly basis.

13. Industry shall maintain Online Continuous Effluent and emission Monitoring System (OCEMS) on ETP
and stack & connect it with SPCBs and CPCB server, before start of production as per the direction of

CPCB.

14. Theindustry shall install and maintain electromagnetic flow meter at water source and outlet of ETP, and
maintain the records of water abstracted and recycled treated effluent. The treated effluent from the Effluent
Treatment Plant shall be used completely in the manufacturing process.

15. The unit shall ensure deployment of qualified manpower to step up self monitoring mechanism on 24 x7
basis.

16. If the CPCB or UPPCB issues the Closure order against the industry this consent order stands
automatically suspended for that period.

17. Any source of emission other than that mentioned in the Air consent seeking application will not be
permitted by the Board.

18. The industry shall operate as per norms 6 TPH BOILER installed with MULTI CYCLONE DUST
COLLECTOR, WET SCRUBBER and 30 Meter Stack Height From Ground Level. Fuel for Boiler is
BIOMASS/BIO BRIQUETTES AND DRY DUNG- 4 MT/DAY . Unit also operate as per norms 2 X 600
KVA DG sets installed with acoustic enclosure and stack height 7.5 Meter above from nearest roof level.
Fuel for DG setsis Diesel/PNG- 0.10 KL/DAY . Only approved Fuel for Boiler and DG sets is permitted as
per direction given by CAQM.

19. The APCS will be maintained and operated in such a manner that emissions always conform to the
standard laid down under the E.P Act 1986 as amended.

20. As per the directions given by Commission for Air Quality Management in National Capital Region and
Adjoining Areas vide its letter no-A-110018/01/2021-CAQM, dated-04.02.2022, industry shall under all

circumstances completely switch over to PNG or Bio Fuels latest by 30.09.2022. Industry should switch

over to PNG Fuel as soon as PNG supply is available in the area. Unit must use Rice
Husk/Biomass/Agriculture Refuse/Bio Fuel Pellets/Bio Briquettes as per direction given by CAQM at point

no. 65.

21. Unit shall comply with direction issued under Graded Response Action Plan (GRAP) time to time by
Hon’ble Supreme Court & Commission for Air Quality Management in NCR and Adjoining Areas
(CAQM).

22. Operation and maintenance of APCS shall be done in such away that the emission generated from stacks
is aways within prescribed norms of the Board.

23. Unit shall comply with the CAQM (Commission for Air Quality Management in NCR and Adjoining

Digitally signed by PRADEEP
PRADEEP ~ Smnsre™

Date: 2023.11.29 19:21:20
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Areas) direction no. 53 and 62 and other direction issued time to time regarding use of cleaner fuel.
24. Unit shall comply with the CAQM (Commission for Air Quality Management in NCR and Adjoining
Areas) direction no. 55, 62 & 68 regarding DG sets.
25. The unit shall be monitored all sources of emissions from Boiler/Thermopack etc. after fuel conversion
from Regional Laboratories, UPPCB on payment basis within a month. To ensure emissions parameters as
per CAQM order.
26. DG sets under 800 KW have been fitted with Dual fuel system (70 % Gas + 30 % Diesel). For Capacity
of DG Sets (>298 kW to <800 kW)" where authorised/certified agencies for RECDs are still not available
provision of dual fuel system (70 % Gas + 30 % Diesel) in such DG Sets shall be considered as part
compliance of the Directions No 54 to 57 dated 08.02.2022 and use of DG Sets shall be permitted for
maximum 01 hour per day till September 30, 2023, in areas where gas infrastructure is available' as one-
time as per CAQM direction dated-16.12.2022.
27. The industry should ensure the operation of the Air Pollution Control System (APCS) in such a manner
that the air emission confirms with the standards prescribed under the E.P Act 1986 as amended.
28. The industry shall maintain and operate bio filter properly so that no odour problem is created in the
within premises and outside premises.
29. The industry shall ensure the proper handling and disposal of dung and ingesta.
30. Theindustry shall install a salt recovery unit at hide preservation section.
31. Industry shall submit stack/ambient air quality monitoring report from Boards Laboratory, after issuing
this certificate within one month and on quality basis from a certified / approved laboratory under E.P. Act
1986 to the Board.
32. The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act 1981
as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other applicable rules
notified under E.P. Act 1986 and the various orders issued by the MOEF& CC, CPCB and SPCB in time to
time.
33. The use of Pet coke and Furnace oil as a fuel in the factory is restricted in compliance of the Hon’ble
Supreme court order till further direction.
34. Fly ash shall be stored separately as per CPCB guidelines so that it should not adversely affect the air
quality, becoming air borne by wind or water regime during rainy season by flowing along with storm water.
Direct exposure of workersto fly ash & dust shall be avoided.
35. The industry shall obtain prior consents in the event of any addition of new emission generation sources
such as- Boiler/ Furnace/ Heaters/ D.G. Sets or alteration of existing emission sources in accordance with
section- 21/22 of air Act 1981 (as amended respectively).
36. Industry shall submit Environmental Statement in prescribed form V as per rule no.14 of E.P Rules 1986.
37. The industry shall ensure provisions of Roof Top Rain Water Harvesting system and Ground Water
Recharging Proposal/compliance report should be sent to the Board within One month.
38. The industry shall provide adequate arrangement for fighting the accidental |eakages/ discharge of any air
pollutant/gas/liquid from the vessel, machinery etc. which are likely to cause fire hazard including
environmental pollution.
39. This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/process /fuel/ Plant machinery failing which consent
would be deemed void.
40. Industry shall abide by orders / directions issued by Hon’ ble Supreme Court Hon’ ble High Court,
Hon’ble National Green Tribunal, Central Pollution Control Board and U.P Pollution Control Board for
protection and safe guard of environment from time to time.
41. Industry shall comply with various Waste Management Rules as notified by MoEF & CC i.e. Plastic
Waste Management Rules, 2016, Solid Waste Management Rules, 2016, Hazardous and Other Wastes
(Management and Transboundary) Rules, 2016, E-waste (Management) Rules, 2016, Construction and

Digitally signed by PRADEEP
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Demolition Waste Management Rules, 2016, Battery Rules 2000 and Noise Pollution (Regulation and
Control) Rule, 2000.

42. The unit shall submit the audited balance sheet for the current year.

43. The industry shall establish Miyawaki forest inside the factory premises and outside the premises in
sufficient area the treated effluent from the ETP shall be used for forestation/irrigation within premises.
44. Minimum 33% of the land on which industry is established will be covered by the plantation of tall trees
of suitable species as per the guidelines set up by the Board vide its Office Order no.H16405/220/2018/02
dt. 16/02/2018. The copy of this guideline is available at URL http://www.uppcb.com/pdf/Green-Belt-
Guidle_160218.pdf.

45. The Unit shall submit Bank guarantee of Rs. 1,00,000/- for establishment of Miyawaki Forest as per the
GO No. 1011/81-7-2021-09(writ)/2016, dated-13.10.2021 of Department of Environment, Forest and
Climate Change within a month from the date of issue of this order with the proposal for proposed
plantation.

Digitally signed by PRADEEP

PRADEEP SHARMA sHARMA

Date: 2023.11.29 19:22:33 +05'30'

Chief Environmental Officer (Circle 3)
Copy to:

Regional Officer, U.P. Pollution Control Board, MuzaffarNagar to ensure the compliance of the conditions
imposed in the certificate. PRADEEP SHARM A\ S Sl saned by raece

Date: 2023.11.29 19:22:56 +05'30'

Chief Environmental Officer (Circle 3)
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{0 y Fo4r.ngc ANNEXURE R-3

Government of India
Sa Food Safety and Standards Authority of India
¥ License under FSS Act, 2006

pjrEpagal it

<I1-[:|1'i1-'1 e [ License Number:  10013051000827

T 5 Lt .
{\h_lnu. & I'Em]lf.l.m_n'ml Office address of MEEM AGRO FOODS PVT LTD
u:’tk;:‘:;::'.‘u [ argartvyand) & s ater wsm 1-239, 15T FLOOR, GALI HAJT AMEER BAKHSH,
i QURESH NAGAR, SADAR BAZAR, DELHI, .
Central, Delhi-110006
2. :':;l:it;w u_r Authorized Premises | wifgd 993-1005, KANDHLA ROAD, KAIRANA, DIST-
SIS, SHAMLI, Shamall, Uttar Pradesh-247774
3. Kind of Business / ST W WER; Manufacturer - Meat processing units

Manufacturer - Slaughtering units
4. Dairy Business Details / 308 slar Rawor@g:  No
5 Category of License [ gl @ aif; Central License

Thie license ls granted under and s subject to the provisions of FSS Act, 2006 all of which must he complied with by the
licensee. [ U@ SFENa wWid #‘:a{r alte et SiRFYaR, 2006 A il orges ) 16 v ag rffws & e & arundl & R srpfigurd
LAY RILT WTETT T ST Wi,

Rlace | #1: FSSAL Delhi Designated Officer
tssued On / e, 03-10-2022 (Modified License)
valid Upto: [ uam  02-12-2024 (For details, refer Annexure)

Annexures:

1. Product ANnexure

2. Validity Annexure

3. Non-Form C Annexure
4. Conditions Of License

Note:

1. Application for renewal of License can be filed as early as 180 days prior to expiry date of License.
you can file application for renewal or madification of License by login into FSSAI's Food Safety
compliance system(htips://foscos fssal.gov.in) with your user 1d and password or call us at 1800112100
for any clarification.

2. This License is only to commence or carry on foud businesses and not for any other purpose,

! 3 This is computer generated license and doesn't require any signature or stamp by authority.
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License under FSS Act, 2006

Product Annexure
4
_f o Form C
Government of India
a Food Safety and Standards Authority of India

speRpITer UL

AW W@ / License Number:  10013051000827

Kind Of Business: Manufacturer - Slaughtering units

Product Type Animal Description Production Capacity/Day
Large Animal BUFFALO 600

Kind Of Business: Manufacturer - Meat processing units
» Production Capacity(MT / annum): 90000

SI.No. Food Category Sub-Food Category Product Kind of Business
1 08 - Meat and meat 08.1 - Fresh [ frozen / Fresh or Chilled or Manufactgrer - Meat
products, including chilled | ground meat and | Frozen Beef [08.1] processing units
poultry and game poultry
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ANNEXURE %83

Tax Involce (ORIGINAL FOR RECIPIEN
M/s Naba Trading Co, Invoice No. Dated
* | MohAll Kala Near Block Office Shamli Road,Kairana | 26 8-Nov-23
Distt.Shamii Dolivery Note Mode/Terms of Payment
glg; Pradesh « 247774, India
INJUIN: 09BZHPAG217L128
State Name : Utlar Pradesh, Codae : 09 Reference No. & Date. Other References
E-Mail : nabatradingcom@gmail.com
Consignee (Ship lo) Buyer's Order No. Dated
Meem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamili Dispatch Doc No, Delivery Note Date
GSTIN/UIN : 0BAABCN9437C32ZD 4 —
PANAT No : AABCNB437C Dispatched through Destination
State Name : Uttar Pradesh, Code : 09
Buyer (Bl 1) Terms of Delivery
Meem Agro Foods Private Limited
Plot No. 883- 1005 Kandhla Road Kalrana Shamil
GSTIN/UIN : 0OAABCNDO437C3ZD
PAN/IT No : AABCNS437C
State Name : Ultar Pradesh, Codo : 00
Place of Supply : Ullar Pradesh
S| Descnption of Goods HSN/SAC | Quantity Rate |per Amount
N,
@ |Biobriqutess 4401 |7500KGS|  6.00|KGS|  45,000.00
CGST| 1,125.00
SGST| 2.50|% 1,125.00
Total 7,500 KGS T 47,250.00
Amount Chargeable (in words) E.&0QE
INR Forty Seven Thousand Two Hundred Fifty Only
HSN/SAC Taxable CGST SGST/UTGST Total
Value Rate | Amount | Rate [ Amount |TaxAmount
6401 45,000.0012.50%|  1,125.00{2.50%| 1,125.00| 2,250.00
Total| 45,000.00 1,125.00 1,125.00 2,250.00
TaxAmount (inwords) : INR Two Thousand Two Hundred Fifty Only
Company’s Bank Delails
Alc Halder's Name: Mg Naba Trading Co.
Bank Name : ICICI Bank Alc
Ale No. : 320305002875
Branch & IFS Code: Kalrana & ICIC0003209
Deciaration 0 ond . for Mfs Naba Trading Co.
We declare that this invoice shows the actual price of the F
goods described and that all particulars are true and ; or NABA TRADING Co.
correct R/’-"\Y Authorised Siamtary
B

This is a Computer Generated Invoice

///l%yﬂ »
Iu{—..-ﬁks (- B Avors: o
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—_— Tax Involce (ORIGINAL FOR RECIPIENT)
M/s Naba Trading Co, invoice No, Dated
g]oa.g:'l‘ Kall;: Near Block Office Shamli Road, Kairana 27 11-Nov-23
st.Sham livery Note Mode/Terms of Payment
gté%_rl Pradesh - 247774, India e ey "
N/UIN: 09BZHPAB217L128
Stale Name : Uttar Pradesh, Code : 09 Relerance No. & Date. Other References
-Mail ; nnbatradtngc_omgmall.eom
Consignee (Ship o) Buyer's Order No. Dated
Meem Agro Foods Private Limited
Plot No. 893- 1005 Kandhla Road Kairana Shamli Dispatch Doc No. Delivery Note Date
GSTIN/UIN : DSAABCNO437C32D
PANIT No : AABCN9437C Dispatched through Destination
Siate Name :_Uttar Pradesh, Code : 09
SHar (IR0) Temms of Delivery
Meem Agro Foods Privato Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamli
GSTINUIN : 09AABCND437C3ZD
PAN/T No ! AABCNS437C
State Name : Uttar Pradesh, Code : 09
Place of Supply : Uttar Pradesh
| Description of Goods HSN/SAC auanu’ty Rate |per Amount
No.
(91 Biobriqutess 4401 7,605 KGS 6.00(KGS 45,630.00
CGST 2.50|% 1,140.76
SGST) 2.50|% 1,140.75
Round Off 0.50
Total 7,605 KGS £47,912.00
Amount Chargeable (in words) E&OE
INR Forty Seven Thousand Nine Hundred Twelve Only
HSN/SAC Taxable CGST SGST/UTGST Ti
Value ate | Amount | Rale Amount | Tax Amount
01 45,630.00{2.50% 1,140.75| 2. 1,140.75 2,281.50
(‘4 Total| 45,630.00 1,140.75 1,140.75 2,281.50
Tax Amount (inwords) : INR Two Thousand Two Hundred Eighty One and Fifty paise Only
Company’s Bank Delalls
Alc Holder's Name: M/s Naba Trading Co.
Bank Name ¢ ICICI Bank Al
Alc No. : 320905002975
Branch & IFS Coda: Kalrana & ICIC0003203
Deciaralion o R B e for Ws Naba Trading Co,
We declare that this invoice shows the actu price o .
goods described and that all particulars are true and A For NABA TRADING Co.
correct. Aol Authorised SIF%%I
This Is a Computer Generated Invoice

Rwee'ved By, Zadis
/i;}‘.‘/fff‘z}'i';;;;::::zz::zapm -

S. HO. suvecirivion

. ' >
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—i Tax Inv olce (ORIGINAL FOR RECIPIENT)
M/s Naba Trading Co. Invoice No. Dated
Moh.All Kala Near Block Office Shamii Road,Kairana 29 14-Nov-23
Distt.Shamii Delivery Note Mode/Terms of Payment
Uttar Pradesh - 247774, India
GSTINMUIN: 09BZHPAG217L128
State Name : Uttar Pradesh, Code : 09 Reference No.& Date. | Other References
E-Mail : nabalradingcom@gmail.com
Consignee (Ship to) Buyer's Order No. Dated
Meem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamli Dispaich Doc No, Delivery Note Date
GSTIN/UIN . 09AABCND9437C32D -
PANAT No : AABCN9437C Dispatched through Destnation
State Name : Uttar Pradesh, Code : 09
Buyer (Billto) Terms of Delivery
Mcem Agro Foods Private Limited
Plot No. 893- 1005 Kandhla Road Kalrana Shamll
GSTINMUIN : 0BAABCNE437C3ZD
PAN/T No : AABCNS437C
State Name : Ultar Pradesh, Code : 00
Place of Supply : Ultar Pradesh
S Description of Goods HSN/SAC | Quantity Rate |per Amount
Na,
61 Blobriqutess 4401 7,750 KGS 6.00|KGS 46,500.00
CGST| 2.50|% 1,162.50
SGST 2.50|1% 1,162.50
Total 7,750 KGS Z 48,825.00
Amount Chargeable (in words) E.&OE
INR Forty Eight Thousand Eight Hundred Twenty Five Only
.HSN/SAC Taxable CGST SGST/UTGST Total
Value Rate [ Amount | Rate Amount | Tax Amount
4401 48,500.00| 2.50% 1,162.50] 2.50% 1,162.50 2,325.00
Total| 46,500.00 1,162.50 1,162.50 2,325.00
Tax Amount (inwords) : INR Two Thousand Three Hundred Twenty Five Only
Company’s Bank Details
Alc Holder's Name: M/s Naba Trading Co.
Bank Name ¢ ICICI Bank AJc
Alc No. + 320905002975
Branch & IFS Code: Kalrana & ICIC0003209
Declaration forMisN
We declare that this invoica shows the actual price of the X 4ba Trading Co,
goo:zrgz Ldescnbed and that all particulars are true and ABA TRADING Co.

This Is a Compuler Generated Invoice

b ——

kaedsy [RECeived BY....cn v cenevenss
i)

A Part pulars oo e resnion,
Dete\ N ‘\\ ﬂ;Tlmo...XQ:.X.Q.e\m

Sing S. No.

Authorised Signal
Fgl’op

1205
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SRS Tax Invoice (ORIGINAL FOR RECIPIENT)
M/s Naba Trading Co. Invoice No, Dated
Moh.All Kala Near Block Office Shamli Road,Kairana |30 16-Nov-23
Distt.Shamii Delivery Note Mode/Terms of Payment
Uttar Pradesh - 247774, India
GSTIN/UIN: 09BZHPAG217L1Z8
State Name : Uttar Pradesh, Code : 08 Reference No. & Date. Other References
E-Mail : nnbahadingeom@gmail.oom
Consignee (Ship 10) Buyer's Order No. Dated
Meem Agro Foods Private Limited
Plot No. 883- 1005 Kandhla Road Kairana Shamli Dispatch Doc No. Delivery Note Dale
GSTIN/UIN : 09AABCNY9437C32D = .
PANAIT No : AABCN9437C Dispaiched through Destination
Slate Name :_Uttar Pradesh, Code : 09
Buyer (Bill to) Terms of Delivery
Mecem Agro Foods Private Limited 1
Plot No, 993« 1005 Kandhla Road Kalrana Shamii
GSTIN/UIN : 0SAABCN9437C3ZD
PAN/IT No : AABCNB437C
Stale Name : Uttar Pradesh, Code : 00
Place of Supply : Uttar Pradesh
S| Description of Goods HSN/SAC| Quantity Rate | per Amount
N,
@1 [Biobriqutess 4401 7,800 KGS 6.00|KGS|  45,800.00
CGST 2.50|% 1,170.00
SGST 2.50|% 1,170.00
Total 7,800 KGS ¥ 49,140.00
Amounl Chargeable (in words) E &OE
INR Forty Nine Thousand One Hundred Forty Only
HSN/SAC Taxable CGST SGSTIUTGST Total
- Xt;lgg o R:& Amount | Rate | Amount Tax Amount
44 o 46,800.00] 2. 1,170.00| 2.50%| 1.170.00] 2 340.00
& Total|_46,800.00 1,170.00 1,170.00] 2.340.00
Tax Amount (inwords) : INR Two Thousand Three Hundred Forty Only
Company's Bank Detaits
Alc Holder's Name: M/s Naba Trading Co.
Bank Name . ICICI Bank Ale
Alc No. + 320905002975
- Branch & IFS Code: Kalrana & ICIC0003209
ralion ] b di
We declate that this invoice shows the actual price of the For NAB TRA'&WGN ¢ Trading Co.
goods described and that all particulars are true and ﬂ07\ P
correcl, . Aumo{i?ﬁ Signatory
This is a Computer Generated Invoice ‘
|
,::5"‘ Recelved By...... 5o - /
=5 Partieylars.....
Date.. T Time -QQQ.XY\
SISt S.
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chcr'vcd Byl
~allirjeulars........ SRR
L33 Time.~22/8¢ )

Thisis a Cumputer Generated Invoice

Mis Naba Trading Co. Invica No. Dated
Moh,All Kala Near Block Office Shamli Road,Kairana | 31 20-Noy-23
Distt,Shamii Delivery Note Mode/Terms of Payment
Ultar Pradosh - 247774, India i
GSTIN/UIN: 09BZHPAG217L1 —
State Namo : Uttar Pradesh, Code : 09 Referanca No. & Date. | Other References
E-Mail : nabatradingcom ail.com
Consignee (Ship to) Buyer's Order No, Dated
Meem Agro Foods Private Limited
Plot No. 893- 1005 Kandhla Road Kairana Shamli Dispalch Doc No. Delivery Note Dale
GSTIN/UIN : D9AABCNS9437C32ZD . -
PAN/IT No : AABCN9437C Dispalched through Destination
State Name :_Ultar Pradesh, Code : 08
Buyer (Bilto) Terms of Delivery
Mecem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamii
GSTIN/UIN : O9AABCNO437C3aZ0
PAN/T No ! AABCNG437C
State Name + Ultar Pradesh, Code : 09
Place of Supply : Uttar Pradesh
S| Descnption of Goods HSN/SAC| Quaniity Rate | per Amount
No.
“~1 | Blobriqutess 4401 |7,500 KGS 6.00(KGS|  45,000.00
CGST 2.50( % 1,125.00
SGST 2.50|% 1,125.00
Total 7,500 KGS % 47,250.00
Amount Chargeable (i words) EZ0E
INR Forty Seven Thousand Two Hundred Fifty Only
HSN/SAC Taxable CGST SGSTUTGST | 7
Value Rale | Amount | Rale mount | Tax Amount
€401 45.000.0012.50% | 1,125.00| 2.50% 1,125.00]  2.250.00
Total| 45,000.00 1,125.00 1,125.00 2,250.00
Tax Amount (inwords) : INR Two Thousand Two Hundred Fifty Only
Company's Bank Details
Alc Holder's Name: M/s Naba Trading Co.
Bank Name : ICICI Bank AJc
Alc No, ' 320905002875
Branch & IFS Code: Kalrana & ICIC0003209
Declaration for Ms i
We declare that this invoics shaws the actual price of the For NABA TRADING £0. 2¢ina Co.
goods described and that all particulars are true and P\“"'.
corect Auﬁgm Signatory

1207
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Tax Involce (ORIGINAL FOR RECIPIENT)
M/s Naba Trading Co. Invoico No. Dated
" [Moh.All Kala Near Block Office Shamii Road,Kalrana a3 23-Nov-23
= | Distt.Shamii Dalivary Note Mode/Terms of Paymant
ggnr Prodosh - 247774, India
TIN/UIN: 09BZHPAG217L120 —_— Other Fiot
Stale Nome : Uttar Pradesh, Code : 09 Roferonce No, & Date, her Referoncos
E-Mail : nabatradingcom@gmail.com
Consignee (Ship to) uyers Ordar No, Datod
Meem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamill Dispateh Dog No, Delivery Nole Dalo
GSTIN/UIN : 0SAABCN9437C3zZD
PAN/IT No : AABCN9437C Dispalchad through Deslination
Slale Name :_Ultar Pradesh, Code : 09 "
Buyer (Bill to) Terms of Dalivory
Meoom Agro Foods Private Limited
Plot No. 883- 1005 Kandhla Road Kalrana Shamil
GSTIN/UIN : OBAABCNO437C32D
PAN/T No : AADCNO437C
Slate Name ¢ Ultar Pradesh, Codo : 00
Place of Supply : Uuar Prodesh
] Descnplion of Goods HSN/SACT Quantity | Rate [por| — Amount
K.
@'-1 Blobriqutess 4401 7,650 KGS 6.00(KGS|  46,900.00
CGST] 2.50(% 1,147.50
SGST| 2.50|% 1,147.60
Total 7,650 KGS ¥ 48,195.00
Amount Chargeable (in words) E &OE
INR Forty Eight Thousand One Hundred Ninety Five Only
HSNISAC Taxable CGST SGST/UTGST Total
Value Rate | Amount | Rate | Amount |Tax Amount
A401 45,900.00( 2.50% ,147.50| 2.50% 1,147.50 2,285.00
@ Total| 45,900.00] - 1,147.50 1,147.50 2,295.00
Tax Amount (in words) : INR Two Thousand Two Hundred Ninety Five Only
Company’s Bank Detalls
Alc Holder's Name: M/s Naba Trading Co,
. Bank Name ¢ ICICI Bank Alc
Alc No, : 320905002975
Branch & IFS Code: Kalrana & ICIC0003209
Declaration . f rading Co,
We declare that this Involce.;l shows ﬂe actual prica n:’ the For NA TRADH 2 drading Co
goods described and that all particulars are lrue a o
correct. A Aumo‘r?srg&]‘) natory

This is a Computer Generated Invoice

\ “-‘,]Recc?vcd By i .5( ........... ]

J
UL U1 JTLE Lt —— .-

s RO i,

il hﬂmok\\fgb(\w\
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S Tax Invoice (ORIGINAL FOR RECIPIENT)
Mis Naba Trading Co. Invoice No. Dated
* [Moh.All Kala Near Block Office Shamii Road,Kairana | 34 26-Nov-23
- |Distt.Shamli Delivery Nota Mode/Terms of Payment
Ultar Pradesh - 247774, lmfli-u1 5
GSTIN/UIN: 09BZHPAG217 e
State Name : Ultar Pradesh, Code : 09 Reference No. & Dale. Other References
E-Mail : nabatradingcom@gmail.com |
onsignee (Ship to) Buyers Order No. Dated
Meem Agro Foods Private Limited
Plot No. 893- 1005 Kandhla Road Kalrana Shamli Dispatch Doc No. Delivary Nole Dale
GSTIN/UIN : 0SAABCNS9437C32ZD
PANAT No : AABCN9437C Dispatched through Destination
State Name : Ultar Pradesh, Code : 09
Buyer (Biil o) Terms of Delivery
Meem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamil
GSTIN/UIN : 09AABCND437C32D
PANAT No : AABCN9437C
State Name : Uttar Pradesh, Code : 00
Place of Supply : Uttar Pradesh
3] Description of Goods HSN/SAC Quantity Rate [per Amount
K.
@: 1 |Blobriqutess 4401 7,760 KGS 6.001KGS 46,500.00
CGST 1,162,50
SGST 1,162.50
Total 7,750 KGS ¥ 48,825.00
Amount Chargeable (in words) E. & O.E
INR Forty Eight Thousand Eight Hundred Twenty Five Only
HSN/SAC Taxable CGST GST/UTGST Total
Value Rate | Amount | Rate Amount | Tax Amount
4401 46,500.0012.50% 1,162.50| 2.50% 1,162.50] 2.325.00
é Total| 46,500.00 1,162.50 1,162.50 2,325.00
Tax Amount (in words) : INR Two Thousand Three Hundred Twenty Five Only
Company’s Bank Details
Alc Holder's Name: M/s Naba Trading Co.
Bank Name : ICICI Bank Alc
Alc No. . 320905002975
‘ Branch & IFS Coda: Kairana & ICIC0003209
Declaration : {
We declare that this involce showss the actual price of the For NABA féﬁl&?&%ngm -
9oods described and that all particulars are true and AQY‘\ <
comect e AuthorisBxatory

This is a Computer Generaled Invoice

E -,chcs’vcd (<5720 | o

e HPagicplars.
2'5/ ..... Tlme/f;//ﬂ‘f

vasoieatt. MO viscesusiai
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Tax Invoice (ORIGINAL FOR RECIPIENT)
M/s Naba Trading Co, Invoice No. Dated
Moh,All Kala Near Block Office Shami| Road Kairana |36 30-Nov-23
Distt. Shamli Delivery Nota Mode/Terms of Payment
Uttar Pradesh - 2;}17774. India
GSTIN/UIN: 09BZHPAG217L1Z8
State Name : Uttar Pradesh, Code : 09 Reference No. & Date. Other References
E-Mail : nnbauadingeom@gmail.com
Consignee (Ship 10) Buyer's Order No. Dated
Moem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamli Dispatch Doc No, Delivery Note Date
GSTIN/UIN ¢ 09AABCN9437C32D =
PAN/T No : AABCN9437C Dispatched through Destnation
State Name :_Utlar Pradesh, Code : 09
Buyer (Bill to) Terms of Delivery
Meem Agro Foods Private Limited
Plot No. 893- 1005 Kandhla Road Kalrana Shamli
GSTIN/UIN 1 0SAABCNS437C32ZD
PAN/IT No : AABCN9437C
State Name : Uttar Pradesh, Code ; 09
Place of Supply : Ultar Pradesh
Sl Descriplion of Goods HSN/SACT Quanity | Rate [per] — Amount
No.
(41 |Biobriqutess 4401 7,305 KGS 6.50|KGS|  47,482.50
CGST] 2.50|% 1,187.06
SGST 2.50|% 1,187.06
Round Off 0.38
Total 7,305 KGS Z 49,857.00
Amount Chargeable (in words) E.&0E
INR Forty Nine Thousand Eight Hundred Fifty Seven Only
HSN/SAC Taxable CGST SGST/UTGST Total
Value Rate | Amount | Rate Amount | Tax Amount
4401 47,482.50 2.50 187.06] 2.50% 1,187.06 2,374.12
e Total| 47,482.50 1,187.06 1,187.06 2,374.12
Tax Amount (inwords) : INR Two Thousand Three Hundred Seventy Four and Twelve paise Only
Co'mpany’s Bank Details
s Holder's Name: M/s Naba Trading Co.
Bank Name ¢ ICICI Bank Alc
Ale No. : 320905002875
Branch & IFS Code: Kalrana & ICIC0003209
Declaration . dino C
We deciare that this invoice shows the actual price of the For NABA THAYRY&Teding Co.
goods described and that all particulars are true and Aqy\ Pro
correct. Authorised Sonals

This is a Computer Ganerated Invoice

._{u fLecived By,

LTI,

- \Ppstichiare,,...
‘w// J Time.
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Tax Involce (ORIGINAL FOR RECIPIENT)
M/s Naba Trading Co, Invoica No. Dated
Moh.All Kala Near Block Office Shamil Road,Kairana 37 2-Dec-23
Distt,Shamii Delivery Note Mode/Terms of Payment
Ullar Pradesh - 247774, India
GSTIN/UIN: 09BZHPAG217L128 ‘Referonce No. £Date.— othe Refeeees—————
State Name ;: Ultar Pradesh, Code : 08 Reference No. & Dale. Cther Rafersnces
E-Mail : nabatradingcom@gmail.com
Consignee (Ship 10) Buyer's Order No. Dated
Meem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamii Dispatch Doc No. Delivery Nole Date
GSTIN/UIN : 09AABCN9437C32D
PAN/T No : AABCNG437C Dispatched through Destination
State Name : Uttar Pradesh, Code : 09
Buyer (Bill10) Terms of Delivery
Meem Agro Foods Private Limited
Plot No. 893- 1005 Kandhla Road Kalrana Shami|
GSTIN/UIN . 0SAABCNS437C3ZD
PAN/T No : AABCNBS437C
State Name : Ultar Pradesh, Code : 09
Place of Supply : Uttar Pradesh
Sl Description of Goods HSN/SAC Quantity Rate | per Amount
N,
71 |Biobriqutess 4401 7,505 KGS 8.25|KGS 46,906.25
CGST 2.50|% 1,172,686
SGST 2.50|% 1172.66
Round Off 0.43
Total 7,505 KGS ¥ 48,252.00
Amount Chargeabie (in words) E &0E
INR Forty Nine Thousand Two Hundred Fifty Two Only
HSN/SAC Taxable CGST S UTGST Total
Valug Rale | Amount | Rale Amount | Tax Amount
4401 46,906.25|2.50%|  1.172.66 2.5 1,172.66] 234532
r Total| 46,906.25 1,172.66 1,172.68 2,345.32
Tax Amount (in words) : INR Two Thousand Three Hundred Forty Five and Thirty Two palse Only
Company’s Bank Details
Alc Holder's Name: M/s Naba Trading Co.
Bank Name : ICICI Bank AJe
Ale No, : 320905002975
e ition Branch & IFS Code: Kairana & 1CIC0003209
We declare that this invoice shows the actual price of the i:or‘N BA Wbmm{ng s
goods described and that all particulars are true and P\Q \
correct, ¥ . Prop
Authorised Signatory

This Is a Computer Generated Involce
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Tax Involce (ORIGINAL FOR RECIPIENT)
M/s Naba Trading Co. Invoica No, Dated
Moh.All Kala Near Block Office Shamii Road,Kairana |38 5-Dec-23
Distt. Shamii Delivery Note Mode/Terms of Payment
Uttar Pradesh ~ 247774, India
gtigm :oaua:é';-';mk‘cz:“ 109 Relerenca No. & Date. Other Relerences
E-Mail ; nabatradingcom@gmail.com
Consignee (Ship to) Buyers Order No. Dated
Meem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamli Dispalch Doc No, Delivery Note Dale
GSTIN/UIN : D9AABCNS437C3ZD —
PANAT No : AABCNO437C Dispatched through Destination
State Name . Uttar Pradesh, Code : 09
Buyer (8ill to) Terms of Delivery
Meom Agro Foods Private Limitod
Plot No. 883- 1005 Kandhla Road Kalrana Shamili
GSTIN/UIN : 0BAABCN9437C3ZD
PANAT No : AABCNG437C
State Name ¢ Utlar Pradesh, Code : 00
Place of Supply : Uttar Pradesh
Si Description of Goods HSN/ Quanlity Rate | per Amount
No.
@. 1 |Biobriqutess 4401 7,010 KGS 6.50/KGS|  45,565.00
CGST 2.50|% 1,139.13
SGST| 2.50|% 1,139.13
Less: Round off (-)0.26
Amount Chargeable (in wards) E.&0E
INR Forty Seven Thousand Eight Hundred Forty Three Only
HSN/SAC Taxable CGST SGST/UTGST Total
Value Rate | Amount | Rate Amount | Tax Amount
4401 45,565.00]| 2.50 1,139.13] 2.50% 1.139.13| 227825
(= . Total| 45,565.00 1,139.43 1,139.43| 2,278.26
Tax Amount (in words) : INR Two Thousand Two Hundred Seventy Elght and Twenty Six palse Only
Company's Bank Details
Alc Holder's Name: M/s Naba Trading Co,
Bank Name : ICICI Bank AJe ;
Ale No. I 320505002975
2 Branch & IFS Coda: Kairana & ICIC0003209
Declarafion - for Wis Nab ing Co,
We declare that this invoice shows the actual price of the or NABA TRA ||sfdr&‘o,
goods described and that all particulars are true and Rqﬁ/
correct. Aulhoﬁseg_léfé ry
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M/s Naba Trading Co. Invoice No. Dated
Moh.All Kala Near Block Office Shamii Road,Kairana | 39 9-Dac-23
Distt.Shamii Mode/T.
Uttar Pradesh - 247774, India = ekrery iow oot Caymant
GSTIN/UIN: 09BZHPAG217L128 T—
State Name ;: Uttar Pradesh, Code : 09 Reference No. & Dale. Olher References
E-Mail : nobatradi m@gmail.com
Consignee (Ship 10) Buyer's Order No. Datea
Meem Agro Foods Private Limited
Plol No. 993- 1005 Kandhia Road Kairana Shamii Dispatch Doc No. Delivery Nota Date
GSTIN/UIN : 09AABCNS437C32D -
PANAT No : AABCN9437C Dispatched through Destination
Slate Name : Uttar Pradesh, Code : 09
Buyer (01 10) Terms of Delivery
Mcem Agro Foods Private Limited
Plot No. 883- 1005 Kandhla Road Kalrana Sham||
GSTIN/UIN : DBAABCNS437C32D
PANAT No : AABCNB437C
State Name : Ultar Pradesh, Code : 00
Place of Supply : Uttar Pradesh
] Description of Goods HSN/SAC Quantity Rale | per Amount
M,
i‘"~1 Biobriqutess 4401 7,110 KGS 6.50|KGS 46,215.00
L
CGST, 1,155.38
SGST 2.50|% 1,155.38
Round Off. 0.24
Total 7,110 KGS ¥ 48,526.00
Amount Chargeable (in words) E.&0E
INR Forty Eight Thousand Five Hundred Twenty Six Only
~ HSN/SAC Taxable CGST _ SGST/UTGST Total
Value Rate | Amount | Rate Amount | Tax Amount
4401 46,215.00 2.50% 1,1565.38/ 2.50% 1,155.3 2,310.76
@ Total| 46,215.00 1,155.38 1,155.3 2,310.76
Tax Amounl (inwords) : [NR Two Thousand Three Hundred Ten and Seventy Six paise Only
Company's Bank Details
Alc Holder's Name: Mi/s Naba Trading Co.
Bank Name ¢ ICICI Bank AJc
Ale No. : 320305002975
e Branch & IFS Coda: Kairana & ICIC0003209
eclaration g for WWs Naba Tradi R
We declare that this invoice shows the actual price of the ?or NABA TRADING Cr;d g ca
goods described and that all particulars are trus and ‘e- -
comect. Py

// AuthorisiR} Sinatory

This is a Computer Generated Invoice
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Tax Invoice (ORIGINAL FOR RECIPIENT)
Mis Naba Trading Co. Invoica No. Dated
Moh.All Kala Near Block Office Shamli Road,Kairana |41 12-Dec-23
Distt.Shamii Delivery Note Mode/Terms of Payment
Ultar Pradesh - 247774, India
GSTIN/UIN: 09BZHPAG217L128 Other Referareas———
State Name : Uttar Pradesh, Code : 09 Reference No. & Date. ther References
E-Mail : nabatradingeom mail.com
Consignee (Ship 10) Buyer's Order No, Dated
Meem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamli Dispatch Doc No. Delivery Nole Date
GSTIN/UIN : 0BAABCN9437C3azD
PANAT No : AABCNG437C Dispatched through Destinalion
State Name : Ultar Pradesh, Codo : 09
Buyer (Bill1o) Temms of Delivery
Meem Agro Foods Private Limitod
Plot No. 893- 1005 Kandhla Road Kalrana Shamll
GSTIN/UIN : 0DAABCND437C3IZD
PANAT No : AABCN9437C
State Name : Utlar Prodesh, Code : 00
Place of Supply : Uttar Pradesh
Sl Descriplion of Goods HSN/SAC | Quantity Rate | per Amount
N,
(.\“j_ 1 [Biobriqutess 4401 7,010 KGS 6.50[KGS|  45,565.00
CGST 2.50|% 1,139.13
SGST| 2.50\% 1,139.13
Less: Round Off (-)0.26
: »
Total 7,010 KGS T 47,843.00
Amouni Chargeable (in words) " E.&OE|
INR Forty Seven Thousand Eight Hundred Forty Three Only
HSN/SAC Taxable CGST SGSTUTGST Total
Valus Rale | Amount | Rate Amount | Tax Amount
3401 45,565.00] 2 1,139.13/2.50%| 1,139.13 227825
é_ Totall 45565.00 1,139.13 1,139.13 2,278.26
Tax Amount (in words) : INR Two Thousand Two Hundred Seventy Eight and Twenty Six palse Only
Company’s Bank Details
Alc Holder's Name: M/s Naba Trading Co.
Bank Name : ICICI Bank Al
Ale No. : 320905002975
Branch & IFS Code: Kalrana & ICIC0003203
Declaration for MWs Naba Trading Co,
We Geclare that this Invoice shows the actual price of the : v
goods described and that all particulars are true and Q‘gwﬁADING Co.
correct. _r“ Aun_ﬂ'sed Signatery
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Meem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kalrana Shamll

Tax Invalce (ORIGINAL FOR RECIFIENT)

M's Naba Trading Co. Invoice No, Dated
Moh.All Kala Near Block Office Shamli Road,Kalrana |42 16-Dec-23
Distt.Shamli Delivery Note erms of
Utlar Pradosh - 247774, India : ° MadarTerms of Paymant

¥ PAG217L1
gg::%m Dguauz,,': p‘,‘:dzeﬂ:: Code ; 09 Reference No. & Dato, Other References
E-Mail : nabatrodin@m@gmnll.eom
Consignee (Ship 10) Buyer's Order No, Dated
Meem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamii Dispatch Dog o, Delivery Note Dale
GSTIN/UIN t 09AABCN9437C32D
PANAT No ! AABCN9437C Dispatched through Destination
Slate Name :_Ullar Pradesh, Code : 09
Buyer (Billto) Terms of Delivery

900ds described and that all particulars are true and
comecl

GSTINUIN ¢ 09AABCN9437C3ZD
PANAT No : AABCNB437C
State Name - Ultar Pradesh, Code : 09
Place of Supply : Uttar Pradesh
Sl . Description of Goods HSN/SACT Quaniity Rate |per Amount
No.
1 |Biobriqutess 4401 7,060 KGS 6.50|KGS 45,830.00
CGST] 2.50|% 1,147.25
SGST 2.50(% 1,147.25
Round oOff 0.50
Total 7,060 KGS ¥ 48,185.00
Amount Chargeable (in words) E &OE
INR Forty Eight Thousand One Hundred Elghty Five Only
HSN/SAC Taxable CGST SGSTIUTGST Total
Valug Rate | Amount | Rate Amount | Tax Amount
4301 45,890.00| 2.50% 147.25| 2.50% 1.147.25| 229450
(6] Total| 45,890.00 1,137.25 1,147.25] 2.294.50
Tax Amount (in words) : INR Two Thousand Two Hundred Ninety Four and Fifty palse Only
Company's Bank Details
Alc Holder's Name: /s Naba Trading Co,
Bank Name : ICICI Bank Ale
Alc No, : 320905002975
Branch & IFS Cods: Kalrana & ICIC0D03208
Declaration for Mg N
We declare that this invoice shows the actual price of the T Uadg oo

A#ogésﬂmonme Co.
P Aulho nalo;

This is a Computer

-
,

Generated Invoice
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— Tax Invoice (ORIGINAL FOR RECIFIENT)
Mis Naba Trading Co, Invoice No. Dated
gnoh.All Kala Near Block Office Shamli Road Kairana 44 19-Dec-23
istt. Shamli a/Terms of
Uttar Pradesh - 247774, India Delivery Nots Mode/Temns of Payment
GSTIN/UIN: 09BZHPAG217L128 TN
State Name : Uttar Pradesh, Coda : 09 Refarence No. & Date, Other References
E-Mail ; nabatradin com@gmail.com
Consignoo (Ship t0) Buyer's Order No. Dated
Meem Agro Foods Privato Limited
Plot No. 993- 1005 Kandhia Road Kairana Shami| Dispaich Doc No. Delivery Nols Date
GSTIN/UIN & 09AABCN9437CSZD ’
PAN/IT Na : AABCN9437C Dispalched through Destination
Slate Name : Ultar Pradesh, Code : 09
[Buyor (Bill 10) Terms of Delivery
Meem Agro Foods Private Limited
Plot No., 993- 1005 Kandhla Road Kairana Shamll
GSTIN/UIN - 0BAABCNO437C32D
PANAT No ! AABCNG437C
State Name i Ultar Pradesh, Coda : 08
Place of Supply : Uttar Pradesh
Si Description of Goods HSNISACT Quantity Rata [per Amount
Mo,
Z=!1 |Biobriqutess 4401 T,150 KGS 6.50|KGS 46,475.00
CGST 1,161.88
SGST 2.50|% 1,161.88
Round oOff 0.24
Total 7,150 KGS ¥ 48,739.00
Amount Chargeable (In words) E&QE
INR Forty Eight Thousand Seven Hundred Ninety Nine Only
HSN/SAC Taxable CGST SGSTAUTGST Total
Value Rate | Amount | Rate Amount | Tax Amount
4401 46,475.00( 2.50% 1,161.88]/2.50% 1,161.88] 232376
@ Total| _46,475.00 1,161.88 1,61.88] 2,323.76
Tax Amount (inwords) : INR Two Thousand Three Hundred Twenty Three and Seventy Six paise Only
Company's Bank Details
Alc Holder's Name: m/s Naba Trading Co.
Bank Name * ICICI Bank Afc
Ale No, : 320505002975
Branch & IFS Code: Kalrana & ICIC0003208
Declaration - MWs Na Trading Co.
We declare that this invoice shows t|ha actual pﬂmf the For‘ ':JFABA fﬂAlsr NE Co.
goods described and that all particulars are true Ty
correct Ay Aulhﬂﬁsgﬁw

This is a Computer Generated Invoica
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Ultar Pradesh - 247774, India
GSTIN/UIN: 0SBZHPAG21 7L12Z8
State Name : Ullar Pradesh, Code : 09

Tax Involce (ORIGINAL FOR RECIPIENT)
M/s Naba Trading Co, Invoica No. Dated
Moh,All Kala Near Block Office Sham|| Road,Kairana (45 22-Dec-23
Distt. Shamli Delivery Note Mode/Terms of Payment

Reference No, & Dale, Other References

E-Mail : nnbalrndiggcom@gmall.eom
Consignee (Ship to)

Meem Agro Foods Private Uimited
Plot No. 993- 1005 Kandhla Road Kalrana Shamill

GSTIN/UIN : 09AABCNB437C3ZD
PAN/IT No : AABCN9437C

State Name : Uttar Pradesh, Code : 09
Place of Supply : Uttar Pradesh

Buyer's Order No. Dated
Meem Agro Foods Private Lim ited
Plot No. 993- 1005 Kandhla Road Kairana Shamli Dispatch Doc No, Delivery Note Date
GSTIN/UIN : D9AABCNO437C3ZD
PAN/IT No : AABCN9437C Dispatched through Destination
Slate Name : Ultar Pradesh, Code : 09
Buyar (Bl to) Terms of Delivery

S Description of Goods
M.

HSN/SAC | Quantily Rale | per Amount

@ 1 |Biobriqutess

CGST]| 2.50|%
SGST]|
Round Off]

4401 7,230 KGS 6.50|KGS 46,995.00

1,174.88
1,174.88
0.24

Total

7,230 KGS 2 49,345.00

Amount Chargeable (in words)

INR Forty Nine Thousand Three Hundred Forty Five Only

E&OQE

HSN/SAC Taxable CGST SGST/UTGST
Value

Rate | Amount | Rate Amount | Tax Amount

Tol

4401 46,995.00/250%|  1,174.88 2.50%| 1,174.68

2,349.76

Total| 46,935.00 1,174.88 1,174.88

2,349.76

Declaration

We declare that this invoice shows the actual price of the
goods described and that all particulars are true and
comect.

Tax Amount (in words) : INR Two Thousand Three Hundred Forty Nine and Seventy

Company’s Bank Details

Alc Holder's Name: M/s Naba Trading Co,
Bank Name : ICICI Bank Ale

Alc No. : 320905002975

Branch & IFS Code: Kairana & ICIC0003209

Six paise Only

g for M/s Naba T
For NABA TRADING &g ding Co.

Aumogwagnaio_rz ‘

. ;.,‘Inccr‘ucd Ey.! ~ ,,,,,,,
S 1/ ¥ UK 0
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Tax Involce (ORIGINAL FOR RECIPIENT)
Mis Naba Trading Co. Inveica No. Dated
Moh.All Kala Near Block Office Shamil Road,Kairana 47 24-Dac-23
Distt.Shamli Delivery Nola Mode/Terms of Payment
Uttar Pradosh - 247774, India
GSTINIVIN: 09BZHPAG217L12Z8 W ‘ﬁ%
State Name : Uttar Pradosh, Code : 09 arance No. & Date. Other References
E-Mail : nobatradingcom gmail.com
Consignee (Ship w; uyer's Order No. Dated
Meem Agro Foods Privato Limited
Plot No. 893- 1005 Kandhla Road Kairana Shamiil Dispalch Doc No. Delivery Nota Date
GSTIN/UIN : 09AABCN9437C32D
PANAT No : AABCNB437C Dispaiched through Destination
Stale Name : Ultar Pradesh, Code : 09
Buyor (Billo) Tarms of Delivary
Meem Agro Foods Private Limitod
Plot No. 893- 1005 Kandhla Road Kairana Shamil
GSTINUIN : 0BAABCND437C3ZD
PAN/IT No : AABCNB437C
Stale Namao : Ultar Pradosh, Codo : 00
Place of Supply : Ultar Pradesh
S| Description of Goods HSN/SAC| Quantity Rate |per Amount
Ha.
-1 |Blobriqutess 4401 7,010 KGS 6.50|Kes 45,666.00
CGST 2.50|% 1,139.13
SGST 2.50|% 1,139.13
Less: Round Off (-)0.26
Tolal 7,010 KGS ¥ 47,843.00
Amount Chargeable (in words) E.&0E
INR Forty Seven Thousand Elght Hundred Forty Three Only
HSN/SAC Taxable CGST SGST/UTGST Total
Value Rate | Amount | Rate Amount | Tax Amount
4401 45,565.00|2.50% | 1,139.13 2.50%| 1,139.13 2,278.26
(&) Total| _45,565.00 1,139.13 113943 2.278.26]
Tax Amount (inwords) : INR Two Thousand Two Hundred Seventy Eight and Twenty Six paise Only
Company’s Bank Delails
Alc Holder's Name: M/g Naba Trading Co.
Bank Name * ICICI Bank Alc
Ale No. : 320905002975
. Branch & IFS Code: Kalrana & ICIC0003208
Declaralion : for MW/s Naba Trading Co,
We declare that this invoice shows the actual price of the For NABA TRADING Co
g00ds described and that all particulars are true and A o\ 2
correct. Auhodsﬂ@gmlory

This is a Computer

-
'

Tll‘(ccc!vcd By.
- HPArtieulars
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Generated Invoice r
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g Tax Involce (ORIGINALFORRECIPIEND
M/s Naba Trading Co. Invoice No. Daled
Moh.All Kala Near Block Office Shamii Road Kairana | 48 26-Dec-23
Distt.Shamli Delivery Nola Mode/Terms of P
Ultar Pradesh - 247774, India oY s
GSTIN/UIN; 09BZHPAG217L1Z8
State Namo : Uttar Pradesh, Code : 09 Reference No. & Dale. | Oiher References
E-Mail nabalmdingcom@gmail.eom
Consignee (Ship to) Buyer's Order No, Dated
Meem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamit Dispatch Doc No. Delivery Nole Dale
GSTIN/UIN : 09AABCNO437C32D | — =
PANAT No : AABCN9437C Dispatched through Destination
State Name : Ultar Pradesh, Code : 09
‘Buyer (81l 10) Terms of Delivery
Meem Agro Foods Private Limitod
Plot No. 893- 1005 Kandhla Road Kairana Shaml|
GSTINUIN : 0SAABCND437C3ZD
PAN/IT No : AABCN9437C
State Name ¢ Uttar Pradesh, Code : 09
Place of Supply : Uttar Pradesh
S| Descnption of Goods HSN/SAC | Quantity Rate | per Amount
Ha.
C,_.?J Blobriqutess 4401 7,525 KGS 6.25(KGS 47,031.25
CGST] 2.50|% 1,175.78
SGST) 1,175.78
Round Off 0.19
Total 7,525 KGS ¥ 49,383.00
Amount Chargeable (in words) E.&0E
INR Forty Nine Thousand Three Hundred Eighty Three Only
HSN/SAC Taxable CGST - _SGST/UTGST Total
Value Rate | Amount | Rale Amount | Tax Amount
4401 47.031.25/ 2. 50% 1,175.78| 2.50% 1,175.78| 2,351.56
@7 Total| 47,031.25 1,175.78 1,175.78| 2,351.58
Tax Amount (in words) : INR Two Thousand Three Hundred Fifty One and Fifty Six palse Only
Company’s Bank Details
Alc Holder's Name: M/s Naba Trading Co.
Bank Name : ICICI Bank Alc
Alc No. : 320905002875
Branch & IFS Code: Kalrana & ICIC0003205
Declaration ; - for Wis Naba Trading Co,
We declare that this invoice shows the actual price of the For N TRADING c
goods described and that all particulars are frue and A f‘l‘%—- o.
ghiec Authoristd Signatory

This is a Computer Generaltad Invoice
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C— Tax Involce (ORIGINAL FOR RECIPIENT)
M/s Naba Trading Co, invoice No. Dated
ll\)nohjél'l‘ Ka::: Near Block Office Shamli Road,Kairana |50 30-Dec-23
istt.Sham i Mode/Terma of Payment
Ular Pradosh - 247774, India P tiom e
GSTIN/UIN: PAG217L128 =
State Name : Ultar Pradesh, Code : 09 Roferance No. & Date. Other References
E-Mail : nnbntmdiggcom@gmau.oom
onsignee (Ship 10) Buyer's Ordar No. Dated
Meom Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kalrana Shamll Dispatch Doc No, Delivery Note Dato
GSTIN/UIN : 09AABCNS437C3ZD —_
PAN/T No : AABCN9437C Dispatched through Destination
Stale Name :_Uttar Pradesh, Codo : 09
uyer (Billto) Terms of Delivery
Mcem Agro Foods Private Limitod
Plot No. 993- 1005 Kandhla Road Kalrana Shamil
GSTIN/UIN : 0O9AABCNB437CaZD
PAN/AIT No : AABCNS437C
State Name ¢ Uttar Pradesh, Coda ; 09
Place of Supply : Ultar Pradesh
Sl Description of Goods HSN/SAC| Quantity Rate | per Amount
M. g
7:1 [Blobriqutess 4401 7450 KGS 6.25|KGS 46,562.50
CGST| 2.50|% 1,164.06
SGST 2.50|1% 1,164.06
Round Off| 0.38
Total 7,450 KGS % 48,891.00
Amount Chargeable (in words) E &OE
INR Forty Eight Thousand Eight Hundred Ninety One Only
HSN/SAC Taxable CGST SGST/UTGST Total
Value Rale | Amount | Rate ount | Tax Amount
4401 46,562.5012.50% | 1.164.06 2.50%| 1,164.06] 2 328.12
Total| 46,562.50 1,164.06 1,164.06]| 2,328.12

Tax Amount (in words) : INR Two Thousand Three Hundred Twenty Eight and Twelve paise Only

Company's Bank Details
Alc Holder's Name: MWs Naba Trading Co,
Bank Name : ICICI Bank Ale
Alc No. © 320905002975
" Branch & IFS Code: Kalrana & ICIC0003209
eclaration ‘ for Ws Nab i
We declare that this invoice shows the actual price of the For NABA TRADINGi| (a:gad sy
goods described and that all particulars are true and a o\Y.\
correct. Auho%’fﬁlsignahry

This is a Computer Generaled lnvol:e

~37, |Recetved BY |
L particplar S, . |
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Tax Involce (ORIGINAL FOR RECIPIENT)
Mis Naba Trading Co, Invoice No. Dated
: MlohAll Kala Noar Block Offico Shamti Road,Kairana | §1 2-Jan-24
= | Dlstt.Shamii Delivery Nota
Ultar Pradosh - 247774, indo 'y ModerTerms of Payment
GSTIN/UVIN; 09BZHPAG217L1Z8
Stalo Nomo : Utlar Pradosh, Codo : 09 Relerence No, & Dao, Other References
E-Mail ; nabatradingcom mail.com
Consignee (Ship to) Buyor's Order No, Dated
Moom Agro Foods Privato Limitod
Plot No. 993- 1005 Kandhla Road Kairana Shamll Dispatch Doc No. Delivary Note Dala
GSTIN/UIN : 09AABCNS437C32D
PANAT No  AABCN9437C Dispalched through Destination
Slate Name :_Ullar Pradesh, Coda : 09
UOuyor (Billto) Terms of Dalivery
Meem Agro Foods Privato Limitod
Plot No. 993- 1005 Kandhla Road Kalrana Shamil
GSTIN/UIN : DBAABCNO437C32D
PANAT No i AABCNB437C
State Nama ¢ Ultar Pradesh, Codo : 0p
Placo of Supply : Ullar Pradesh
S  Description of Goods SN/SAC| Quanlity | Rate [per Amount
No.
(ﬁ_ﬂ Blobriqutess 4401 |7802KGS B.25\KGS|  47,612.50
CGST| 1,187.81
SGST 1,187.81
Less: Round off {-)0.12
Total 7,602KGS ¥ 49,888.00
Amount Chargeabl (in words) E&OE
INR Forty Nine Thousand Elght Hundred Elghty Eight Only
HSNISAC Taxable CGST SGST/UTGST Total
Valug Rale | Amount | Rate Amount | Tax Amount
4401 47,512.50| 2.50% 1,187.81|2.50% 1,187.81 2,375.62
Total| 47,512.50 1,187.81 1,187.81 2,375.62
Tax Amount (inwords) : INR Two Thousand Three Hundred Seventy Five and Sixty Two paise Only
Company’s Bank Details
Al Holder's Name: M/s Naba Trading Co.
Bank Name : ICICI Bank Ale
Alc No. : 320905002975
Branch & IFS Code: Kalrana & ICIC0003209
Declaration . for Ws Naba Trading Co,
We declare that this invoice shows the actual price of the For NABA TRADING C
9oods described and that all particulars are true and e 0.
correct. ~——— _  Autodsed Signalory

This is a Computer Generated Invol;

wee
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= Tax Involce (ORIGINAL FOR RECIPIENT)
M/s Naba Trading Co, Invoica No, Dated
Moh.All Kala Near Block Office Shamll Road,Kairana 62 6-Jan-24
Distt.Shamli Delivery Note erms
Ultar Pradesh « 247774, India 4 Mode/T of Payment
GSTIN/UIN: 09BZHPAG217L128
" _\
State Name : Uttar Pradesh, Codo : 09 Reference No. & Date, Other Relerences
E-Mail : nabutrad‘ggcom@gmall.eom
Consignee (Ship to) Buyer's Order No. Daled
Meem Agro Foods Private Limlted
Plot No. 993- 1005 Kandhla Road Kairana Shamli Dispaich Dog No. Delivery Note Date
GSTIN/UIN : 0BAABCN9437C32D P
PANAT No : AABCN9437C Dispatched through Destination
Slate Name : Ultar Pradesh, Coda 09
Buyer (Bilfo) Terms of Delivery
Meem Agro Foods Private Limitod
Plot No. 993- 1005 Kandhla Road Kalrana Shamll
GSTIN/UIN : 09AABCNB437C3Z0D
PANAT No ¢ AABCNG437C
State Name : Uttar Pradesh, Code : 09
Place of Supply Ultar Pradesh
] Description of Goods HSN/SACT Quaniity Rate [per Amount
Na.
1 |Blobriqutess 4401 7,401 KGS 6.25|KGS 46,256,25
CGST 1,156.41
SGST, 2.50|% 1,156.41
Less: Round Off (-)0.07
Total 7,401 KGS % 48,569.00
Amoun! Chargeable (in words) E . &0E
INR Forty Eight Thousand Five Hundred Sixty Nine Only
HSN/SAC Taxablg CGST SGST/UTGST | Total
Value Rate | Amount | Rate Amount | Tax Amount
4401 46,256.25(/2.50% 1,156.41|2.50% 1.156.41 2,312.82
Total| 46,256.25 1,156.41 1,156.41 2,312.82
Tax Amount (in words) : INR Two Thousand Three Hundred Twelve and Eighty Two paise Only
Company’s Bank Details
Ale Holder's Name: M/s Naba Trading Co.
Bank Nama - ICICI Bank Ale
Ale No, : 320905002975
Branch & IFS Coda: Kalrana & ICIC0003208
Declaralion — i ot : for Ws Naba Trading Ca,
We declare that this invoice s ows the actual price of the For A TRADING Co.
900ds described and that all particulars are true and A ay
corect. e Auwrised Signatory

This is a Computer Generated Invoice




65

— Tax Involce (ORIGINAL FOR RECIPIENT)
M/s Naba Trading Co, Invoice No, Datod
Moh.All Kala Near Block Offico Shamii Road,Kairana | 55 12-Jan-24
Distt.Shamii Delivory N
Ultar Pradesh - 247774, India e Meode/Tarms of Paymant

E-Mail ; nnbulmdlngcom@ggull.oom

Consignee (Ship 10) Buyer's Order No, Dated

GSTIN/UIN: 09BZHPAG217L128

Slate Nomo : Utlar Pradesh, Codo : ag

Referanco No. & Dato, Other References

Meem Agro Foods Privata Limitod

‘ oA
r

Plot No. 993- 1005 Kandhla Road Kairana Shamil Dispaich Doc No. Dalivery Nota Data
GSTIN/UIN : 09AABCNO437C3ZD ;
PANAT No ! AABCN9437C Dispatched through Destination
State Name : Ultar Pradesh, Code : 00
Buyor (Bl 10) Terms of Delivary
Meem Agro Foods Privato Limitod
Plot No. 893- 1005 Kandhla Road Kalrana Shamil
GSTIN/UIN : DDAABCNB437CaZD
PANAT No : AABCNB437C
Stlate Name : Ultar Pradesh, Codo ; 0D
Place of Supply : Uttar Pradesh
Sl Descnption of Goods HSN/SACT Quantity Rate [ per Amount
M.
1 |Biobrigutess 4401 7,340 KGS 6.25|KGS 45,875.00
CGST]| 2.50|% 1,146.88
SGST| 2.50|% 1,146.88
Round off 0.24
- Total 7340 KGS ¥ 48,169.00
Amount Chargeable (in words) E &OE
INR Forty Elght Thousand One Hundred Sixty Nine Only
HSN/SAC Taxable CGST SGST/UTGST To
Value Rale | Amount | Rate Amount | Tax Amount
4401 45,875.00(2.50% 1,146.88| 2.50% 1,146.88| 2729378
Total| 45875.00 1,146.88 1,146.88 2,293.76

Tax Amount (inwords) : INR Two Thousand Two Hundred Ninety Three and Seventy Six paise Only

~ Company's Bank Detalifs
Alc Holdar's Name; MVs Naba Trading Co.

Bank Name
Alc No.

Branch & IFS Coda: Kalrana & ICIC0003203

+ ICICI Bank Afc
: 320905002975

Declaration

We declare that this invoice shows the &ctual price of the
g0ods described and that all particulars are true and
correct

for W's Naba Trading Co.

whc::‘v:d BYsccsonos grzveforssisrrsrs
BarlipUlars . .ciiiiuissasssossareses
S . rew

, m@\}\'

For N\ A TRADING Co.
““T Auhorised Signato

Is a Computer Generated Invoice

4
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g Tax Invoice (ORIGINAL FOR RECIPIENT)
M/s Naba Trading Co, . Invoice No, Dated
Moh.All Kala Near Block Office Shamli Road Kairana | 56 16-Jan-24
Distt.Shamli Delivery Note Mode/Terms of Payment
Ultar Pradesh - 247;74.;;1;1{:11 -
GSTIN/UIN: 09BZHPAG e
State Name : Uttar Pradesh, Code : 09 Reference No, & Date. |Other Raferoncas
E-Mail : nabatradingcom@amail.com
Consignee (Ship o) Buyer's Order No, Dated
Meem Agro Foods Private Limited
STIN/UIN : DSAABCNY9437C3ZD
s No : AABCN9437C Dispaiched through Destination
State Name : Ultar Pradesh, Code : 09
Buyer (Bill to) Terms of Delivery
Meem Agro Foods Private Limited
Plot No, 993- 1005 Kandhla Road Kalrana Shamill
GSTIN/UIN : OBAABCND437C32D
PANAT No : AABCNB437C
State Name : Uttar Pradesh, Code : 09
Place of Supply : Ullar Pradesh
Si Description of Goods HSN/SAC Quantity Rate | per Amount
No.
.1 |Biobriqutess 4401 7,405 KGS 6.25(KGS 46,281.25
CGST] 1,157.03
SGST 1,157.03
Less: Round Off| (-)0.31
Total 7,405 KGS Z 48,595.00
Amount Chargeable (in words) E.&0F
INR Forty Elght Thousand Five Hundred Ninety Five Only
HSN/SAC Taxable CGST SGST/UTGST Total
Value Rate | Amount | Rate Amount | Tax Amount
01 46,281.25]2.50% 1,157.03]| 2.50% 1,157.03] " 2.314.06
Total| 46,281.25 1,157.03 1,157.03 2,314.06
Tax Amount (inwords) : INR Two Thousand Three Hundred Fourteen and Six paise Only
Company's Bank Details
Alc Holder's Name: M/s Naba Trading Co,
Bank Name t ICICI Bank Afe
Alc No, : 320905002975
Branch & IFS Code: Kairana & ICIC0003209
Detlaration . for MWis Naba Trading G 3
We declare that this invoice shows the actual price of the For N ABATRA ING ng Co
goods described and that all particulars are trus and ‘\W Co.
correct. g&gsed Signatory

“received By...

A

| oJ;/ ...........................

|

i)
v...S. || { Spp—

e
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Tax Invoice (ORIGINAL FOR RECIPIENT)
M/s Naba Trading Co, Invoice No, Dated
Moh.All Kala Near Block Office Shamli Road,Kairana |58 20-Jan-24
Distt. Shamli Delivery Note Mode/Terms of Payment
Uttar Pradesh - 2;H7;74. |;\;l'l-a1 -
GSTIN/UIN: 09B AG2
State Name : Uttar Pradesh, Coda : 09 Relferanca No. & Date. | Oiher References
E-Mail : nabalradingcom@gmail.com
Consignee (Ship to) Buyer's Ordar No. Dated
Meem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamli Dispatch Doc No, Delivery Note Dale
: 0BAABCN9437C3zD >
SENT,};%JN : AABCN9437C Dispatched through Destination
Stale Name : Uttar Pradesh, Code : 09
Buyer (B4l 10) Terms of Delivery
Meem Agro Foods Private Limited
Plot No. 893- 1005 Kandhla Road Kairana Shamill
GSTIN/UIN : 0BAABCNS437C3ZD
PAN/IT No : AABCNS437C
State Name : Ultar Pradesh, Code : 09
Place of Supply : Uttar Pradesh
Si Description of Goods HSN/SAC| Quantity Rate |[per Amount
o,
=1 Biobriqutess 4401 7,630 KGS 6.25|KGS 47,062.50
CGST| 2.50| % 1,176.56
SGST 2.50(% 1,176.56
Round Off 0.38
Total 7,530 KGS ¥ 49,416.00
Amount Chargeable (in words) E. &O.
INR Forty Nine Thousand Four Hundred Sixteen Only
HSNISAC Taxable CGST SGST/UTGST Total
Value Rate | Amount | Rate Amount | Tax Amount
Qm 47,052.50( 2.50% 176.56| 2.50% 1,176.56]  2.353.12
Total| 47,062.50 1,176.56 1,176.56 2,353.12

Tax Amount (inwords) : INR Two Thousand Three Hundred Fifty Three and Twelve paise Only

Company’s Bank Details

Alc Holder's Name: M/s Naba Trading Ca,

Bank Name : ICICI Bank Alc

Alc No. © 320905002975

Branch & IFS Code: Kalrana & ICIC0003208
Declaration . aba Trading Co,
We declare that this invoice shows the actual price of the For A TRADIN%H- G
goods described and that all particulars are true and A axy
correct. g E‘mprised Signatory

This is a Computer Generated Invoice

) ....nmc.....('.?f/.i?é'i'ﬁ‘?il..'

|

/
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= Tax Invoice (ORIGINAL FOR RECIPIENT)
Mis Naba Trading Co, Invoice No. Dated
Moh.gll Kala Near Block Office Shamli Rond,Kairana |69 23-Jan-24
Distt.Shamli Delivery Note Mode/Ti f
Ultar Pradesh - 247774, India 2 SIS Of reyment
GSTIN/UIN: 09BZHPAG217L128
State Nama : Uttar Pradesh, Code : 09 Reference No, & Date. Other Refarences
E-Mall : nabalradingcom@gmail.com
Consignee (Ship 10) Buyer's Order No, Dated
Meem Agro Foods Private Limited
Plol No. 993- 1005 Kandhla Road Kairana Shamll Dispatch Doc m’ DO[NOI'Y Note Date
GSTIN/UIN : 0SAABCNS437C3ZD . =
PANIIT No : AABCN9437C Dispatched through Destination
Stale Name : Ultar Pradesh, Code : 09
Buyor (8l t0) Terms of Dalivery
Meoem Agro Foods Private Limited
Plot No. 893- 1005 Kandhla Road Kalrana Shamli
GSTIN/UIN : 0OAABCND437C32D
PAN/IT No : AABCNO437C
Slate Name : Uttar Pradesh, Code : 09
Piace of Supply : Uttar Pradesh
Sl Description of Goods HSN/SAC| Quantity Rate | per Amount
Na.
71 |Blobriqutess 4401 7,360 KGS 6.25/KGS|  46,000.00
CGST 1,150.00
SGST) 1,150.00
Total 7,360 KGS ¥ 48,300.00
Amount Chargeable (in words) E.&OE
INR Forty Eight Thousand Three Hundred Only
HSN/SAC Taxable CGST SGSTIUTGST Total
Value Rate | Amoun Rate | Amount | Tax Amount
@401 48,000.00] 2. 1,150.00( 2.50° 150.00] " 2,300.00
Total] 46,000.00 1,150.00 1,150.00 2,300.00
Tax Amount (n words) : INR Two Thousand Three Hundred Only
Company’s Bank Details
Afc Holder's Name: M/s Naba Trading Co.
Bank Name : ICICI Bank Al
Alc No. : 320905002975
i Branch & IFS Code: Kalrana & ICIC0003209
Zecaraton : for Ws N
We declare that this Invoice shows the actual prica of the For NABA TRADING.C:)ha "
goods described and that all particulars are true and R"‘;\ ]
correct. wam

This is a Computer Generated Invoice

= ".""];;ccp'vcd By
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Tax Invoice (ORIGINAL FOR RECIPIENT)
Mis Naba Trading Co. Invoice No. Dated
Moh.All Kala Near Block Office Shamll Road,Kairana |61 25-Jan-24
= |Distt.Shamli Delivery Note s of Payment
Ullar Pradesh - 247774, India . 4 Mo "
- |GSTIN/UIN: 09BZHPAG217L128
State Name : Uttar Pradesh, Cods : 09 Referonce No. & Date. Other Referencas
E-Mail : nabalradingcom@gmail.com
Consignee (Shl;W))’g_@ﬂ Buyer's Order No. Dated
Moem Agro Foods Private Limitod
Plot No. 993- 1005 Kandhla Road Kairana Shamli Dispatch Doc No. Delivery Note Date
GSTIN/UIN : 0BAABCN9437C3ZD
PANAT No : AABCNS437C Dispalched through Destination
Slate Nama : Ultar Pradesh, Code : 00
Buyer (Bill o) Terms of Delivery
Mecem Agro Foods Private Limited
Plot No. 993~ 1005 Kandhla Road Kalrana Shamll
GSTINUIN : OBAABCNB437C3ZD
PAN/IT No : AABCN9437C
State Name : Ultar Pradesh, Code : 09
Place of Supply : Ultar Pradesh
Sl Description of Goods HSN/SAC | Quantity Rate |per Amount
M.
@ 1 [Blobriqutess 4401 7,280 KGS 6.25/KGS 45,500.00
CGST] 1,137.50
SGST| 1,137.50
Total 7,280 KGS T 47,775.00
Amount Chargeable (in words) E.&0E
INR Forty Seven Thousand Seven Hundred Seventy Five Only
HSN/SAC Taxable CGST SGST/UTGST Total
Value Rale | Amount | Rate | Amount |Tax Amount
01 45,500.00]2.50%| 1,137.50] 2.50%| 1,137.50 2,275.00
Total| 45,500.00 1,137.50 1,137.50] 2,275.00
Tax Amount (inwords) : INR Two Thousand Two Hundred Seventy Five Only
Company’s Bank Details
Alc Holder's Name: M/s Naba Trading Co.
Bank Name 1 ICICI Bank Alc
Alc No. : 320905002575
Branch & IFS Code: Kalrana & ICIC0003209 :
Dedlaration ] K for MWs Naba Trading Co.
We declare that this invoice shows the actual price of the For NABA TRAD
goods described and that all particulars are true and A a}\ﬁ,/‘ ING Co.
correct.

= Augl}olised Signatory
This is a Comp; eneraled Invoice

P |

. |Recetved By A
o= '}f"/‘é‘}"..3%;:::‘,‘.;:1?1./&;.‘4”7
5. NOL swsioessiaiim
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ANNEXURE R-6

Seperate meter for APCDs



”

ANNEXURE R1#29

71

Company Name A Meem Agro Foods Put Ltd
Stat‘on Name = EffluentTreatmentPlant .

Parameter Name pH BOD COD TSS

Permissible Range 5.5-9.0 (pH) 30 (Mg/1) 250 (Mg/1) 100 (Mg/1)
08-11-2023 01:00:00 6.96 22.14 161.95 50.58
08-11-2023 02:00:00 6.96 22.13 161.87 50.51
08-11-2023 03:00:00 6.97 221 161.9 50.59
08-11-2023 04:00:00 6.97 22.1 161.58 50.23
08-11-2023 05:00:00 6.98 22.09 161.66 50.34
08-11-2023 06:00:00 6.98 22,1 161.74 50.38
08-11-2023 07:00:00 6.99 22.1 161.83 50.63
08-11-2023 08:00:00 6.99 22.1 161.7 50.47
08-11-2023 09:00:00 7 21,79 159.5 45.18
08-11-2023 10:00:00 7 21.45 157.1 39.9
08-11-2023 11:00:00 7.02 21.03 153.78 37.45
08-11-2023 12:00:00 7.03 20.37 149 34.87
08-11-2023 13:00:00 NA NA NA NA
08-11-2023 14:00:00 NA NA NA NA
08-11-2023 15:00:00 NA NA NA NA
08-11-2023 16:00:00 NA NA NA NA
08-11-2023 17:00:00 NA NA NA NA )
08-11-2023 18:00:00 NA NA NA NA =
08-11-2023 19:00:00 NA NA NA NA
08-11-2023 20:00:00 NA NA NA NA
08-11-2023 21:00:00 NA NA NA NA
08-11-2023 22:00:00 6.98 2117 154.77 44.71
08-11-2023 23:00:00 6.99 21.13 154.68 44.72
08-11-2023 00:00:00 7 211 154.6 44.7
09-11-2023 01:00:00 7 21:1. 154.52 44.71
09-11-2023 02:00:00 7.01 21.1 154.59 4179
09-11-2023 03:00:00 7.0z 211 154.48 44.79
08-11-2023 04:00:00 7.02 21.1 154.51 44.81
05-11-2023 05:00:00 7.03 21.1 154.44 44.81
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08-11-2023 06:00:00 7.03 21.1 154.45 44.88
09-11-2023 07:00:00 7.04 21.1 154.6 44.89
09-11-2023 08:00:00 7.04 21.1 154.58 44.89
09-11-2023 09:00:00 7.04 21.12 154.56 44.42
08-11-2023 10:00:00 7.05 21.01 153.73 38.03
09-11-2023 11:00:00 7.05 19.94 146.07 31.21
09-11-2023 12:00:00 7.02 17.12 125.28 17.87
08-11-2023 13:00:00 7.02 17.28 126.53 18.37
09-11-2023 14:00:00 7.01 17.96 131.22 20.22
08-11-2023 15:00:00 7.01 17.54 128.27 18.99
09-11-2023 16:00:00 7 17.5 128.11 18.86
09-11-2023 17:00:00 i 17.53 128.36 18.88
09-11-2023 18:00:00 6.99 17.5 127.83 18.63
08-11-2023 19:00:00 6.99 17.52 128.04 18.8
09-11-2023 20:00:00 6.99 21.37 156.17 40.57
09-11-2023 21:00:00 6.99 20.64 151.03 38.1
09-11-2023 22:00:00 6.99 19.88 145.46 35.13
09-11-2023 23:00:00 7 19.11 139.78 31.86
10-11-2023 00:00:00 7 20.3 148.38 39.38
10-11-2023 01:00:00 7 20.31 148.63 40.88
10-11-2023 02:00:00 7 19.94 145.97 39.63
10-11-2023 03:00:00 7 19.49 142.63 37.75
10-11-2023 04:00:00 7.01 18.87 138.18 34.77
10-11-2023 05:00:00 7.01 19.81 144.7 40.52
10-11-2023 06:00:00 7.01 20.2 147.92 42.98
10-11-2023 07;00:00 7.02 20.23 148.08 43.07
10-11-2023 08:00:00 7.02 20.23 148.13 43.12
10-11-2023 09:00:00 7.03 20.79 152.06 41.96
10-11-2023 10:00:00 7.03 21.72 158.9 43.33
10-11-2023 11:00:00 7.04 20.18 147.78 37.06
10-11-2023 12:00:00 7.02 20.2 147.72 33.43
10-11-2023 13:00:00 7.01 17.18 125.88 17.98
10-11-2023 14:00:00 7.02 17.03 124.61 17.54

n

%
Auth.

A

m Agro

c

For Me

s Put. lLid
-
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10-11-2023 15:00:00 7.01 17.08 125.04 17.74
10-11-2023 16:00:00 7.01 19.89 145.29 29.38
10-11-2023 17:00:00 7.01 20.34 149,01 31.39
10-11-2023 18:00:00 7.01 18.67 136.53 26.26
10-11-2023 19:00:00 7.02 19.01 138.52 28.93
10-11-2023 20:00:00 7.02 18.28 133.82 29.06
10-11-2023 21:00:00 7.03 17.52 128.29 26.48
10-11-2023 22:00:00 7.04 17.07 124.82 24.19
10-11-2023 23:00:00 7.05 17.68 129.29 27.82
11-11-2023 00:00:00 7.05 17.97 131.35 30.6
11-11-2023 01:00:00 7.06 19.19 140.48 39.68
11-11-2023 02:00:00 7.06 19.3 141.05 40.22
11-11-2023 03:00:00 7.06 19.32 141.46 40.56
11-11-2023 04:00:00 7.07 19.38 141.63 40.68
11-11-2023 05:00:00 7.07 19.32 141.54 40.7
11-11-2023 06:00:00 7.08 19.46 142.38 41.08
11-11-2023 07:00:00 7.08 19.4 141.68 40.81
11-11-2023 08:00:00 7.09 19.4 141.65 40.83
11-11-2023 09:00:00 7.1 19.4 141.78 40.87
11-11-2023 10:00:00 7.11 19.48 142.58 40.5
11-11-2023 11:00:00 7.07 16.92 124.12 18.33
11-11-2023 12:00:00 7.07 16.43 120.27 16.51
11-11-2023 13:00:00 7.07 16.48 120.43 16.66
11-11-2023 14:00:00 7.07 16.48 120.49 16.69
11-11-2023 15:00:00 7.07 16.98 124.19 19.19
11-11-2023 16:00:00 7.07 16.74 122.46 18.38
11-11-2023 17:00:00 7.07 16.66 121.98 17.56
11-11-2023 13:00:00 7.07 18.34 133.8 25.83
11-11-2023 19:00:00 7.07 19.15 140.32 31.29
11-11-2023 20:00:00 7.07 18.91 138.31 30.45
11-11-2023 21:00:00 7.07 18.68 136.74 30.43
11-11-2023 22:00:00 7.07 18.26 133.54 28.44
11-11-2023 23:00:00 7.07 17.17 125.72 23.56

Pvi. Lid

~0

Auth. Sginatory
A

mAgro f

-

“or Me
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12-11-2023 00:00:00 7.07 16.89 123.32 24.04
12-11-2023 01:00:00 7.08 19.81 144.89 41.21
12-11-2023 02:00:00 7.08 19.78 144.71 41.51
12-11-2023 03:00:00 7.09 19.71 144.32 41.64
12-11-2023 04:00:00 7.08 19.7 144.18 41.8

12-11-2023 05:00:00 7.1 19.7 144.08 41.84
12-11-2023 06:00:00 7.1 19.7 143.94 41.83
12-11-2023 07:00:00 7.1 19.7 143.96 41.91
12-11-2023 08:00:00 7.1 19.7 143.99 41.93
12-11-2023 09:00:00 7.1 19.7 143.96 41.93
12-11-2023 10:00:00 711 19.7 144.04 41.87
12-11-2023 11:00:00 7.13 19.7 144.27 41.78
12-11-2023 12:00:00 7.15 19.79 144.88 41.85
12-11-2023 13:00:00 7.16 19.88 145.27 41.88
12-11-2023 14:00:00 7.16 19.9 145.41 41.88
12-11-2023 15:00:00 7.16 19.9 145.51 41.83
12-11-2023 16:00:00 7.15 19.9 145.55 41.88
12-11-2023 17:00:00 7.13 19.9 145.45 41.88
12-11-2023 18:00:00 7.12 19.9 145.36 41.93
12-11-2023 19:00:00 7.11 19.83 145.2 42.04
12-11-2023 20:00:00 7.11 19.8 145.08 42.11
12-11-2023 21:00:00 7.11 19.8 145.03 42.13
12-11-2023 22:00:00 7.11 19.8 144.97 42.19
12-11-2023 23:00:00 7.12 19.8 145.02 42.22
13-11-2023 00:00:00 7.12 19.8 144.98 42.28
13-11-2023 01:00:00 7.12 19.8 144.95 42.3

13-11-2023 02:00:00 7.13 19.8 144.94 42.33
13-11-2023 03:00:00 7.13 19.8 144.97 42.39
13-11-2023 04:00:00 7.13 19.8 144.97 42.38
13-11-2023 05:00:00 7.13 19.8 144.93 42.4

13-11-2023 06:00:00 7.14 19.8 144.87 42.46
13-11-2023 07:00:00 7.14 19.8 144.84 42.46
13-11-2023 08:00:00 7.14 19.8 144.92 42.53
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13-11-2023 09:00:00 7.15 19.8 144.94 42.51
13-11-2023 10:00:00 7.16 19.8 145.03 42.38
13-11-2023 11:00:00 7.18 19.86 145.25 42.26
13-11-2023 12:00:00 7.18 20.47 149.92 39.92
13-11-2023 13:00:00 7.14 17.97 131,71 22.55
13-11-2023 14:00:00 7.13 16.44 120.4 16.73
13-11-2023 15:00:00 7.12 19.17 139.93 30.38
13-11-2023 16:00:00 7.12 19.8 144.91 36.48
13-11-2023 17:00:00 7.12 19.47 142.46 38.13
13-11-2023 18:00:00 7.11 19.54 142.81 38.73
13-11-2023 19:00:00 7.11 20.5 150.02 43.84
13-11-2023 20:00:00 7.1 20.38 149.09 43.92
13-11-2023 21:00:00 7.1 20.3 148.57 43.93
13-11-2023 22:00:00 7.1 20.23 148.11 43.83
13-11-2023 23:00:00 7.1 20.22 147.93 43.78
14-11-2023 00:00:00 7.11 20.17 147.57 43.75
14-11-2023 01:00:00 7.11 20.23 147.98 43.66
14-11-2023 02:00:00 7.11 20.23 148.02 43.77
14-11-2023 03:00:00 7.12 20.09 146.98 43.54
14-11-2023 04:00:00 7.12 20.12 147.07 43.47
14-11-2023 05:00:00 7.12 20.23 147.9 43.53
14-11-2023 06:00:00 7.13 20.13 147.37 43.56
14-11-2023 07:00:00 7.13 20.08 147 43.5

14-11-2023 08:00:00 7.14 20.14 147.33 43.38
14-11-2023 09:00:00 7.14 20.07 146.81 43.37
14-11-2023 10:00:00 7.15 20.06 146.73 43.29
14-11-2023 11:00:00 7.14 19.41 142.12 34.95
14-11-2023 12:00:00 7.12 16.46 120.43 16.73
14-11-2023 13:00:00 7.12 16.65 121.89 17.16
14-11-2023 14:00:00 7.12 16.62 121.56 16.99
14-11-2023 15:00:00 7.11 16.86 123.29 17.65
14-11-2023 16:00:00 7.11 16.54 121.04 16.75
14-11-2023 17:00:00 7.11 16.5 120.62 16.67
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14-11-2023 18:00:00 7.1 16.43 120.34 16.5
14-11-2023 19:00:00 7.1 17.43 127.38 22.92
14-11-2023 20:00:00 7AAE 18.46 135.06 30.1
14-11-2023 21:00:00 7.09 17.89 130.88 27.84
14-11-2023 22:00:00 7.09 17.14 125.43 24.79
14-11-2023 23:00:00 7.09 18.62 136.09 33.99
15-11-2023 00:00:00 7.1 18.53 135.55 34.33
15-11-2023 01:00:00 7.1 19.73 144.42 41.04
15-11-2023 02:00:00 7.1 19.73 144.43 41.16
15-11-2023 03:00:00 7.11 19.7 144.26 41.17
15-11-2023 04:00:00 7.11 19.7 144.12 41.33
15-11-2023 05:00:00 7.11 19.7 144.03 41.33
15-11-2023 06:00:00 7.12 19.68 143.87 41.37
15-11-2023 07:00:00 7.12 19.64 143.78 41.38
15-11-2023 08:00:00 7.13 19.61 143.64 41.31
15-11-2023 09:00:00 7.13 19.64 143.75 41.3
15-11-2023 10:00:00 7.13 19.62 143.47 39.98
15-11-2023 11:00:00 7.11 17.32 126.85 19.55
15-11-2023 12:00:00 7.11 16.76 122.62 17.58
15-11-2023 13:00:00 7.1 16.66 121.88 17.23
15-11-2023 14:00:00 v 16.58 121.24 16.96
15-11-2023 15:00:00 7.09 16.48 120.53 16.55
15-11-2023 16:00:00 7.09 16.5 120.66 16.71
15-11-2023 17:00:00 7.08 16.51 120.75 16.65
15-11-2023 18:00:00 7.07 16.88 123.29 17.71
15-11-2023 19:00:00 7.06 18.38 134.38 25.23
15-11-2023 20:00:00 7.06 19.67 144.03 34.2
15-11-2023 21:00:00 7.05 15.05 139.47 31.58
15-11-2023 22:00:00 7.05 17.98 131.62 26.28
15-11-2023 23:00:00 7.04 17.97 131.39 26.36
16-11-2023 00:00:00 7.04 20.09 146.95 41.08
16-11-2023 01:00:00 7.04 20.83 152.5 45.76
16-11-2023 02:00:00 7.04 20.8 152.34 45.69
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16-11-2023 03:00:00 7.04 20.8 152.19 45.62
16-11-2023 04:00:00 7.04 20.8 152.11 45.65
16-11-2023 05:00:00 7.05 20.8 151.94 45.62
16-11-2023 06:00:00 7.06 20.78 151.98 45.63
16-11-2023 07:00:00 7.06 20.79 151.87 45.58
16-11-2023 08:00:00 7.06 20,78 151.92 45.67
16-11-2023 09:00:00 7.07 20.8 152.04 45,68
16-11-2023 10:00:00 7.05 18.85 138.18 29.43
16-11-2023 11:00:00 7.04 16.67 121.91 17.3
16-11-2023 12:00:00 7.04 17.02 124.33 18.1
16-11-2023 13:00:00 7.04 17.86 130.54 20.41
16-11-2023 14:00:00 7.03 17.35 126.98 18.88
16-11-2023 15:00:00 7.03 16.88 123.46 17.42
16-11-2023 16:00:00 7.02 16.8 122.78 17.12
16-11-2023 17:00:00 7.02 16.71 122.25 16.89
16-11-2023 18:00:00 7.01 16.74 122.49 17.03
16-11-2023 19:00:00 7 17.33 126.69 22.77
16-11-2023 20:00:00 6.99 17.32 126.75 24.68
16-11-2023 21:00:00 6.99 16.76 122.59 21.78
16-11-2023 22:00:00 6.99 17.18 125.5 24.96
16-11-2023 23:00:00 6.99 18.77 137.12 35.18
17-11-2023 00:00:00 6.98 19.56 143.08 39.88
17-11-2023 01:00:00 6.98 19.6 143.18 40.51
17-11-2023 02:00:00 6.98 19.6 143.36 40.84
17-11-2023 03:00:00 6.99 15.6 143.36 40.86
17-11-2023 04:00:00 6.99 19.6 143.51 41

17-11-2023 05:00:00 7 19.6 143.49 41.08
17-11-2023 06:00:00 7 19.6 143.5 41.05
17-11-2023 07:00:00 7 19.6 143.47 41.06
17-11-2023 08:00:00 7.01 19.6 143.54 41.14
17-11-2023 09:00:00 7.01 19.6 143.61 41.14
17-11-2023 10:00:00 7.01 19.03 139.36 33.28
17-11-2023 11:00:00 6.99 17.58 128.8 20.3
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17-11-2023 12:00:00 6.99 17.3 126.48 18.83
17-11-2023 13:00:00 6.99 17.27 126.38 18.73
17-11-2023 14:00:00 6.99 17.98 131.62 21.25
17-11-2023 15:00:00 6.98 17.13 125.27 17.76
17-11-2023 16:00:00 6.97 18.12 132.34 24.07
17-11-2023 17:00:00 6.97 19.45 142.25 36.68
17-11-2023 18:00:00 6.97 20.65 151.07 43.89
17-11-2023 15:00:00 6.97 20.7 151.45 4413
17-11-2023 20:00:00 6.97 20.7 151.47 44.23
17-11-2023 21:00:00 6.96 20.7 1514 44.21
17-11-2023 22:00:00 6.97 20.7 151.34 44.22
17-11-2023 23:00:00 6.97 20.7 151.35 44.23
18-11-2023 00:00:00 6.97 20.7 151.18 44.2
18-11-2023 01:00:00 6.97 20.7 151.16 44.23
18-11-2023 02:00:00 6.97 20.7 151.14 44.28
18-11-2023 03:00:00 6.98 20.62 151.04 44.28
18-11-2023 04:00:00 6.98 20.6 150.98 44.32
18-11-2023 05:00:00 6.99 20.6 150.9 44.36
18-11-2023 06:00:00 6.99 20.6 150.87 44.44
18-11-2023 07:00:00 7 20.6 150.92 44.46
18-11-2023 08:00:00 7 20.6 150.9 44.43
18-11-2023 09:00:00 7 20.23 148.4 39.7
18-11-2023 10:00:00 6.98 19.1 139.56 29.72
18-11-2023 11:00:00 6.99 19.64 143.97 30.57
18-11-2023 12:00:00 6.97 17.48 128.01 18.87
18-11-2023 13:00:00 6.97 17.78 130.15 19.61
18-11-2023 14:00:00 6.96 17.53 128.15 18.46
18-11-2023 15:00:00 6.95 17.68 129.38 18.71
18-11-2023 16:00:00 6.94 18.44 134.85 20.9
18-11-2023 17:00:00 6.93 18.1 132.41 19.71
18-11-2023 18:00:00 6.93 18.29 133.92 20.28
18-11-2023 19:00:00 6.92 15.49 142.37 29.4
18-11-2023 20:00:00 6.92 18.72 137.07 27.69
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18-11-2023 21:00:00 6.92 17.96 131.54 24.63
18-11-2023 22:00:00 6.91 19.09 139.48 34.88
18-11-2023 23:00:00 6.91 20.49 149.87 43.36
19-11-2023 00:00:00 6.92 20.5 150.14 43.47
19-11-2023 01:00:00 6.92 20.52 150.25 43.55
19-11-2023 02:00:00 6.92 20.51 150.27 43.58
19-11-2023 03:00:00 6.93 20.5 150.15 43.57
19-11-2023 04:00:00 6.93 20.5 150.05 43.64
13-11-2023 05:00;00 6.94 20.5 150 43.63
19-11-2023 06:00:00 6.94 20.5 150.14 43.72
19-11-2023 07:00:00 6.95 20.5 150.11 43.68
19-11-2023 08:00:00 6.95 20.5 150.11 43.71
19-11-2023 09:00:00 6.95 20.5 150.09 43.7
19-11-2023 10:00:00 6.93 19.15 140.06 25.15
19-11-2023 11:00:00 6.92 90.49
19-11-2023 12:00:00 6.9 20.72 151.8 39.4
19-11-2023 13:00:00 6.91 18.21 133.24 29.83
18-11-2023 14:00:00 6.93 19.08 139.44 37.23
19-11-2023 15:00:00 6.95 19.8 144.72 40.96
19-11-2023 16:00:00 6.95 19.8 144.72 40.97
19-11-2023 17:00:00 6.95 19.8 144.75 41
19-11-2023 18:00:00 6.95 19.8 144.7 41.02
19-11-2023 19:00:00 6.95 19.8 144.68 41.04
19-11-2023 20:00:00 6.96 19.8 144.65 41.05
19-11-2023 21:00:00 6.96 19.8 144.6 41.09
19-11-2023 22:00:00 6.97 19.8 144.59 41.1
19-11-2023 23:00:00 6.97 19.8 144.57 41.13
20-11-2023 00:00:00 6.98 19.77 1445 41.11
20-11-2023 01:00:00 6.98 19.76 144.48 41.14
20-11-2023 02:00:00 6.98 19.73 144 .44 41.22
20-11-2023 03:00:00 6.99 19.7 144.39 41.2
20-11-2023 04:00:00 7 19.7 144.33 41.28
20-11-2023 05:00:00 7 19.7 144.22 41.3
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20-11-2023 06:00:00 7 19.7 144.26 41.29
20-11-2023 07:00:00 7 19.7 144.22 41.33
20-11-2023 08:00:00 7.01 19.7 144.18 41.3
20-11-2023 09:00:00 7.01 19.7 144.31 41.3
20-11-2023 10:00:00 7 19.67 143.86 35.44
20-11-2023 11:00:00 6.99 18.3 133.93 26.91
20-11-2023 12:00:00 6.98 17.56 128.44 18.3
20-11-2023 13:00:00 6.97 17.66 129.19 18.42
20-11-2023 14:00:00 6.96 17.78 130.03 18.71
20-11-2023 15:00:00 6.95 17.88 130.88 18.88
20-11-2023 16:00:00 6.94 20.55 150 26.78
20-11-2023 17:00:00 6.93 18.79 137.73 21.24
20-11-2023 18:00:00 6.92 18.35 134.21 19.87
20-11-2023 19:00:00 6.92 18.05 132.16 20.73
20-11-2023 20:00:00 6.92 18.12 132.37 28.08
20-11-2023 21:00:00 6.92 21.45 156.83 46.47
20-11-2023 22:00:00 6.92 21.23 155.32 45.97
20-11-2023 23:00:00 6.92 21.22 155.34 46.02
21-11-2023 00:00:00 6.92 21.2 155.25 45.84
21-11-2023 01:00:00 6.92 21.2 155.23 45.85
21-11-2023 02:00:00 6.92 21.2 155.03 45.78
21-11-2023 03:00:00 6.93 21.2 154.91 45.79
21-11-2023 04:00:00 6.94 21.2 154.97 45.87
21-11-2023 05:00:00 6.94 21.2 154.98 45.9
21-11-2023 06:00:00 6.95 21.2 155.03 45.89
21-11-2023 07:00:00 6.95 21.2 154.97 45.87
21-11-2023 08:00:00 6.94 21.2 154.91 45.9
21-11-2023 09:00:00 6.95 21.41 156.48 45.01
21-11-2023 10:00:00 6.95 21.75 159.14 42.13
21-11-2023 11:00:00 6.95 21.68 158.64 37.74
21-11-2023 12:00:00 6.93 18.82 137.85 21.77
21-11-2023 13:00:00 6.93 18.24 133.5 20.02
21-11-2023 14:00:00 6.92 18.03 131.86 19.19
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21-11-2023 15:00:00 6.91 18.05 132.09 19.17
21-11-2023 16:00:00 6.9 21.65 157.73 30.55
21-11-2023 17:00:00 6.89 19.42 142.27 34.38
21-11-2023 18:00:00 6.89 20.51 150.23 33.18
21-11-2023 19:00:00 6.87 18.2 133.25 20.12
21-11-2023 20:00:00 6.87 18.97 138.57 32.94
21-11-2023 21:00:00 6.87 20.67 151.17 43.62
21-11-2023 22:00:00 6.87 20.7 151.62 43.9
21-11-2023 23:00:00 6.87 20.71 151.71 43.8
22-11-2023 00:00:00 6.87 20.7 151.66 43.81
22-11-2023 01:00:00 6.88 20.7 151.67 43.88
22-11-2023 02:00:00 6.88 20.7 151.69 43.93
22-11-2023 03:00:00 6.89 20.7 151.67 43.99
22-11-2023 04:00:00 6.89 20.7 151.57 43.98
22-11-2023 05:00:00 6.9 20.7 151.56 44.04
22-11-2023 06:00:00 6.9 20.7 151.62 44.08
22-11-2023 07:00:00 6.91 20.7 151.59 44.11
22-11-2023 08:00:00 6.91 20.7 151.68 44.18
22-11-2023 09:00:00 6.91 20.7 151.69 44.17
22-11-2023 10:00:00 6.9 20.05 146.93 32.83
22-11-2023 11:00:00 6.9 18.53 135.58 22.31
22-11-2023 12:00:00 6.9 18.83 137.85 30.62
22-11-2023 13:00:00 6.9 20.69 151.41 40.61
22-11-2023 14:00:00 6.89 18.18 133.05 19.73
22-11-2023 15:00:00 6.88 18.44 134.88 20.33
22-11-2023 16:00:00 6.87 18.74 137.1 21.02
22-11-2023 17:00:00 6.87 18.65 136.41 20.68
22-11-2023 18:00:00 6.86 19.14 139.72 22.07
22-11-2023 19:00:00 6.86 20.6 150.55 37.16
22-11-2023 20:00:00 6.86 22.87 167.28 51.12
22-11-2023 21:00:00 6.87 22.19 162.5 45.88
22-11-2023 22:00:00 6.87 19.86 145.21 33.48
22-11-2023 23:00:00 6.87 21.81 159.28 46.33
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23-11-2023 00:00:00 6.88 22.4 164.11 50.11
23-11-2023 01:00:00 6.89 22.4 163.92 50.07
23-11-2023 02:00:00 6.9 224 163.83 50.07
23-11-2023 03:00:00 6.9 22.4 163.82 50.1

23-11-2023 04:00:00 6.91 22.4 163.81 50.1

23-11-2023 05:00:00 6.91 22.4 163.72 50.11
23-11-2023 06:00:00 6.91 22.4 163.8 50.18
23-11-2023 07:00:00 6.92 22.4 163.97 50.22
23-11-2023 08:00:00 6.93 22.4 163.99 50.26
23-11-2023 09:00:00 6.93 22.71 166.12 50.14
23-11-2023 10:00:00 6.92 21.53 157.63 36.96
23-11-2023 11:00:00 6.91 18.85 138.04 21.67
23-11-2023 12:00:00 6.91 18.54 135.63 20.63
23-11-2023 13:00:00 6.9 18.58 135.93 20.6

23-11-2023 14:00:00 6.9 18.92 138.3 21.39
23-11-2023 15:00:00 6.89 19.69 143.71 23.93
23-11-2023 16:00:00 6.89 23.42 171.18 42.45
23-11-2023 17:00:00 6.89 24.15 176.69 47.3

23-11-2023 18:00:00 6.89 23,68 173.19 46.53
23-11-2023 19:00:00 6.88 19.45 142.44 31.98
23-11-2023 20:00:00 6.89 19.65 143.7 32.9

23-11-2023 21:00:00 6.9 20.68 151.24 40.77
23-11-2023 22:00:00 6.9 20.34 148.84 39.4

23-11-2023 23:00:00 6.91 20.03 146.45 38.14
24-11-2023 00:00:00 6.91 19.61 1435 36.18
24-11-2023 01:00:00 6.91 20.08 146.84 39.49
24-11-2023 02:00:00 6.92 20.98 153.37 44.8

24-11-2023 03:00:00 6.92 21 153.33 44.86
24-11-2023 04:00:00 6.93 20.95 153.28 44.83
24-11-2023 05:00:00 6.93 20.9 153.19 44.83
24-11-2023 06:00:00 6.94 20.93 153.24 44.9

24-11-2023 07:00:00 6.94 20.91 153.22 44.87
24-11-2023 08:00:00 6.95 20.95 153.27 44.9
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24-11-2023 09:00:00 6.95 20.91 153.24 44.9
24-11-2023 10:00:00 6.96 20.98 153.29 44.93
24-11-2023 11:00:00 6.97 21 153.51 44.84
24-11-2023 12:00:00 6.97 20.98 153.67 39.95
24-11-2023 13:00:00 6.93 18.86 138,06 21.32
24-11-2023 14:00:00 6.93 19.13 139.79 21.68
24-11-2023 15:00:00 6.91 27.78 202.8 49.77
24-11-2023 16:00:00 6.9 20.1 146.91 28.34
24-11-2023 17:00:00 6.89 21.82 159.73 46.68
24-11-2023 18:00:00 6.89 21.62 158.25 41.13
24-11-2023 19:00:00 6.87 19.22 140.63 27.69
24-11-2023 20:00:00 6.87 21.82 159.39 43.56
24-11-2023 21:00:00 6.87 22.73 166.17 48.37
24-11-2023 22:00:00 6.87 22.7 165.85 48

24-11-2023 23:00:00 6.87 22.68 165.74 47.93
25-11-2023 00:00:00 6.87 22.64 165.68 47.94
25-11-2023 01:00:00 6.87 22.61 165.58 47.95
25-11-2023 02:00:00 6.87 22.61 165.57 48

25-11-2023 03:00:00 6.87 22.61 165.51 47.98
25-11-2023 04:00:00 6.87 22.6 165.38 48.03
25-11-2023 05:00:00 6.88 22.6 165.36 48.04
25-11-2023 06:00:00 6.89 22.6 165.31 48.07
25-11-2023 07:00:00 6.89 22.6 165.37 48.14
25-11-2023 08:00:00 6.89 22.6 165.36 48.15
25-11-2023 09:00:00 6.9 22.73 166.2 47.88
25-11-2023 10:00:00 6.87 21.63 158.62 35.58
25-11-2023 11:00:00 6.87 19.59 143.37 30.78
25-11-2023 12:00:00 6.88 19.52 142.51 34.98
25-11-2023 13:00:00 6.88 21.77 159.33 39.61
25-11-2023 14:00:00 6.87 19.23 140.78 31.09
25-11-2023 15:00:00 6.86 19.76 144.5 29.74
25-11-2023 16:00:00 6.85 19.43 142.11 22.48
25-11-2023 17:00:00 6.85 19.5 142.78 30.4
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25-11-2023 18:00:00 6.85 19.83 144.86 32.48
25-11-2023 19:00:00 6.84 24.03 175.59 39.85
25-11-2023 20:00:00 6.85 22.16 162.3 41.52
25-11-2023 21:00:00 6.85 21.46 157 37.69
25-11-2023 22:00:00 6.86 20.83 152.34 34.91
25-11-2023 23:00:00 6.86 19.89 145.58 30.35
26-11-2023 00:00:00 6.87 21.64 158.2 40.55
26-11-2023 01:00:00 6.87 22.18 162.39 44.54
26-11-2023 02:00:00 6.88 22.98 167.96 49.42
26-11-2023 03:00:00 6.89 23.54 172,23 52.61
26-11-2023 04:00:00 6.89 23.48 171.78 52.23
26-11-2023 05:00:00 6.9 23.46 171.58 52.08
26-11-2023 06:00:00 6.9 23.41 171.38 51.91
26-11-2023 07:00:00 6.91 23.4 171.32 51.85
26-11-2023 08:00:00 6.91 234 171.32 51.9
26-11-2023 09:00:00 6.91 234 171.28 51.84
26-11-2023 10:00:00 6.92 24.01 175.49 47.84
26-11-2023 11:00:00 6.91 23.65 173.16 38.05
26-11-2023 12:00:00 6.91 19.6 143.4 29.95
26-11-2023 13:00:00 6.9 19.41 142.04 22.33
26-11-2023 14:00:00 6.89 19.3 141.2 21.78
26-11-2023 15:00:00 6.88 19.41 142.02 22
26-11-2023 16:00:00 6.87 19.49 1426 22.14
26-11-2023 17:00:00 6.86 19.57 143.09 22.3
26-11-2023 18:00:00 6.86 19.61 143.37 22.45
26-11-2023 19:00:00 6.86 20.93 152.91 42.79
26-11-2023 20:00:00 6.86 21,1 154.24 44.94
26-11-2023 21:00:00 6.86 21.18 154.54 44.95
26-11-2023 22:00:00 6.86 21.2 154.98 44.95
26-11-2023 23:00:00 6.87 21.2 154.98 44.94
27-11-2023 00:00:00 6.87 21.2 155.12 44.94
27-11-2023 01:00:00 6.87 21.2 155.08 44.93
27-11-2023 02:00:00 6.88 21.2 155.1 44.93
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27-11-2023 03:00:00 6.89 21.2 155.08 44.95
27-11-2023 04:00:00 6.89 21.2 155.09 44.98
27-11-2023 05:00:00 6.9 21.2 155.15 44.97
27-11-2023 06:00:00 6.9 21.2 155.08 44.96
27-11-2023 07:00:00 6.91 21.2 155.08 45.03
27-11-2023 08:00:00 6.91 21.2 155.1 45.03
27-11-2023 09:00:00 6.92 21.2 155.08 45.02
27-11-2023 10:00:00 6.91 21.78 159.44 38.77
27-11-2023 11:00:00 6.9 18.35 13431 26.73
27-11-2023 12:00:00 6.91 21.03 153.89 38.88
27-11-2023 13:00:00 6.9 19.24 140.81 23.43
27-11-2023 14:00:00 6.89 19.52 142.75 25.48
27-11-2023 15:00:00 6.88 19.93 145.73 29.13
27-11-2023 16:00:00 6.87 19.28 141.23 25.53
27-11-2023 17:00:00 6.87 19.24 140.75 24.69
27-11-2023 18:00:00 6.86 19.48 142.55 25.54
27-11-2023 19:00:00 6.86 19.3 1413 24.45
27-11-2023 20:00:00 6.88 21.13 154.5 39.54
27-11-2023 21:00:00 6.88 21.26 155.53 41.02
27-11-2023 22:00:00 6.89 20.88 152.75 39.68
27-11-2023 23:00:00 6.89 20.57 150.47 38.29
28-11-2023 00:00:00 6.9 19.98 146.26 35.68
28-11-2023 01:00:00 6.91 19.46 142.25 33.47
28-11-2023 02:00:00 6.91 20.66 151.22 41.95
28-11-2023 03:00:00 6.92 20.58 150.58 41.68
28-11-2023 04:00:00 6.92 20.17 147.66 40.18
28-11-2023 05:00:00 6.93 19.89 145.49 38.86
28-11-2023 06:00:00 6.93 19.55 142.99 37.26
28-11-2023 07:00:00 6.94 19.06 139.51 34.87
28-11-2023 08:00:00 6.94 18.58 135.99 32.47
28-11-2023 09:00:00 6.95 19.76 144.42 39.57
28-11-2023 10:00:00 6.93 20.93 153.13 30.28
28-11-2023 11:00:00 6.93 19.23 140.67 23.92
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28-11-2023 12:00:00 6.93 19.55 142.83 25.23
28-11-2023 13:00:00 6.91 19.3 141.33 24.38
28-11-2023 14:00:00 6.9 19,08 139.65 23.63
28-11-2023 15:00:00 6.89 19.09 139.62 24.57
28-11-2023 16:00:00 6.89 19.23 140.78 25.66
28-11-2023 17:00:00 6.88 18.6 136.07 22.58
28-11-2023 18:00:00 6.88 18.8 137.58 23.63
28-11-2023 19:00:00 6.88 18.87 138.06 26.34
28-11-2023 20:00:00 6.88 17.85 130.49 24.49
28-11-2023 21:00:00 6.88 19.5 142.6 35.84
28-11-2023 22:00:00 6.88 19 139.08 33.48
28-11-2023 23:00:00 6.88 19.81 144.85 38.63
29-11-2023 00:00:00 6.89 20.5 149.97 41.96
29-11-2023 01:00:00 6.89 20.59 150.43 42.27
259-11-2023 02:00:00 6.89 20.6 150.52 42.4
29-11-2023 03:00:00 6.89 20.6 150.69 42.59
29-11-2023 04:00:00 6.9 20.6 150.58 42.6
29-11-2023 05:00:00 6.9 20.6 150.58 42.68
29-11-2023 06:00:00 6.91 20.6 150.5 42.69
29-11-2023 07:00:00 6.91 20.6 150.46 42.72
29-11-2023 08:00:00 6.92 20.6 150.42 42.74
29-11-2023 09:00:00 6.92 20.57 150.43 42.72
29-11-2023 10:00:00 6.92 20.8 151.89 36.42
29-11-2023 11:00:00 6.91 20.08 147.04 26.81
29-11-2023 12:00:00 6.91 18.6 135.97 28.64
29-11-2023 13:00:00 6.91 20.44 149.42 35.43
29-11-2023 14:00:00 6.9 19.12 139.93 23.44
29-11-2023 15:00:00 6.89 20.02 146.08 26.27
25-11-2023 16:00:00 6.89 19.56 143 25.64
29-11-2023 17:00:00 6.88 18.76 137.25 22.08
29-11-2023 18:00:00 6.87 18,64 136.5 21.33
29-11-2023 19:00:00 6.87 19.67 143.65 29.06
29-11-2023 20:00:00 6.87 19.94 145.92 33.46




1245

87

29-11-2023 21:00:00 6.87 19.01 139.17 29.28
29-11-2023 22:00:00 6.88 19.41 141.86 33.2

29-11-2023 23:00:00 6.88 19.78 144.67 36.13
30-11-2023 00:00:00 6.88 20.91 152.85 41.88
30-11-2023 01:00:00 6.88 21.5 157.1 44.55
30-11-2023 02:00:00 6.88 21.5 157.08 44.55
30-11-2023 03:00:00 6.89 21.5 157.13 44.63
30-11-2023 04:00:00 6.9 21.5 157.08 44.58
30-11-2023 05:00:00 6.9 21.5 157.06 44.61
30-11-2023 06:00:00 6.9 21.5 157.01 44.58
30-11-2023 07:00:00 6.91 21.45 156.93 44.61
30-11-2023 08:00:00 6.91 21.41 156.88 44.64
30-11-2023 09:00:00 6.92 21.42 156.86 44.66
30-11-2023 10:00:00 6.92 21.43 156.91 44.68
30-11-2023 11:00:00 6.93 21.41 156.85 44.62
30-11-2023 12:00:00 6.94 21.41 156.85 44.6

30-11-2023 13:00:00 6.93 22.13 161.66 41.8

30-11-2023 14:00:00 6.92 20.23 148.44 27.45
30-11-2023 15:00:00 6.92 18.61 136.16 22.09
30-11-2023 16:00:00 6.91 18.82 137.81 22.44
30-11-2023 17:00:00 6.91 18.61 136.05 21.98
30-11-2023 18:00:00 6.9 18.73 136.84 23.1

30-11-2023 19:00:00 6.91 18.22 1334 26.54
30-11-2023 20:00:00 6.91 17.68 129.37 23.47
30-11-2023 21:00:00 6.91 17.17 125.49 20.77
30-11-2023 22:00:00 6.91 18.92 138.23 32.39
30-11-2023 23:00:00 6.91 20.53 150.25 40.78
01-12-2023 00:00:00 6.91 20.6 150.69 4147
01-12-2023 01:00:00 6.92 20.6 150.72 41.67
01-12-2023 02:00:00 6.92 20.6 150.6 41.8

01-12-2023 03:00:00 6.92 20.6 150.64 41.93
01-12-2023 04:00:00 6.93 20.6 150.64 41.97
01-12-2023 05:00:00 6.93 20.6 150.65 42.01
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01-12-2023 06:00:00 6.93 20.6 150.62 42

01-12-2023 07:00:00 6.93 20.6 150.65 42.09
01-12-2023 08:00:00 6.94 20.6 150.59 42.12
01-12-2023 09:00:00 6.94 20.6 150.61 42.12
01-12-2023 10:00:00 6.93 19.8 145.17 29.48
01-12-2023 11:00:00 6.92 18.44 134.89 21.31
01-12-2023 12:00:00 6.93 18.03 132.05 19.7
01-12-2023 13:00:00 6.92 19.65 143.18 27.86
01-12-2023 14:00:00 6.91 19.33 141.43 27.81
01-12-2023 15:00:00 6.9 18.58 135.97 24.26
01-12-2023 16:00:00 6.9 18.62 136.2 23.84
01-12-2023 17:00:00 6.89 18.37 134.32 22.23
01-12-2023 18:00:00 6.89 18.38 134.44 21.81
01-12-2023 19:00:00 6.89 19.41 141.96 29.39
01-12-2023 20:00:00 6.89 19.95 145.88 33.87
01-12-2023 21:00:00 6.89 19.29 141.17 31.22
01-12-2023 22:00:00 6.89 18.3 134.01 26.61
01-12-2023 23:00:00 6.89 17.63 128.88 24

02-12-2023 00:00:00 6.9 20.68 151.04 42.62
02-12-2023 01:00:00 6.9 20.8 151.97 43.11
02-12-2023 02:00:00 6.9 20.8 152.03 43.16
02-12-2023 03:00:00 6.91 20.8 152.02 43.16
02-12-2023 04:00:00 6.91 20.8 151.96 43.16
02-12-2023 05:00:00 6.92 20.8 151,98 43.17
02-12-2023 06:00:00 6.92 20.8 152.03 43.2
02-12-2023 07:00:00 6.92 20.8 152,01 43.21
02-12-2023 08:00:00 6.92 20.8 152 43.24
02-12-2023 09:00:00 6.93 20.8 152.1 43.28
02-12-2023 10:00:00 6.93 20.8 152.13 43.22
02-12-2023 11:00:00 6.92 19.76 144.7 27.29
02-12-2023 12:00:00 6.92 18.16 132.91 20.27
02-12-2023 13:00:00 6.92 18.08 132,21 19.83
02-12-2023 14:00:00 6.91 18.03 131.82 19.54
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02-12-2023 15:00:00 6.91 17.73 128.79 18.32
02-12-2023 16:00:00 6.9 17.71 129.55 18.18
02-12-2023 17:00:00 6.9 17.71 129.63 18.08
02-12-2023 18:00:00 6.89 17.67 129.27 18.02
02-12-2023 19:00:00 6.89 17.69 129.24 18.01
02-12-2023 20:00:00 6.89 17.63 129.03 20.79
02-12-2023 21:00:00 6.89 17.44 127.6 22.95
02-12-2023 22:00:00 6.88 17.34 126.96 22.72
02-12-2023 23:00:00 6.89 18.83 137.76 32.3
03-12-2023 00:00:00 6.89 19.93 145.78 39.31
03-12-2023 01:00:00 6.89 20.3 148.43 40.97
03-12-2023 02:00:00 6.89 20.3 148.66 41.11
03-12-2023 03:00:00 6.9 20.3 148.7 41.19
03-12-2023 04:00:00 6.9 20.3 148.69 41.2
03-12-2023 05:00:00 6.91 20.3 148.71 41.21
03-12-2023 06:00:00 6.91 20.3 148.69 41.2
03-12-2023 07:00:00 6.91 20.3 148.64 41.26
03-12-2023 08:00:00 6.91 20.3 148.63 41.28
03-12-2023 09:00:00 6.92 20.3 148.64 41.3
03-12-2023 10:00:00 6.92 20.33 148.93 39.85
03-12-2023 11:00:00 6.91 18.2 133.26 20.62
03-12-2023 12:00:00 6.91 18.84 137.83 30.16
03-12-2023 13:00:00 6.91 18 131.79 22.04
03-12-2023 14:00:00 6.9 17.6 128.58 17.82
03-12-2023 15:00:00 6.9 17.59 128.5 17.75
03-12-2023 16:00:00 6.9 17.59 128.55 17.74
03-12-2023 17:00:00 6.9 17.6 128.73 17.73
03-12-2023 18:00:00 6.9 17.6 128.86 17.76
03-12-2023 19:00:00 6.89 17.92 131.03 22.41
03-12-2023 20:00:00 6.89 17.75 129.8 24.02
03-12-2023 21:00:00 6.89 17.11 125.19 20.77
03-12-2023 22:00:00 6.89 17.85 130.35 26.19
03-12-2023 23:00:00 6.9 19.86 145.14 39.16
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04-12-2023 00:00:00 6.9 20.19 147.84 40.85
04-12-2023 01:00:00 6.9 20.21 148.05 40.95
04-12-2023 02:00:00 6.91 20.23 148,13 41.03
04-12-2023 03:00:00 6.91 20.22 148.11 41.08
04-12-2023 04:00:00 6.92 20.24 148.13 41.1
04-12-2023 05:00:00 6.92 20.2 148.1 41.11
04-12-2023 06:00:00 6.93 20.2 148.1 41.16
04-12-2023 07:00:00 6.93 20.23 148.14 41.19
04-12-2023 08:00:00 6.93 20.22 148.12 41.2
04-12-2023 09:00:00 6.93 20.26 148.15 41.19
04-12-2023 10:00:00 6.94 20.28 148.21 41.21
04-12-2023 11:00:00 6.93 19.38 141.9 30.54
04-12-2023 12:00:00 6.93 17.62 128.83 18.21
04-12-2023 13:00:00 6.93 17.78 130.1 18.55
04-12-2023 14:00:00 6.92 17.79 130.35 18.47
04-12-2023 15:00:00 6.91 17.74 129.8 18.08
04-12-2023 16:00:00 6.91 17.71 129.62 18.03
04-12-2023 17:00:00 6.9 17.7 129.56 18
04-12-2023 18:00:00 6.9 17.7 129.45 17.9
04-12-2023 19:00:00 6.9 18.12 132.47 22.2
04-12-2023 20:00:00 6.9 18.42 134.74 27.28
04-12-2023 21:00:00 6.9 18.05 132.07 25.48
04-12-2023 22:00:00 6.9 17.49 127.95 22.33
04-12-2023 23:00:00 6.9 17.12 125.03 20.51
05-12-2023 00:00:00 6.9 20.1 146.89 39.98
05-12-2023 01:00:00 6.9 20.2 147,94 40.62
05-12-2023 02:00:00 6.9 20.2 147.93 40.66
05-12-2023 03:00:00 6.91 20.28 148.23 40.86
05-12-2023 04:00:00 6.91 20.3 148.3 40.93
05-12-2023 05:00:00 6.92 20.3 148.3 41
05-12-2023 06:00:00 NA NA NA NA
05-12-2023 07:00:00 NA NA NA NA
05-12-2023 08:00:00 NA NA NA NA
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05-12-2023 09:00:00 NA NA NA NA

05-12-2023 10:00:00 NA NA NA NA

05-12-2023 11:00:00 NA NA NA NA

05-12-2023 12:00:00 NA NA NA NA

05-12-2023 13:00:00 NA NA NA NA

05-12-2023 14:00:00 NA NA NA NA

05-12-2023 15:00:00 6.9 18.58 135.73 22.7
05-12-2023 16:00:00 6.89 18.1 132.54 19.37
05-12-2023 17:00:00 6.89 17.94 131.23 18.85
05-12-2023 18:00:00 6.89 17.87 130.66 18.44
05-12-2023 19:00:00 6.89 18.95 138.57 28.89
05-12-2023 20:00:00 6.89 18.6 136.1 27.78
05-12-2023 21:00:00 6.89 18.06 132.14 25.16
05-12-2023 22:00:00 6.89 17.52 128.14 22.63
05-12-2023 23:00:00 6.89 20.23 147.9 39.93
06-12-2023 00:00:00 6.9 20.4 149.51 41.29
06-12-2023 01:00:00 6.9 20.4 149.49 41.33
06-12-2023 02:00:00 6.9 20.4 149.5 41.4
06-12-2023 03:00:00 6.91 20.4 149.5 41.43
06-12-2023 04:00:00 6.92 20.4 149.48 41.44
06-12-2023 05:00:00 6.92 20.4 149.44 41.48
06-12-2023 06:00:00 6.92 20.4 149.45 41.49
06-12-2023 07:00:00 6.92 20.42 149,58 41.48
06-12-2023 08:00:00 6.93 20.44 149.62 41.52
06-12-2023 09:00:00 6.93 20.44 149.58 41.54
06-12-2023 10:00:00 6.93 20.21 147.83 37.26
06-12-2023 11:00:00 6.92 18.27 133.65 20.94
06-12-2023 12:00:00 6.93 18.98 138.78 27.18
06-12-2023 13:00:00 6.92 17.93 131.02 18.7

06-12-2023 14:00:00 6.91 17.76 129.89 18.17
06-12-2023 15:00:00 6.9 17.65 129.06 17.85
06-12-2023 16:00:00 6.9 17.63 128.88 17.85
06-12-2023 17:00:00 6.9 17.6 128.82 17.75
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06-12-2023 18:00:00 6.89 17.66 129.2 17.78
06-12-2023 19:00:00 6.89 18.5 135.22 22.97
06-12-2023 20:00:00 6.89 19.53 142.92 31.24
06-12-2023 21:00:00 6.89 19.14 140 29.37
06-12-2023 22:00:00 6.89 18.64 136.29 27.4
06-12-2023 23:00:00 6.89 19.18 140.26 30.95
07-12-2023 00:00:00 6.89 20.73 151.52 41.9
07-12-2023 01:00:00 6.9 20.8 152 42.23
07-12-2023 02:00:00 6.9 20.8 152.05 42.31
07-12-2023 03:00:00 6.91 20.8 152.15 42.37
07-12-2023 04:00:00 6.92 20.8 152.18 42.33
07-12-2023 05:00:00 6.92 20.8 152.28 42.37
07-12-2023 06:00:00 6.92 20.8 152.28 42.4

07-12-2023 07:00:00 6.93 20.8 152.33 42.43
07-12-2023 08:00:00 6.93 20.8 152.26 42.4
07-12-2023 09:00:00 6.93 20.8 152.32 42.48
07-12-2023 10:00:00 6.94 20.8 152.4 42.49
07-12-2023 11:00:00 6.94 20.85 152.57 42.44
07-12-2023 12:00:00 6.94 19.42 142.18 28.42
07-12-2023 13:00:00 6.92 17.71 129.49 18.05
07-12-2023 14:00:00 6.92 17.63 129.02 17.88
07-12-2023 15:00:00 6.92 17.61 128.94 17.76
07-12-2023 16:00:00 6.91 17.73 129.77 17.97
07-12-2023 17:00:00 6.91 17.84 130.68 18.26
07-12-2023 18:00:00 6.9 18.1 132.48 18.79
07-12-2023 19:00:00 6.9 18.81 137.6 29.19
07-12-2023 20:00:00 6.9 20.7 151.37 41.28
07-12-2023 21:00:00 6.9 20.78 151.81 41.4

07-12-2023 22:00:00 6.9 20.8 151.92 41.48
07-12-2023 23:00:00 6.91 20.8 151.98 41.51
08-12-2023 00:00:00 6.91 20.8 151.97 41.58
08-12-2023 01:00:00 6.91 20.8 152.03 41.69
08-12-2023 02:00:00 6.92 20.8 152.06 41.7
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08-12-2023 03:00:00 6.92 20.8 152.05 41.74
08-12-2023 04:00:00 6.93 20.8 152.09 41.81
08-12-2023 05:00:00 6.93 20.8 152.04 41.81
08-12-2023 06:00:00 6.93 20.8 152.07 41.87
08-12-2023 07:00:00 6.94 20.8 152.07 41.88
08-12-2023 08:00:00 6.94 20.8 152.11 41.9

08-12-2023 09:00:00 6.94 20.8 152.11 41.9

08-12-2023 10:00:00 6.95 20.8 152.27 41.9

08-12-2023 11:00:00 6.95 20.63 150.92 33.63
08-12-2023 12:00:00 6.93 18.57 135.98 24.97
08-12-2023 13:00:00 6.94 20.24 147.97 37.43
08-12-2023 14:00:00 6.93 17.86 130.66 18.13
08-12-2023 15:00:00 6.92 17.86 130.68 18.03
08-12-2023 16:00:00 6.91 20.36 148.58 25.68
08-12-2023 17:00:00 6.9 20.37 149.31 33.52
08-12-2023 18:00:00 6.91 20.5 149.83 38.18
08-12-2023 19:00:00 6.91 21.73 159.04 45.59
08-12-2023 20:00:00 6.91 21.7 158.93 45.57
08-12-2023 21:00:00 6.91 21,74 153.09 45.83
08-12-2023 22:00:00 6.91 21.7 159.06 45.8

08-12-2023 23:00:00 6.91 21.7 158.96 45.82
09-12-2023 00:00:00 6.91 21.7 158.9 45.85
09-12-2023 01:00:00 6.91 21.7 158.86 45.84
09-12-2023 02:00:00 6.92 21.7 158.79 45.9

09-12-2023 03:00:00 6.92 21.7 158.78 45.96
09-12-2023 04:00:00 6.93 21.7 158.81 46.01
03-12-2023 05:00:00 6.93 21.7 158.73 45.98
09-12-2023 06:00:00 6.93 21.7 158,69 46.03
09-12-2023 07:00:00 6.94 21.7 158.74 46.1

08-12-2023 08:00:00 6.94 21.7 158.75 46.1

09-12-2023 09:00:00 6.94 21.7 158.76 46.12
09-12-2023 10:00:00 6.95 21.7 158.89 46.14
09-12-2023 11:00:00 6.96 22.03 161.27 43.01
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03-12-2023 12:00:00 6.93 20.94 153.41 24.79
09-12-2023 13:00:00 6.93 20.23 148.04 22.48
09-12-2023 14:00:00 6.93 19.65 143.75 21.32
09-12-2023 15:00:00 6.91 19.29 141.11 20.77
09-12-2023 16:00:00 6.9 18.82 137.81 20.78
03-12-2023 17:00:00 6.9 18.12 132.42 23.07
09-12-2023 18:00:00 6.89 19.47 142.35 32.47
09-12-2023 19:00:00 6.89 20.8 151.92 40.97
09-12-2023 20:00:00 6.89 20.9 153.16 41.6
09-12-2023 21:00:00 6.89 20.99 153.36 41.68
09-12-2023 22:00:00 6.89 20.96 153.29 41.67
09-12-2023 23:00:00 6.9 20.95 153.25 41.77
10-12-2023 00:00:00 6.9 20.91 153.22 41.79
10-12-2023 01:00:00 6.91 20.93 153.23 41.88
10-12-2023 02:00:00 6.91 20.9 153.2 41.89
10-12-2023 03:00:00 6.92 20.92 153.18 41.91
10-12-2023 04:00:00 6.93 20.93 153.21 41.9
10-12-2023 05:00:00 6.93 20.9 153.14 41.98
10-12-2023 06:00:00 6.93 20.92 153.22 42.01
10-12-2023 07:00:00 6.94 20.93 153.21 42.06
10-12-2023 08:00:00 6.94 20.9 153.2 42.01
10-12-2023 09:00:00 6.94 20.94 153.26 42.03
10-12-2023 10:00:00 6.95 21 153.44 42.07
10-12-2023 11:00:00 6.96 21 153.54 41.99
10-12-2023 12:00:00 6.94 230.34 65.28
10-12-2023 13:00:00 6.93 22.27 163.08 27.25
10-12-2023 14:00:00 6.92 20.23 148.16 24.69
10-12-2023 15:00:00 6.91 19.98 145.99 31.78
10-12-2023 16:00:00 6.9 221 161.6 43.82
10-12-2023 17:00:00 6.9 22.03 161.29 43.7
10-12-2023 18:00:00 6.89 22 161.18 43.73
10-12-2023 19:00:00 6.88 22 161.21 43.83
10-12-2023 20:00:00 6.88 22.09 161.49 43.98
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10-12-2023 21:00:00 6.88 22.1 161.48 44.06
10-12-2023 22:00:00 6.88 22.1 161.48 44.1

10-12-2023 23:00:00 6.88 221 161.52 44.12
11-12-2023 00:00:00 6.88 22.1 161.55 44.13
11-12-2023 01:00:00 6.88 22.1 161.45 44.12
11-12-2023 02:00:00 6.88 22.08 161.36 44.16
11-12-2023 03:00:00 6.88 22.04 161.33 44.22
11-12-2023 04:00:00 6.89 22.04 161.31 44.26
11-12-2023 05:00:00 6.9 22.03 161.31 44.3
11-12-2023 06:00:00 6.9 22.06 161.36 44.34
11-12-2023 07:00:00 6.91 22.05 161.35 44.36
11-12-2023 08:00:00 6.91 22.03 161.31 44.37
11-12-2023 09:00:00 6.91 22.06 161.29 44.39
11-12-2023 10:00:00 6.92 22.1 161.47 44.43
11-12-2023 11:00:00 6.92 22.1 161.5 44.36
11-12-2023 12:00:00 6.93 22.1 161.6 44.26
11-12-2023 13:00:00 6.9 22.63 165.57 31.24
11-12-2023 14:00:00 6.9 20.9 152.97 23.61
11-12-2023 15:00:00 6.89 20.05 146.69 21.55
11-12-2023 16:00:00 6.88 19.72 144.26 20.84
11-12-2023 17:00:00 6.87 20.08 146.63 22.33
11-12-2023 18:00:00 6.87 20.68 151.21 30.97
11-12-2023 19:00:00 6.86 23.13 169.12 46.64
11-12-2023 20:00:00 6.86 23.04 168.57 46.35
11-12-2023 21:00:00 6.87 23 168.31 46.05
11-12-2023 22:00:00 6.87 23 168.3 46.08
11-12-2023 23:00:00 6.87 23 168.18 45.98
12-12-2023 00:00:00 7.3 19.4 186.1 43.5

12-12-2023 01:00:00 7.4 19.5 186.3 43,5

12-12-2023 02:00:00 7.3 19.6 186.2 43.6

12-12-2023 03:00:00 7.1 19.7 186.1 43.5

12-12-2023 04:00:00 7.2 19.8 186 43.4

12-12-2023 05:00:00 7.2 19.8 186.5 43.3
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12-12-2023 06:00:00 7.5 19.3 186.1 43.2
12-12-2023 07:00:00 7.6 19.5 186 43.4
12-12-2023 08:00:00 7.4 19.9 186 43.3
12-12-2023 09:00:00 7.4 19.9 186.8 43.7
12-12-2023 10:00:00 7.7 19.7 186.9 43.3
12-12-2023 11:00:00 7.4 19.9 186.4 43.1
12-12-2023 12:00:00 7.09 19.8 186.3 43.2
12-12-2023 13:00:00 7.09 20.1 186.7 43.3
12-12-2023 14:00:00 7.2 20.2 186.5 43.5
12-12-2023 15:00:00 7.3 19.8 186.4 43.6
12-12-2023 16:00:00 7.4 19.9 186.6 43.9
12-12-2023 17:00:00 7.1 19.5 186.7 43.2
12-12-2023 18:00:00 7.9 19.9 186 43.5
12-12-2023 19:00:00 7.5 19.6 186 43.3
12-12-2023 20:00:00 7.6 19.7 186.1 43.4
12-12-2023 21:00:00 7.7 19.9 186.2 43.6
12-12-2023 22:00:00 7.5 21.1 186.3 43.3
12-12-2023 23:00:00 7.3 20.1 185.4 43.4
13-12-2023 00:00:00 6.9 23.5 172.04 41.69
13-12-2023 01:00:00 6.91 22.93 167.75 39.03
13-12-2023 02:00:00 6.92 22.45 164.32 36.22
13-12-2023 03:00:00 6.93 21.86 159.97 33.95
13-12-2023 04:00:00 6.93 23.4 171.23 44.76
13-12-2023 05:00:00 6.94 22.96 168 42.53
13-12-2023 06:00:00 6.94 22.4 163.98 39.58
13-12-2023 07:00:00 6.95 24.12 176.27 47.22
13-12-2023 08:00:00 6.95 24.59 180.08 51.08
13-12-2023 09:00:00 6.96 24.62 180.22 51.09
13-12-2023 10:00:00 6.96 24.66 180.37 51.13
13-12-2023 11:00:00 6.97 24,65 180.34 51

13-12-2023 12:00:00 6.99 24.7 180.42 50.91
13-12-2023 13:00:00 6.98 25.54 186.8 44,58
13-12-2023 14:00:00 6.95 24.01 175.78 32.59
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13-12-2023 15:00:00 6.94 25.04 183.39 36.65
13-12-2023 16:00:00 6.93 21.59 158.04 25.66
13-12-2023 17:00:00 6.92 21.6 158.01 25.52
13-12-2023 18:00:00 6.92 21.79 159.41 25.93
13-12-2023 19:00:00 6.93 22.46 164.31 36.13
13-12-2023 20:00:00 6.93 21.91 160.38 36.41
13-12-2023 21:00:00 6.93 22.16 162.08 37.92
13-12-2023 22:00:00 6.94 21.79 159.59 38.32
13-12-2023 23:00:00 6.95 22.09 161.64 41.61
14-12-2023 00:00:00 6.96 22.4 163.99 43.4

14-12-2023 01:00:00 6.96 22.4 164.04 43.4

14-12-2023 02:00:00 6.97 22.4 163.93 43.4

14-12-2023 03:00:00 6.98 22.4 163.91 43.43
14-12-2023 04:00:00 6.99 22.4 163.9 43.53
14-12-2023 05:00:00 6.99 22.4 163.96 43.52
14-12-2023 06:00:00 7 22.4 164.03 43.54
14-12-2023 07:00:00 7 224 164.07 43.52
14-12-2023 08:00:00 7.01 22.4 164.01 43.54
14-12-2023 09:00:00 7.01 22.4 164.1 43.6

14-12-2023 10:00:00 7.02 22.43 164.2 43.57
14-12-2023 11:00:00 7.04 22.48 164,32 43.53
14-12-2023 12:00:00 7.02 23.14 169.42 39.1

14-12-2023 13:00:00 7.01 23.03 167.99 40.72
14-12-2023 14:00:00 7 23.91 175.21 35.11
14-12-2023 15:00:00 6.98 22.2 162.48 30.44
14-12-2023 16:00:00 6.97 22.98 168.13 44.33
14-12-2023 17:00:00 6.97 23 168.17 44.28
14-12-2023 18:00:00 6.96 23 167.97 44.2

14-12-2023 19:00:00 6.95 23 168.16 44.33
14-12-2023 20:00:00 6.95 23 168.08 44.34
14-12-2023 21:00:00 6.94 23 168.08 44.4

14-12-2023 22:00:00 6.94 22.98 167.97 44.35
14-12-2023 23:00:00 6.94 23 167.96 44.44
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15-12-2023 00:00:00 6.94 23 168.04 44.47
15-12-2023 01:00:00 6.94 23 168.05 44.53
15-12-2023 02:00:00 6.94 23 168.13 44.57
15-12-2023 03:00:00 6.95 23 168.07 44,61
15-12-2023 04:00:00 6.95 23 168.02 44.6

15-12-2023 05:00:00 6.96 23 168.15 44.66
15-12-2023 06:00:00 6.96 23 168.16 44.68
15-12-2023 07:00:00 6.97 23 168.18 44.7

15-12-2023 08:00:00 6.97 23 168.18 44.68
15-12-2023 09:00:00 6.97 23 168.24 44.7

15-12-2023 10:00:00 6.98 23 168.37 44.77
15-12-2023 11:00:00 6.99 23 168.48 44.72
15-12-2023 12:00:00 6.99 23.03 168.59 44.73
15-12-2023 13:00:00 7 23.09 168.72 44.72
15-12-2023 14:00:00 7.01 23.11 168.86 44.58
15-12-2023 15:00:00 6.97 23.45 171.58 31.23
15-12-2023 16:00:00 6.96 22.44 164.03 27.05
15-12-2023 17:00:00 6.95 22.59 165.21 27.35
15-12-2023 18:00:00 6.95 20.68 151.48 29.9

15-12-2023 19:00:00 6.95 21.23 155.28 35.47
15-12-2023 20:00:00 6.95 22.17 162.06 40.54
15-12-2023 21:00:00 6.95 23.44 171.5 47.06
15-12-2023 22:00:00 6.95 23.44 171.55 47.03
15-12-2023 23:00:00 6.96 23.5 171.82 47.16
16-12-2023 00:00:00 6.96 23.46 171.66 47.15
16-12-2023 01:00:00 6.96 23.45 171.61 47.25
16-12-2023 02:00:00 6.96 23.49 171.7 47.3

16-12-2023 03:00:00 6.97 23,5 171.7 47.4

16-12-2023 04:00:00 6.98 23.5 171.68 47.38
16-12-2023 05:00:00 6.98 23.5 171.71 47.44
16-12-2023 06:00:00 6.98 23.5 171.69 47.48
16-12-2023 07:00:00 6.98 23.5 171.73 47.53
16-12-2023 08:00:00 6.99 23.5 171.74 47.55
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16-12-2023 09:00:00 6.99 23.5 171.77 47.57
16-12-2023 10:00:00 7 23.5 171.9 47.62
16-12-2023 11:00:00 7 24.31 177.81 48.9
16-12-2023 12:00:00 6.99 24.1 176.33 43.78
16-12-2023 13:00:00 6.99 22.69 166.01 36.18
16-12-2023 14:00:00 6.97 22.81 166.89 28.42
16-12-2023 15:00:00 6.97 22.7 166.08 27.6
16-12-2023 16:00:00 6.96 22.92 167.78 30.24
16-12-2023 17:00:00 6.96 22.41 163.77 37.98
16-12-2023 18:00:00 6.96 24,5 179.12 48.53
16-12-2023 19:00:00 6.96 24.67 180.34 49.16
16-12-2023 20:00:00 6.96 24.67 180.33 49.18
16-12-2023 21:00:00 6.96 24.62 180.3 49.18
16-12-2023 22:00:00 6.96 24.63 180.28 49,22
16-12-2023 23:00:00 6.97 24.6 180.17 49.16
17-12-2023 00:00:00 6.97 24.6 180 49.09
17-12-2023 01:00:00 6.97 24.6 179.98 49.15
17-12-2023 02:00:00 6.98 24.6 179.78 49.09
17-12-2023 03:00:00 6.98 24.6 179.92 49.19
17-12-2023 04:00:00 6.99 24.6 179.97 49.26
17-12-2023 05:00:00 6.99 24,6 179.97 49.27
17-12-2023 06:00:00 7 24.6 179.95 49.28
17-12-2023 07:00:00 7 24.6 179.92 49.3
17-12-2023 08:00:00 7.01 24.6 180.03 49.37
17-12-2023 09:00:00 7.01 24.6 180.05 49.39
17-12-2023 10:00:00 7.02 24.6 180.15 49.4
17-12-2023 11:00:00 7.03 24.57 179.82 47.62
17-12-2023 12:00:00 7 23.48 171.83 38.73
17-12-2023 13:00:00 7 22.6 165.57 26.93
17-12-2023 14:00:00 7 22.33 163.22 25.88
17-12-2023 15:00:00 6.99 22.47 164.37 26.35
17-12-2023 16:00:00 5.98 22.61 165.45 26.78
17-12-2023 17:00:00 6.97 22.8 166.75 27.3
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17-12-2023 18:00:00 6.97 20.4 149.6 25.67
17-12-2023 19:00:00 6.97 18.68 136.58 20.41
17-12-2023 20:00:00 6.97 20.39 148.89 31.95
17-12-2023 21:00:00 6.98 22.08 161.36 41.03
17-12-2023 22:00:00 6.98 22.11 161.81 41.36
17-12-2023 23:00:00 6.99 22.1 162 41.49
18-12-2023 00:00:00 6.99 22.1 161.97 41.5

18-12-2023 01:00:00 7 221 161.91 41.53
18-12-2023 02:00:00 7 22.1 161.94 41.6

18-12-2023 03:00:00 7.01 22.1 161.94 41.58
18-12-2023 04:00:00 7.02 22.1 161.99 41.62
18-12-2023 05:00:00 7.02 22.1 161.91 41.67
18-12-2023 06:00:00 7.03 22.1 161.9 41.72
18-12-2023 07:00:00 7.03 22,1 161.86 41.7

18-12-2023 08:00:00 7.03 22.1 161.93 41.7

18-12-2023 09:00:00 7.04 221 161.92 41.7

18-12-2023 10:00:00 7.05 22.11 162.01 41.7

18-12-2023 11:00:00 7.05 22.19 162.08 41.7

18-12-2023 12:00:00 7.05 22.77 166.17 40.39
18-12-2023 13:00:00 7.02 22.13 161.94 25.51
18-12-2023 14:00:00 7.03 22.05 161.28 25.13
18-12-2023 15:00:00 7.02 22.34 163.35 26.04
18-12-2023 16:00:00 7.02 22.58 165.12 26.82
18-12-2023 17:00:00 7 23.46 171.49 34.42
18-12-2023 18:00:00 7 23.02 168.35 28.03
18-12-2023 19:00:00 7 22.69 166.08 36.9

18-12-2023 20:00:00 7 22.29 163.12 36.76
18-12-2023 21:00:00 7.01 22,09 161.64 35.87
18-12-2023 22:00:00 7.01 2149 157.37 33.35
18-12-2023 23:00:00 7.01 20.78 151.87 29.78
19-12-2023 00:00:00 7.02 19.57 143.21 24.38
19-12-2023 01:00:00 7.03 21.03 153.62 32.66
19-12-2023 02:00:00 7.03 22.71 166.09 43.87
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19-12-2023 03:00:00 7.04 22.7 166.33 43.84
19-12-2023 04:00:00 7.04 22.74 166.41 43.93
19-12-2023 05:00:00 7.05 22.71 166.28 43,93
19-12-2023 06:00:00 7.06 22.72 166.3 44,01
19-12-2023 07:00:00 7.06 22.72 166.32 44.05
19-12-2023 08:00:00 7.06 22.72 166.36 44.11
19-12-2023 09:00:00 7.07 22.74 166.42 44.13
19-12-2023 10:00:00 7.07 22.8 166.56 44.18
19-12-2023 11:00:00 7.08 22.8 166.68 44.1

19-12-2023 12:00:00 7.07 23.96 175.11 39.03
19-12-2023 13:00:00 7.05 22.53 164.85 26.12
19-12-2023 14:00:00 7.05 22.27 162.87 25.38
19-12-2023 15:00:00 7.04 22.16 162.01 25,13
19-12-2023 16:00:00 7.03 22.29 163.13 25.83
19-12-2023 17:00:00 7.02 22.56 164.91 26.76
19-12-2023 18:00:00 7.02 21.46 157,23 32.02
19-12-2023 19:00:00 7.02 22.3 162.83 40.09
19-12-2023 20:00:00 7.02 23.35 170.86 45.62
19-12-2023 21:00:00 7.02 23.4 170.91 45.48
19-12-2023 22:00:00 7.02 23.33 170.8 45.38
19-12-2023 23:00:00 7.02 23.3 170.8 45.46
20-12-2023 00:00:00 7.03 23.32 170.78 45.44
20-12-2023 01:00:00 7.03 23.3 170.77 45.47
20-12-2023 02:00:00 7.03 23.3 170.73 45.48
20-12-2023 03:00:00 7.04 23.3 170.73 45.51
20-12-2023 04:00:00 7.05 23.3 170.75 45,54
20-12-2023 05:00:00 7.05 23.3 170.75 45.58
20-12-2023 06:00:00 7.05 23.32_ 170.76 45,55
20-12-2023 07:00:00 7.06 23.31 170.75 45.57
20-12-2023 08:00:00 7.06 23.3 170.77 45.62
20-12-2023 09:00:00 7.06 23.32 170.79 45.62
20-12-2023 10:00:00 7.07 23.4 170.89 45.7

20-12-2023 11:00:00 7.07 23.4, 170.93 45.62
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20-12-2023 12:00:00 7.07 24.58 179.58 45.47
20-12-2023 13:00:00 7.04 23.78 173.97 30.04
20-12-2023 14:00:00 7.04 21.63 158.42 32.11
20-12-2023 15:00:00 7.04 23,63 172.58 44,28
20-12-2023 16:00:00 7.04 23.98 175.25 45.7

20-12-2023 17:00:00 7.03 23.92 175.14 45.66
20-12-2023 18:00:00 7.02 23.9 175.06 45.73
20-12-2023 19:00:00 7.01 23.93 175.17 45.83
20-12-2023 20:00:00 7.01 23.98 175.27 45.88
20-12-2023 21:00:00 7.01 24 175.58 46,12
20-12-2023 22:00:00 7 24 175.58 46.2

20-12-2023 23:00:00 7 24 175.67 46.23
21-12-2023 00:00:00 7 24 175.72 46.24
21-12-2023 01:00:00 7 24 175.73 46.33
21-12-2023 02:00:00 7.01 24.01 175.89 46.41
21-12-2023 03:00:00 7.01 175.8 46.37
21-12-2023 04:00:00 7.01 175.75 46.38
21-12-2023 05:00:00 7.01 175.75 46.39
21-12-2023 06:00:00 7.02 175.75 46.38
21-12-2023 07:00:00 7.02 175.78 46.48
21-12-2023 08:00:00 7.03 175.72 46.5

21-12-2023 09:00:00 7.03 175.83 46.51
21-12-2023 10:00:00 7.03 175.92 46.53
21-12-2023 11:00:00 7.04 176.01 46.52
21-12-2023 12:00:00 7.01 173.7 39.63
21-12-2023 13:00:00 7.02 180.28 453

21-12-2023 14:00:00 7.03 171.72 39.37
21-12-2023 15:00:00 7.02 169.33 32.65.
21-12-2023 16:00:00 7 156.88 23.05
21-12-2023 17:00:00 6.99 153.56 21.9

21-12-2023 18:00:00 6.97 159.05 24.72
21-12-2023 19:00:00 6.97 140.56 19.77
21-12-2023 20:00:00 6.97 137.78 18.69
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21-12-2023 21:00:00 6.97 22.09 161.4 37.35
21-12-2023 22:00:00 6.97 23.27 170.17 43.26
21-12-2023 23:00:00 6.97 23.3 170.4 43.35
22-12-2023 00:00:00 6.97 23.3 170.58 43.47
22-12-2023 01:00:00 6.97 23.37 170.87 43.65
22-12-2023 02:00:00 6.97 23.4 170.97 43.71
22-12-2023 03:00:00 6.98 23.4 171.08 43.78
22-12-2023 04:00:00 6.98 23.4 171.04 43.79
22-12-2023 05:00:00 6.99 234 171.04 43.83
22-12-2023 06:00:00 7 23.4 171.14 43.94
22-12-2023 07:00:00 7 23.4 171.08 43.94
22-12-2023 08:00:00 7 23.4 171.12 43.99
22-12-2023 09:00:00 7.01 23.4 171.06 a4

22-12-2023 10:00:00 7.01 23.4 171.18 44.06
22-12-2023 11:00:00 7.01 23.4 171.24 44.07
22-12-2023 12:00:00 7.01 23.68 173.3 40.93
22-12-2023 13:00:00 6.99 23.87 174.54 30.33
22-12-2023 14:00:00 6.99 21.39 156.6 26.26
22-12-2023 15:00:00 6.99 25.01 182.59 45.98
22-12-2023 16:00:00 7 24.51 179.52 43.47
22-12-2023 17:00:00 6.99 22.76 166.59 36.38
22-12-2023 18:00:00 6.99 22.84 167.15 39.61
22-12-2023 19:00:00 6.99 23.03 168.43 40.67
22-12-2023 20:00:00 6.99 22.65 165.73 39.2
22-12-2023 21:00:00 6.99 22.54 164.88 38.29
22-12-2023 22:00:00 6.99 23.56 172.14 44.32
22-12-2023 23:00:00 6.99 24.13 176.58 46.68
23-12-2023 00:00:00 6.99 24.1 176.21 46.64
23-12-2023 01:00:00 7 24.1 176.19 46.63
23-12-2023 02:00:00 7 24.09 176.13 46.66
23-12-2023 03:00:00 7 24,08 176.11 46.75
23-12-2023 04:00:00 7 24.1 176.25 46.94
23-12-2023 05:00:00 7 24.1~ 176.41 47.01
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23-12-2023 06:00:00 7.01 24.1 176.32 46.94
23-12-2023 07:00:00 7.01 24.1 176.47 47.09
23-12-2023 08:00:00 7.01 24.1 176.47 47.12
23-12-2023 09:00:00 7.01 24.11 176.49 47.08
23-12-2023 10:00:00 7.02 241 176.41 46.92
23-12-2023 11:00:00 7.02 24.12 176.51 46.98
23-12-2023 12:00:00 7.03 24.16 176.72 47.05
23-12-2023 13:00:00 7.04 24.23 177.24 47.41
23-12-2023 14:00:00 7.02 23.83 174.41 36.36
23-12-2023 15:00:00 7.01 23.05 168.68 36.74
23-12-2023 16:00:00 7.01 23.26 170.27 31.06
23-12-2023 17:00:00 ) 223 162.91 37.31
23-12-2023 18:00:00 7 23.8 173.84 44.58
23-12-2023 19:00:00 7 23.8 173.89 44.65
23-12-2023 20:00:00 6.99 23.8 173.9 44.72
23-12-2023 21:00:00 6.99 23.8 173.85 44.69
23-12-2023 22:00:00 6.99 238 173.88 44.71
23-12-2023 23:00:00 6.98 23.8 173.9 44.8
24-12-2023 00:00:00 6.98 238 173.96 44.81
24-12-2023 01:00:00 6.98 23.8 173.92 44.82
24-12-2023 02:00:00 6.99 238 173.98 44.88
24-12-2023 03:00:00 6.99 23.8 173.96 44.87
24-12-2023 04:00:00 6.99 238 173.92 44.83
24-12-2023 05:00:00 6.99 23.79 173.85 44.9
24-12-2023 06:00:00 7 23.73 173.75 44.91
24-12-2023 07:00:00 7 238 173.82 44.97
24-12-2023 08:00:00 7.01 23.8 173.84 45
24-12-2023 09:00:00 7.01 238 173.9 45.01
24-12-2023 10:00:00 7.02 23.8 174.04 45
24-12-2023 11:00:00 7.03 23.8 174.03 44.96
24-12-2023 12:00:00 7.01 24.94 182.47 39,55
24-12-2023 13:00:00 7 23.94 175.14 30.24
24-12-2023 14:00:00 7 220.31 55.5
Y
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24-12-2023 15:00:00 7.01 26.6 195.15 48.88
24-12-2023 16:00:00 7.02 23.02 168.36 36.57
24-12-2023 17:00:00 7.01 24.69 180.66 45.61
24-12-2023 18:00:00 7.01 23.99 175.68 42.63
24-12-2023 19:00:00 7.01 25.67 187.56 50.05
24-12-2023 20:00:00 7.02 24.66 180.36 44.68
24-12-2023 21:00:00 7.02 24.42 178.75 43.55
24-12-2023 22:00:00 7.02 24.16 176.77 42.02
24-12-2023 23:00:00 7.03 23.6 172.63 39.37
25-12-2023 00:00:00 7.03 23.05 168.63 36.64
25-12-2023 01:00:00 7.04 22.93 167.68 34.56
25-12-2023 02:00:00 7.04 23.7 173.26 41.07
25-12-2023 03:00:00 7.04 24.24 177.32 44.32
25-12-2023 04:00:00 7.05 23.78 174.03 42.28
25-12-2023 05:00:00 7.06 23.25 170.08 39.78
25-12-2023 06:00:00 7.06 24.16 176.34 45.56
25-12-2023 07:00:00 7.06 25.4 185.87 50.43
25-12-2023 08:00:00 7.07 25.43 186.16 50.55
25-12-2023 09:00:00 7.07 25.43 186.17 50.54
25-12-2023 10:00:00 7.08 25.48 186.23 50.62
25-12-2023 11:00:00 7.08 25.5 186.35 50.69
25-12-2023 12:00:00 7.09 25.48 186.21 50.52
25-12-2023 13:00:00 7.07 23.73 173.77 34.07
25-12-2023 14:00:00 7.06 23.23 169.85 28.51
25-12-2023 15:00:00 7.06 21.95 160.66 30.18
25-12-2023 16:00:00 7.06 22.97 168.07 37.58
25-12-2023 17:00:00 7.05 24.75 180.78 46.61
25-12-2023 18:00:00 7.05 _23.24 184.71 48.84
25-12-2023 19:00:00 7.04 25.22 184.65 48.84
25-12-2023 20:00:00 7.04 25.25 184.84 45.09
25-12-2023 21:00:00 7.03 25.3 184.97 49.22
25-12-2023 22:00:00 7.03 25.3 184.94 49.21
25-12-2023 23:00:00 7.03 253 & 184.95 49.22
- \.;
<,
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26-12-2023 00:00:00 7.03 25.3 184.95 49.24
26-12-2023 01:00:00 7.03 25.3 184.93 49.19
26-12-2023 02:00:00 7.03 25.3 184.93 49.28
26-12-2023 03:00:00 7.04 25.3 184.98 49.29
26-12-2023 04:00:00 7.04 25.3 184.92 49.25
26-12-2023 05:00:00 7.04 25.3 184.86 49.25
26-12-2023 06:00:00 7.05 25.3 184.88 49.28
26-12-2023 07:00:00 7.05 25.3 184.81 49.24
26-12-2023 08:00:00 7.05 253 184.84 49.28
26-12-2023 09:00:00 7.06 25.3 184.83 49.3
26-12-2023 10:00:00 7.06 253 184.93 49.38
26-12-2023 11:00:00 7.06 25.3 184.95 49.43
26-12-2023 12:00:00 7.07 253 184.97 49.36
26-12-2023 13:00:00 7.06 23.93 175.19 37.51
26-12-2023 14:00:00 7.04 213 155.86 22.29
26-12-2023 15:00:00 7.04 215 157.27 23
26-12-2023 16:00:00 7.03 23.1 168.93 30.85
26-12-2023 17:00:00 7.02 24.27 177.38 44.63
26-12-2023 18:00:00 7.01 24.32 178.09 44.9
26-12-2023 19:00:00 7.01 2433 178.07 44.91
26-12-2023 20:00:00 7 24.34 178.14 45
26-12-2023 21:00:00 7 24.3 178.09 45.01
26-12-2023 22:00:00 7 243 178.04 45.01
26-12-2023 23:00:00 7 24.31 178.04 45.02
27-12-2023 00:00:00 7 2.3 178.03 45.05
27-12-2023 01:00:00 7 243 178.02 45.07
27-12-2023 02:00:00 7 24.3 177.98 45.07
27-12-2023 03:00:00 7.01 243 177.97 45.08
27-12-2023 04:00:00 7.01 24.3 177.94 45.11
27-12-2023 05:00:00 7.02 243 177.92 45.12
27-12-2023 06:00:00 7.02 243 177.9 45.17
27-12-2023 07:00:00 7.02 24.3 177.89 45.18
27-12-2023 08:00:00 7.02 243 p| 177.88 45.2
WS
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27-12-2023 09:00:00 7.02 24.3 177 .91 45.2

27-12-2023 10:00:00 7.03 24.3 177.97 45.24
27-12-2023 11:00:00 7.03 243 178.01 45.24
27-12-2023 12:00:00 7.03 24.32 178.07 45.22
27-12-2023 13:00:00 7.02 23.32 170.75 33.42
27-12-2023 14:00:00 4 21.16 154.89 22.02
27-12-2023 15:00:00 7 22.12 161.66 25.15
27-12-2023 16:00:00 6.99 22.8 166.79 27.21
27-12-2023 17:00:00 6.98 23.28 170.13 34.97
27-12-2023 18:00:00 6.98 24.8 181.39 46.05
27-12-2023 19:00:00 6.97 24.8 181.73 46.4

27-12-2023 20:00:00 6.97 24.8 181.53 46.19
27-12-2023 21:00:00 6.97 24.8 181.51 46.14
27-12-2023 22:00:00 6.97 24.8 181.37 46.08
27-12-2023 23:00:00 6.97 24.8 181.37 46.08
28-12-2023 00:00:00 6.97 24.8 181.4 46.13
28-12-2023 01:00:00 6.97 24.8 181.45 46.17
28-12-2023 02:00:00 6.97 24.8 181.32 46.11
28-12-2023 03:00:00 6.97 24.8 181.3 46.12
28-12-2023 04:00:00 6.98 24.8 181.3 46.16
28-12-2023 05:00:00 6.98 24.8 181.28 46.1

28-12-2023 06:00:00 6.98 24.8 181.24 46.11
28-12-2023 07:00:00 6.99 24.8 181.23 46.17
28-12-2023 08:00:00 6.99 24.8 181.22 46.19
28-12-2023 09:00:00 7 24.8 181.24 46.22
28-12-2023 10:00:00 7 _24.8 181.29 46.26
28-12-2023 11:00:00 7 24.8 181.24 46.21
28-12-2023 12:00:00 =4 248 | 181,29 46.22
28-12-2023 13;00:00 6.99 24.63 179.96 41.69
28-12-2023 14:00:00 6.98 27.58 201.44 53.34
28-12-2023 15:00:00 6.98 22.12 162.06 24.44
28-12-2023 16:00:00 6.98 22.19 162.3 24.54
28-12-2023 17:00:00 6.97 22.48 164.45 25.58
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28-12-2023 18:00:00 6,96 22.51 164.62 25.73
28-12-2023 19:00:00 6.96 21.06 154.12 26.31
28-12-2023 20:00:00 6.96 22.32 163.19 34.6

28-12-2023 21:00:00 6.96 23.64 172.87 42.41
28-12-2023 22:00:00 6.96 23.6 172.71 42.43
28-12-2023 23:00:00 6.96 23.63 172.97 42.57
25-12-2023 00:00:00 6.96 23.66 173.04 42.6

29-12-2023 01:00:00 6.97 23.69 173.28 42.72
29-12-2023 02:00:00 6.97 23.7 173.69 42.99
238-12-2023 03:00:00 6.97 23.74 173.75 43.03
29-12-2023 04:00:00 6.98 23.8 173.8 43,1

29-12-2023 05:00:00 6.98 23.8 173.86 43.12
29-12-2023 06:00:00 6.98 23.8 173.92 43.16
29-12-2023 07:00:00 6.99 23.8 173.88 43.18
29-12-2023 08:00:00 6.99 23.8 173.9 43.2

29-12-2023 09:00:00 6.99 23.8 173.9 43.22
29-12-2023 10:00:00 7 23.8 173.88 43.22
29-12-2023 11:00:00 7 23.8 173.92 43.23
29-12-2023 12:00:00 7 23.8 173.95 43.22
29-12-2023 13:00:00 6.98 22.81 166.99 28.08
29-12-2023 14:00:00 6.98 21.99 160.77 23.68
29-12-2023 15:00:00 6.98 22.3 163.07 24.73
29-12-2023 16:00:00 6.98 22.59 165.28 25.62
259-12-2023 17:00:00 6.97 25.68 187.75 42.38
29-12-2023 18:00:00 6.97 22.38 164.02 25.17
29-12-2023 19:00:00 6.96 21.23 155.2 27.24
29-12-2023 20:00:00 6.96 22.95 167.8 35.53
29-12-2023 21:00:00 6.96 24.09 176.21 43.17
28-12-2023 22:00:00 6.96 24.1 176.2 43.2

29-12-2023 23:00:00 6.96 24,14 176.64 43.5

30-12-2023 00:00:00 6.97 24.2 177.2 43.89
30-12-2023 01:00:00 6.97 24.22 177.25 43.92
30-12-2023 02:00:00 6.97 24.21 177.36 43.98
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30-12-2023 03:00:00 6.98 24.23 177.32 43.95
30-12-2023 04:00:00 6.98 24.21 177.33 43.98
30-12-2023 05:00:00 6.99 24.2 177.29 43.97
30-12-2023 06:00:00 6.99 24.21 177.36 44,01
30-12-2023 07:00:00 6.99 24.21 177.31 44.04
30-12-2023 08:00:00 7 24.21 177.36 44.09
30-12-2023 09:00:00 7 24.2 177.3 44.05
30-12-2023 10:00:00 7.01 24.2 177.3 44.1
30-12-2023 11:00:00 7.01 24.2 177.34 44.1
30-12-2023 12:00:00 6.99 23.48 172.01 33.65
30-12-2023 13:00:00 6.99 22.55 164.95 25.08
30-12-2023 14:00:00 6.99 22.1 161.7 23.77
30-12-2023 15:00:00 6.98 22.28 162.9 24.42
30-12-2023 16:00:00 6.97 22 161.05 23.6
30-12-2023 17:00: __NA_ NA | NA NA
30-12-2023 18:00:00 NA NA NA NA
30-12-2023 19:00:00 NA NA NA NA
30-12-2023 20:00:00 NA NA NA NA
30-12-2023 21:00:00 NA NA NA NA
30-12-2023 22:00:00 NA NA NA NA
30-12-2023 23:00:00 NA NA NA NA
31-12-2023 00:00:00 NA NA NA NA
31-12-2023 01:00:00 NA NA NA NA
31-12-2023 02:00:00 6.99 24.33 177.9 42.17
31-12-2023 03:00:00 6.99 24.75 181.22 44.52
21-12-2023 04:00:00 6.99 24.5 179.44 43.5
31-12-2023 05:00:00 7 24.25 177.47 42.46
31-12-2023 06:00:00 7 24.23 177.2. 42.22
31-12-2023 07:00:00 7 23.94 175.14 40.89
31-12-2023 08:00:00 7.01 23.53 172,21 39.15
31-12-2023 09:00:00 7.01 23.24 170.06 37.77
31-12-2023 10:00:00 7.01 22.68 166.06 35.16
31-12-2023 11:00:00 7.01 22.58 165.09 35.96
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31-12-2023 12:00:00 7.02 25,21 184.17 46
31-12-2023 13:00:00 7 21.2 155.24 20.91
31-12-2023 14:00:00 7 21.2 155.03 20.87
31-12-2023 15:00:00 6.99 21.41 156.86 21.63
31-12-2023 16:00:00 6.99 21.43 156.88 21.82
31-12-2023 17:00:00 7 25.16 183.34 42.94
31-12-2023 18:00:00 6.99 23.72 173.18 39.03
31-12-2023 19:00:00 6.99 24.23 177.13 38.33
31-12-2023 20:00:00 7 24.36 178.24 40.68
31-12-2023 21:00:00 7 24.34 178.1 40.18
31-12-2023 22:00:00 7 24.2 177.26 39.64
31-12-2023 23:00:00 7.01 24.17 176.76 38.97
01-01-2024 00:00:00 7.01 23.77 173.97 37.34
01-01-2024 01:00:00 7.01 23.13 169.28 34.8
01-01-2024 02:00:00 7.02 22.44 164.21 32.11
01-01-2024 03:00:00 7.02 21.63 158.38 28.59
01-01-2024 04:00:00 7.02 20.75 151.89 24.41
01-01-2024 05:00:00 7.02 20.87 152.54 25.52
01-01-2024 06:00:00 7.02 21.74 159.1 32.16
01-01-2024 07:00:00 7.03 23.8 174.04 41.84
01-01-2024 08:00:00 7.03 23.9 174.87 42.35
01-01-2024 09:00:00 7.03 23.9 175.05 42.45
01-01-2024 10:00:00 7.04 24 175.49 42.65
01-01-2024 11:00:00 7.03 23.61 172.9 37.87
01-01-2024 12:00:00 7.01 21.58 157.76 21.59
01-01-2024 13:00:00 7.01 21.6 157.93 21.67
01-01-2024 14:00:00 7.01 221 | 16174 24.99
01-01-2024 15:00:00 7 21.87 159.99 24.12
01-01-2024 16:00:00 6.99 21.91 160.38 26.93
01-01-2024 17:00:00 6.98 21.63 158.29 21.78
01-01-2024 18:00:00 6.98 21.48 157.26 23.22
01-01-2024 19:00:00 6.98 23.9 173.45 39.55
01-01-2024 20:00:00 6.98 25.4 185.77 44
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01-01-2024 21:00:00 6.98 173.08 36.58
01-01-2024 22:00:00 6.98 162.88 32.36
01-01-2024 23:00:00 6.99 176.42 4222
02-01-2024 00:00:00 6.99 177.47 42.83
02-01-2024 01:00:00 6.99 177.81 43
02-01-2024 02:00:00 7 177.93 43.11
02-01-2024 03:00:00 7 177.98 43.2
02-01-2024 04:00:00 7 177.95 43.18
02-01-2024 05:00:00 7.01 178 43.2
02-01-2024 06:00:00 7.01 178.03 43.27
02-01-2024 07:00:00 7.01 178 43.2
02-01-2024 08:00:00 7.02 178.02 43,24
02-01-2024 09:00:00 7.02 178 43.21
02-01-2024 10:00:00 7.02 178.18 43.35
02-01-2024 11:00:00 7.02 178.41 43.5
02-01-2024 12:00:00 7.02 178.1 42.13
02-01-2024 13:00:00 7 157.3 21.3
02-01-2024 14:00:00 7 156.3 20.9
02-01-2024 15:00:00 7 155.45 20.35
02-01-2024 16:00:00 6.99 157.2 21.13
02-01-2024 17:00:00 6.98 163.1 23.72
02-01-2024 18:00:00 6.98 162.07 25.71
02-01-2024 19:00:00 6.99 172.84 36.2
02-01-2024 20:00:00 6.99 161.77 29.99
02-01-2024 21:00:00 6.99 160.41 29.15
02-01-2024 22:00:00 6.99 158.98 2832
02-01-2024 23:00:00 7 157.98 27.53
03-01-2024 00:00:00 7.01 166.46 34.1
03-01-2024 01:00:00 7.01 1725 38.3
03-01-2024 02:00:00 7.02. 170.43 37.07
03-01-2024 03:00:00 7.02 168.18 35.78
03-01-2024 04:00:00 7.02 166.05 34,2
03-01-2024 05:00:00 7.03 163.69 33.78




03-01-2024 06:00:00 7.03 24.59 179.93 43.71
03-01-2024 07:00:00 7.03 24.66 180.36 43.9
03-01-2024 08:00:00 7.04 24.65 180.33 43.95
03-01-2024 09:00:00 7.04 24.7 180.41 43.97
03-01-2024 10:00:00 7.04 24.66 180.36 43.9
03-01-2024 11:00:00 7.05 24.7 180.47 44
03-01-2024 12:00:00 7.03 22.35 163.9 26.5
- 03-01-2024 13:00:00 7.02 21.4 156.63 20.53
03-01-2024 14:00:00 7.02 21.47 157.02 20.52
03-01-2024 15:00:00 7.01 23.58 172.26 35.11
03-01-2024 16:00:00 7 22.89 167.82 29.5
03-01-2024 17:00:00 6.99 21.75 159.23 21.26
03-01-2024 18:00:00 6.98 21.79 159.51 21.19
03-01-2024 19:00:00 6.97 21.18 154.9 21.13
03-01-2024 20:00:00 6.97 23.03 168.22 32.32
03-01-2024 21:00:00 6.97 24.93 182.25 43.01
2 03-01-2024 22:00:00 6.97 25 182.75 43.41
) 03-01-2024 23:00:00 6.97 25.03 183.04 43.59
- 04-01-2024 00:00:00 6.97 25.1 183.44 43.85
04-01-2024 01:00:00 6.97 25.1 183.51 43.93
04-01-2024 02:00:00 6.98 25.1 183.51 43.99
04-01-2024 03:00:00 6.98 25.1 183.53 44
04-01-2024 04:00:00 6.99 25.1 183.53 44.06
04-01-2024 05:00:00 7 25.1 183.5 44.06
04-01-2024 06:00:00 7 25.1 183.52 44.07
04-01-2024 07:00:00 7 25.1 183.52 44.03
04-01-2024 08:00:00 7 25.1 183.51 44.07
04-01-2024 09:00:00 7.01 25.1 183.48 44.08
04-01-2024 10:00:00 7.01 25.1 183.56 44.1
- 04-01-2024 11:00:00 7.01 25.1 183.51 44.1
—_ 04-01-2024 12:00:00 7 24,74 181.13 39.95
04-01-2024 13:00:00 6.98 21.71 158.92 20.6
04-01-2024 14:00:00 6.98 24716 176,41 36.18

1270
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04-01-2024 15:00:00 6.98 22.96 168.14 27.18
04-01-2024 16:00:00 6.97 22.03 161.13 21.43
04-01-2024 17:00:00 6.96 21.91 160.33 20.87
04-01-2024 18:00:00 6.96 22.64 165.54 25.78
04-01-2024 19:00:00 6.95 22.82 166.49 24.44
04-01-2024 20:00:00 6.95 25.96 189.87 44,21
04-01-2024 21:00:00 6.95 25.74 188.17 43.93
04-01-2024 22:00:00 6.94 25.79 188.5 44.28
04-01-2024 23:00:00 6.94 25.8 188.67 44.33
05-01-2024 00:00:00 6.94 25.8 188.86 44.37
05-01-2024 01:00:00 6.95 25.81 189.06 44.53
05-01-2024 02:00:00 6.95 25.83 189.09 44.54
05-01-2024 03:00:00 6.96 25.82 189.11 44.6

05-01-2024 04:00:00 6.97 25.87 189.12 44.6

05-01-2024 05:00:00 6.97 25.83 189.07 44.61
05-01-2024 06:00:00 6.97 25.81 189.09 44.64
05-01-2024 07:00:00 6.97 25.86 189.11 44.7

05-01-2024 08:00:00 6.97 25.8 189.04 44.68
05-01-2024 09:00:00 6.97 25.84 189.1 44.7

05-01-2024 10:00:00 6.98 25.86 189.09 44.69
05-01-2024 11:00:00 6.98 25.79 188.92 44.02
05-01-2024 12:00:00 6.95 22.86 167.53 23.5

05-01-2024 13:00:00 6.95 22.32 163.37 21.46
05-01-2024 14:00:00 6.95 22.45 164.26 21.75
05-01-2024 15:00:00 6.95 22.58 165.19 22.03
05-01-2024 16:00:00 6.94 22.75 166.42 22.45
05-01-2024 17:00:00 6.94 23.02 BN L 111 7 1= N — 23.15
05-01-2024 18:00:00 6.93 23.41 171.24 24.3

05-01-2024 19:00:00 6.93 24.33 177.93 30.65
05-01-2024 20:00:00 6.93 24.41 178.63 34.03
05-01-2024 21:00:00 6.93 24.2 17703 | 33,15
05-01-2024 22:00:00 6.93 24 175.64 32.27
05-01-2024 23:00:00 6.93 23.59 172.63 30.53

/
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06-01-2024 00:00:00 6.94 22.97 168.16 27.87
06-01-2024 01:00:00 6.94 22.43 164.14 25.22
06-01-2024 02:00:00 6.95 23.09 168.83 28.49
06-01-2024 03:00:00 6.95 23.83 174.4 33.31
06-01-2024 04:00:00 6.95 25.5 186.49 42.26
06-01-2024 05:00:00 6.96 26.02 190.24 44.4
06-01-2024 06:00:00 6.96 26.02 190.38 44.47
06-01-2024 07:00:00 6.97 26.03 150.47 44.54
06-01-2024 08:00:00 6.97 26.05 190.52 44.62
06-01-2024 09:00:00 6.97 26.08 190.67 44.68
06-01-2024 10:00:00 6.98 26.08 190.67 44.7
06-01-2024 11:00:00 6.98 26.03 190.35 43.73
06-01-2024 12:00:00 6.95 24.04 175.98 25.92
06-01-2024 13:00:00 6.96 25.82 188.66 40.37
06-01-2024 14:00:00 6.96 26.98 197.23 45.9
06-01-2024 15:00:00 6.96 26,98 197.23 45.91
06-01-2024 16:00:00 6.95 24.31 178.15 28.55
06-01-2024 17:00:00 6.94 23.41 171.31 23.15
06-01-2024 18:00:00 6.94 23.64 172.92 26.61
06-01-2024 19:00:00 6.95 26.7 195.16 42.46
06-01-2024 20:00:00 6.96 26.85 196.4 42.57
06-01-2024 21:00:00 6.97 26.35 192.7 40.52
06-01-2024 22:00:00 6.97 26.07 190.66 39.51
06-01-2024 23:00:00 6.97 25.72 188.24 37.96
07-01-2024 00:00:00 6.98 25.54 186.83 37.26
07-01-2024 01:00:00 6.98 27.36 199.82 45.85
07-01-2024 02:00:00 6.98 27.52 201.29 46.7
07-01-2024 03:00:00 6.99 27.4 200.55 46.4
07-01-2024 04:00:00 6.99 27.33 195.97 46.08
07-01-2024 05:00:00 6.99 26.83 196.12 44.6
07-01-2024 06:00:00 7 26,55 194.28 43.54
07-01-2024 07:00:00 7 26.31 192.69 42.78
07-01-2024 08:00:00 7.01 191,55 42.07
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07-01-2024 09:00:00 7.01 26.01 190.36 41.36
07-01-2024 10:00:00 7.02 25.99 130.12 41.05
07-01-2024 11:00:00 7.03 25.64 187.65 39.84
07-01-2024 12:00:00 7 24.59 180.18 27.63
07-01-2024 13:00:00 7 23.48 171.66 22.75
07-01-2024 14:00:00 7 23.69 173.13 23.32
07-01-2024 15:00:00 6.99 27.76 202.74 43.18
07-01-2024 16:00:00 6.99 26.53 194.14 38.38
07-01-2024 17:00:00 6.99 25.18 184.1 32.64
07-01-2024 18:00:00 6.99 27.11 198.17 43.68
07-01-2024 19:00:00 7 26.54 194.24 40.49
07-01-2024 20:00:00 7 26.01 190.19 37.84
07-01-2024 21:00:00 7 25.86 189.23 37.05
07-01-2024 22:00:00 7 25.63 187.5 35.93
07-01-2024 23:00:00 7.01 24.96 182.63 33.82
08-01-2024 00:00:00 7.01 25.55 186.73 36.64
08-01-2024 01:00:00 7.01 27.19 198.87 44.77
08-01-2024 02:00:00 7.01 26.93 197 43.7
08-01-2024 03:00:00 7.01 26.7 195.47 42.86
08-01-2024 04:00:00 7.02 26.56 194.28 41.99
08-01-2024 05:00:00 7.02 26.33 192.66 40.98
08-01-2024 06:00:00 7.02 26.1 191.09 40.03
08-01-2024 07:00:00 7.02 25.89 189.26 38.91
08-01-2024 08:00:00 7.02 25.59 187.16 37.61
08-01-2024 09:00:00 7.03 25.93 189.51 37.94
08-01-2024 10:00:00 7.03 26.64 194.88 39.99
08-01-2024 11:00:00 7.03 26.99 197.24 44.42
08-01-2024 12:00:00 7.01 25.92 189.65 32.43
08-01-2024 13:00:00 7 25.22 184.6 28.17
08-01-2024 14:00:00 7.02 25.43 186.14 31.29
08-01-2024 15:00:00 7.03 26.84 195.87 39.94
08-01-2024 16:00:00 7.02 27.64 202.17 43.99
08-01-2024 17:00:00 6.98 /125.49 186.33 29.01
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08-01-2024 18:00:00 6.99 29.6 216.55 46.67
08-01-2024 19:00:00 6.99 28,78 210.49 46.32
08-01-2024 20:00:00 6.98 28.53 208.68 45.34
08-01-2024 21:00:00 6.98 28.32 207.24 44,51
08-01-2024 22:00:00 6.98 28.06 205.35 43.33
08-01-2024 23:00:00 6.98 27.57 201,67 41,18
09-01-2024 00:00:00 6.98 27.52 201.36 40,99
09-01-2024 01:00:00 6.98 29.07 212.65 4858
09-01-2024 02:00:00 6.98 29.35 214.69 50.07
09-01-2024 03:00:00 6.99 29.28 214.06 49,68
09-01-2024 04:00:00 6.99 29.18 213.49 49.43
09-01-2024 05:00:00 6.99 29.05 212.67 48.95
09-01-2024 06:00:00 6.99 28.88 211.38 48.25
09-01-2024 07:00:00 6.99 28.67 209.76 47.49
09-01-2024 08:00:00 7 28.42 208.13 46.73
09-01-2024 09:00:00 7 28.18 206.07 45.84
09-01-2024 10:00:00 7 27.91 204.15 44.8
09-01-2024 11:00:00 7.01 27.67 202.44 43.79
09-01-2024 12:00:00 7.01 27.4 200.54 42.65
09-01-2024 13:00:00 7.01 27.37 200.23 42.12
09-01-2024 14:00:00 7 27.76 203.12 41.52
09-01-2024 15:00:00 6.99 26.04 190.66 30.92
09-01-2024 16:00:00 6.98 28.03 204.73 41.76
09-01-2024 17:00:00 6.98 - 27.98 204.78 42.46
09-01-2024 18:00:00 6.97 27.82 203.7 41.87
09-01-2024 19:00:00 6.96 2758 |  201.69 40.73
09-01-2024 20:00:00 696 | 2721 | 19907 | ... 392
09-01-2024 21:00:00 6.95 26.86 _196.61. | 3767
09-01-2024 22:00:00 6.95 26.83 196.32 37.29
09-01-2024 23:00:00 6.94 2718 198.61 40,11
10-01-2024 00:00:00 6.94 27.91 204,22 44.86
10-01-2024 01:00:00 6.94 27.43 200.76 42.88
10-01-2024 02:00:00 6.94 27.581 201.72 43.81
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10-01-2024 03:00:00 6.94 29,38 214.87 51.88
10-01-2024 04:00:00 6.93 29.41 215.33 54.4

10-01-2024 05:00:00 6.94 29.43 215.38 54.38
10-01-2024 06:00:00 6.94 29.43 215.37 54.39
10-01-2024 07:00:00 6.94 29.44 215.42 54.43
10-01-2024 08:00:00 6.94 29.4 215,25 54.26
10-01-2024 09:00:00 6.94 29.4 215.3 54.33
10-01-2024 10:00:00 6.95 29.43 215.39 54,42
10-01-2024 11:00:00 6.95 29.43 215.4 54.42
10-01-2024 12:00:00 6.95 29.4 215.32 54.33
10-01-2024 13:00:00 6.93 28.63 209.67 42.17
10-01-2024 14:00:00 6.92 24.73 180.87 29.11
10-01-2024 15:00:00 6.92 26.88 196.65 40.27
10-01-2024 16:00:00 6.92 27.25 199.45 40.01
10-01-2024 17:00:00 6.91 26.09 190.62 34.71
10-01-2024 18:00:00 6.9 27.61 202.06 42.98
10-01-2024 19:00:00 6.89 28,63 209.28 48.43
10-01-2024 20:00:00 6.91 29.13 213.2 47.95
10-01-2024 21:00:00 6.91 28.94 211.74 47.19
10-01-2024 22:00:00 6.91 29.12 213.03 47.32
10-01-2024 23:00:00 6.91 29.04 212.48 46.49
11-01-2024 00:00:00 6.91 28.68 209.86 45,13
11-01-2024 01:00:00 6.91 28.49 208.39 44.08
11-01-2024 02:00:00 6.91 27.8 203.38 41,15
11-01-2024 03:00:00 6.91 26.99 197.54 38.04
11-01-2024 04:00:00 6.92 28.28 206.66 44.09
11-01-2024 05:00:00 6.92 29.32 214.52 49.71
11-01-2024 06:00:00 6.92 29.03 212.37 48.66
11-01-2024 07:00:00 6.92 28.8 210.65 47.62
11-01-2024 08:00:00 6.93 28.63 209.39 46.84
11-01-2024 09:00:00 6.93 28.21 206.31 4524
11-01-2024 10:00:00 6.94 27.83 203.55 44.32
11-01-2024 11:00:00 6.94 27.98 /204,55 46.34
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11-01-2024 12:00:00 6.94 0.4; 222.67 56.47
11-01-2024 13:00:00 6.95 27.83 203.84 42.9

11-01-2024 14:00:00 6.96 27.82 203.61 43.5

11-01-2024 15:00:00 6.96 29.1 212,96 50.4

11-01-2024 16:00:00 6.97 28.75 210.39 48.95
11-01-2024 17:00:00 6.98 28.32 207.28 47.17
11-01-2024 18:00:00 6.98 27.75 203.1 44.78
11-01-2024 19:00:00 6.98 27.08 198.35 41,77
11-01-2024 20:00:00 6.98 27.21 198.93 43.34
11-01-2024 21:00:00 6.98 29.07 212.66 52.23
11-01-2024 22:00:00 6.99 29.16 213.26 52.58
11-01-2024 23:00:00 6.99 29.1 213.2 52.51
12-01-2024 00:00:00 7 29.13 213.23 52.55
12-01-2024 01:00:00 7 29.11 213.18 52.54
12-01-2024 02:00:00 7.01 29.1 213.11 52.5

12-01-2024 03:00:00 7.01 29.1 213.15 52.52
12-01-2024 04:00:00 7.01 29.1 213.09 52.55
12-01-2024 05:00:00 7.01 29.1 213.1 52.51
12-01-2024 06:00:00 7.02 29.11 213.14 52.53
12-01-2024 07:00:00 7.02 29.1 213,14 52.55
12-01-2024 08:00:00 7.02 29.1 213.11 52.53
12-01-2024 09:00:00 7.02 29.1 213.12 52.53
12-01-2024 10:00:00 7.03 29.1 213.14 52.51
12-01-2024 11:00:00 7.03 29.1 213.16 52.53
12-01-2024 12:00:00 7.03 27.8 203.93 45.82
12-01-2024 13:00:00 7.03 26.33 192.07 37.17
12-01-2024 14:00:00 —l0d | 2761 1 20085 43.25
12-01-2024 15:00:00 7.05 28.48 208.4 48.65
12-01-2024 16:00:00 7.06 28.32 207.21 47.7

12-01-2024 17:00:00 7.07 27.76 | 203.22 45,73
12-01-2024 18:00:00 7.06 27.04 197.89 42.75.
12-01-2024 19:00:00 7.06 26.52 194 40,37
12-01-2024 20:00:00 7.06 26,16 /| 191.49 38.76
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12-01-2024 21:00:00 7.07 25.62 187.54 36.19
12-01-2024 22:00:00 7.07 26.76 195.56 41.73
12-01-2024 23:00:00 7.07 28 204.73 47.82
13-01-2024 00:00:00 7.07 28 204.76 47.83
13-01-2024 01:00:00 7.07 28 204.81 47.89
13-01-2024 02:00:00 7.07 28 204.79 47.85
13-01-2024 03:00:00 7.07 28 204.78 47.86
13-01-2024 04:00:00 7.08 28 204.77 47.87
13-01-2024 05:00:00 7.08 28 204.87 47.9
13-01-2024 06:00:00 7.08 28 204.86 47.9
13-01-2024 07:00:00 7.08 28 204.8 47.9
13-01-2024 08:00:00 7.08 28 204.84 47.9
13-01-2024 09:00:00 7.09 28 204.8 47.9
13-01-2024 10:00:00 7.09 28 204.89 47.91
13-01-2024 11:00:00 7.1 28 204.91 47.93
13-01-2024 12:00:00 7.1 27.79 203.16 44.17
13-01-2024 13:00:00 7.1 26.83 196.38 39.41
13-01-2024 14:00:00 7.1 25.94 189.71 34.81
13-01-2024 15:00:00 7.11 26.41 193.28 39.09
13-01-2024 16:00:00 7.12 27.64 202.01 45.17
13-01-2024 17:00:00 7.12 28.53 208.86 49.5
13-01-2024 18:00:00 7.11 28.5 208.82 49.5
13-01-2024 19:00:00 7.11 28.59 208.9 49.57
13-01-2024 20:00:00 7.1 28.58 208.95 49.59
13-01-2024 21:00:00 7.1 28.6 208.94 49.6
13-01-2024 22:00:00 7.1 28.6 209 49.6
13-01-2024 23:00:00 7.1 28.6. 209.04 49.64
14-01-2024 00:00:00 7.1 28.6 209,02 49.64
14-01-2024 01:00:00 7.1 28.6 209.04 49.69
14-01-2024 02:00:00 7.1 28.6 209.06 49.67
14-01-2024 03:00:00 7.11 28.6 209.03 49.69
14-01-2024 04:00:00 7.11 28.6 209.1 49.7
14-01-2024 05:00:00 7.11 28.6 / 1209.09 49.7
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14-01-2024 06:00:00 7.11 28.6 209.05 49.7
14-01-2024 07:00:00 7.11 28.6 209.05 49.7
14-01-2024 08:00:00 7.11 28.6 209.11 49.73
14-01-2024 09:00:00 7.11 28.6 209.1 49.7
14-01-2024 10:00:00 7.11 28.6 209.1 49.7
14-01-2024 11:00:00 7.11 28.6 209.1 49,72
14-01-2024 12:00:00 7.12 28.6 208.11 49.7
14-01-2024 13:00:00 7.12 28.6 209.1 48.7
14-01-2024 14:00:00 7.12 28.6 209.08 49.68
14-01-2024 15:00:00 7.13 28.6 209.1 43.7
14-01-2024 16:00:00 7.09 26.84 196.72 37.42
14-01-2024 17:00:00 7.09 26.32 192.38 36.95
14-01-2024 18:00:00 7.09 26.45 193.46 38.84
14-01-2024 19:00:00 7.07 29.13 213.17 51.8
14-01-2024 20:00:00 7.06 29.19 213.37 588
14-01-2024 21:00:00 7.05 29,12 213.18 51.83
14-01-2024 22:00:00 7.04 29.1 213.04 51.74
14-01-2024 23:00:00 7.02 29.1 212.9 51.7
15-01-2024 00:00:00 7.02 29.1 212.85 51.68
15-01-2024 01:00:00 7.01 29.1 212.77 51.6
15-01-2024 02:00:00 7 29.1 212.81 51.67
15-01-2024 03:00:00 6.99 29.1 212.77 51.6
15-01-2024 04:00:00 6.98 29.1 212.78 51.65
15-01-2024 05:00:00 6.98 29.1 212.77 51.64
15-01-2024 06:00:00 6.99 29.1 212.84 51.67
15-01-2024 07:00:00 6.99 29.1 212.76 51.64
15-01-2024 08:00:00 7 29.1 212.78 51.62
15-01-2024 09:00:00 6.99 29.1 212.83 51.68
15-01-2024 10:00:00 6.98 29.1 212.8 51.7
15-01-2024 11:00:00 6.96 29.84 218.24 50.22
15-01-2024 12:00:00 6.94 27.98 204.63 43.48
15-01-2024 13:00:00 6.94 27.43 201.33 40.37
15-01-2024 14:00:00 6.93 26.06 190.84 33.92

oS N
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15-01-2024 15:00:00 6.93 27.5 201.5 424
15-01-2024 16:00:00 6.92 28.72 209.89 48.54
15-01-2024 17:00:00 6.91 28.2 206.48 45.36
15-01-2024 18:00:00 6.91 26.05 190.8 35.53
15-01-2024 19:00:00 6.9 24.78 181.45 29.88
15-01-2024 20:00:00 6.9 26.8 196 40.36
15-01-2024 21:00:00 6.9 26.87 196.5 40.47
15-01-2024 22:00:00 6.91 26.56 194.34 39.06
15-01-2024 23:00:00 6.9 26.46 193.73 38.8
16-01-2024 00:00:00 6.91 26.33 192.47 37.9
16-01-2024 01:00:00 6.91 26.8 196.06 38.96
16-01-2024 02:00:00 6.91 27.03 197.58 41,47
16-01-2024 03:00:00 6.92 28.93 21167 51
16-01-2024 04:00:00 6.92 29 211.98 51.13
16-01-2024 05:00:00 6.92 29 211.97 51.15
16-01-2024 06:00:00 6.93 29 212 51.12
16-01-2024 07:00:00 6.93 29.02 21238 51.26
16-01-2024 08:00:00 6.93 29 212.15 51.15
16-01-2024 09:00:00 6.93 29 212.17 51.2
16-01-2024 10:00:00 6.93 26.02 190.88 33.78
16-01-2024 11:00:00 6.94 24.97 182.67 27.47
16-01-2024 12:00:00 6.94 26.05 190.22 33.26
16-01-2024 13:00:00 6.95 28.08 20531 44.4
16-01-2024 14:00:00 6.95 29.28 214.28 48.06
16-01-2024 15:00:00 6.93 27.27 199.68 35.12
16-01-2024 16:00:00 6.93 26.48 193.75 32.28
16-01-2024 17:00:00 6.92 2748 201.02 43.62 _—
16-01-2024 18:00:00 6.92 28 204.85 47.45
16-01-2024 19:00:00 6.93 26.78 196.22 39.93
16-01-2024 20:00:00 6.93 2544 | 18608 32.64
16-01-2024 21:00:00 6.93 25.97 189.91 3531
16-01-2024 22:00:00 6.93 27.72 202.6 4373
16-01-2024 23:00:00 6.93 27.58 201.82 43.22
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17-01-2024 00:00:00 6.94 27.44 200.59 42.83
17-01-2024 01:00:00 6.94 27.33 200 42.35
17-01-2024 02:00:00 6.95 27.25 199.35 42.22
17-01-2024 03:00:00 6.95 27.22 199.12 41.88
17-01-2024 04:00:00 6.95 27.06 198.07 413
17-01-2024 05:00:00 6.96 27.1 198.27 41.2
17-01-2024 06:00:00 6.96 26.83 196.29 39.96
17-01-2024 07:00:00 6.96 26.64 195.02 39.08
17-01-2024 08:00:00 6.97 26.29 192.2 37.64
17-01-2024 09:00:00 6.97 25.96 189.88 36.34
17-01-2024 10:00:00 6.98 26.38 192.88 38.95
17-01-2024 11:00:00 6.98 27.97 204.6 47.17
17-01-2024 12:00:00 6.97 27.85 203.97 41.03
17-01-2024 13:00:00 6.96 24.71 180.87 25.74
17-01-2024 14:00:00 6.96 24.78 181.21 25.81
17-01-2024 15:00:00 6.96 2551 186.5 28.4
17-01-2024 16:00:00 6.95 26.1 150.88 30.43
17-01-2024 17:00:00 6.95 27.87 203.43 39.67
17-01-2024 18:00:00 6.96 27.23 199.27 39.39
17-01-2024 19:00:00 6.96 28.67 209.5 46.84
17-01-2024 20:00:00 6.96 28.75 21033 47.49
17-01-2024 21:00:00 6.96 28.33 207.38 45.75
17-01-2024 22:00:00 6.96 27.96 204.62 44.02
17-01-2024 23:00:00 6.96 27.33 199.93 40.9
18-01-2024 00:00:00 6.97 27.53 201 43.03
18-01-2024 01:00:00 6.97 211.88 50.7
18-01-2024 02:00:00 6.98 211,98 50.72 !
18-01-2024 03:00:00 6.98 212 50.73
18-01-2024 04:00:00 6.99 212.02 50.8
18-01-2024 05:00:00 6.99 212.08 50.76
18-01-2024 06:00:00 7 212.12 508
18-01-2024 07:00:00 7 - 212.2 50.85
18-01-2024 08:00:00 7.01 212.13 50.82
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18-01-2024 09:00:00 7.01 29 212.15 50.9
18-01-2024 10:00:00 7.02 29 212.17 50.88
18-01-2024 11:00:00 6.98 26.71 195.59 32.76
18-01-2024 12:00:00 6.99 25.17 184.2 26.57
18-01-2024 13:00:00 6.99 25.65 187.63 29.37
18-01-2024 14:00:00 6.99 25.34 185.48 30.55
18-01-2024 15:00:00 6.99 26.95 196.65 3822
18-01-2024 16:00:00 6.97 25.4 185.93 27.33
18-01-2024 17:00:00 6.97 25.59 187.1 27.87
18-01-2024 18:00:00 6.96 25.63 187.4 27.9
18-01-2024 19:00:00 6.96 26.38 193.05 32.35
18-01-2024 20:00:00 6.96 28.25 206.8 41.85
18-01-2024 21:00:00 6.96 27.98 204.68 40.6
18-01-2024 22:00:00 6.96 28.34 207.3 42.59
18-01-2024 23:00:00 6.96 29.49 215.66 48.15
19-01-2024 00:00:00 6.96 29.7 217.42 49.15
19-01-2024 01:00:00 6.96 29.66 217.09 48.79
15-01-2024 02:00:00 6.97 29.5 215.77 48.4
19-01-2024 03:00:00 6.97 29.37 214.87 47.75
19-01-2024 04:00:00 6.97 29.16 213.49 47.04
19-01-2024 05:00:00 6.97 28.93 211.65 45.96
19-01-2024 06:00:00 6.98 28.66 209.7 44,96
19-01-2024 07:00:00 6.98 28.44 208.04 43,96
19-01-2024 08:00:00 6.99 28.3 207.08 43,15
19-01-2024 09:00:00 6.99 27.96 204.54 41.77
19-01-2024 10:00:00 6.99 27.61 202.01 40.53
19-01-2024 11:00:00 6,9 07.49 42.81
19-01-2024 12:00:00 6.96 220.74 45,54
19-01-2024 13:00:00 6.97 27.8 203.46 36.91
19-01-2024 14:00:00 NA NA NA NA
19-01-2024 15:00:00 _NA NA T
19-01-2024 16:00:00 NA NA NA NA
19-01-2024 17:00:00 NA NA /NA NA
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19-01-2024 18:00:00 NA NA NA NA
19-01-2024 19:00:00 6.93 27.2 198.9 36.8
19-01-2024 20:00:00 6.93 26.8 196.08 35.6
19-01-2024 21:00:00 6.93 27.1 198.16 36.75
19-01-2024 22:00:00 6.92 29.06 212.4 46.36
19-01-2024 23:00:00 6.92 29.57 216.35 49.28
20-01-2024 00:00:00 6.92 25.6 216.69 49.51
20-01-2024 01:00:00 6.92 29.6 216.81 49.57
20-01-2024 02:00:00 6.92 29.7 216,92 49.7
20-01-2024 03:00:00 6.91 29.7 217.06 49,76
20-01-2024 04:00:00 6.91 29,7 217.12 49,79
20-01-2024 05:00:00 6.91 29.7 217.17 49.78
20-01-2024 06:00:00 6.92 29.7 217.22 49.8
20-01-2024 07:00:00 6.92 29.7 217.18 49.76
20-01-2024 08:00:00 6.93 29.7 217.17 49.8
20-01-2024 09:00:00 6.93 29.7 217.23 49.8
20-01-2024 10:00:00 6.93 29.7 217.28 49.81
20-01-2024 11:00:00 6.93 29.7 217.3 49.8
20-01-2024 12:00:00 6.92 28.97 212.43 43.53
20-01-2024 13:00:00 6.91 26.43 193.8 31.17
20-01-2024 14:00:00 6.9 25.27 184.9 26.1
20-01-2024 15:00:00 6.9 26.33 192.43 30.82
20-01-2024 16:00:00 6.89 27.28 199.63 39.05
20-01-2024 17:00:00 6.88 28.52 208.92 46.52
20-01-2024 18:00:00 6.88 25.77 188.83 28.77
20-01-2024 19:00:00 6.87 27 197.33 39,5
20-01-2024 20:00:00 6.87 47.93
20-01-2024 21:00:00 6.87 . 286 209.33 47.98
20-01-2024 22:00:00 6.87 28.6 209.5 48.04
20-01-2024 23:00:00 6.87 28.64 . 203,59 48.13
21-01-2024 00:00:00 6.87 ___28.68 209.67 48.15
21-01-2024 01:00:00 6.88 28.7 209.7 482
21-01-2024 02:00:00 6.88 28.7 ~209.7 48,17
. BA. Lid
L Vn\, Nalor




1283

125

21-01-2024 03:00:00 6.88 28.7 209.9 48.28
21-01-2024 04:00:00 6.89 28.7 209.8 482
21-01-2024 05:00:00 6.89 28.7 209.8 48.25
21-01-2024 06:00:00 6.9 28.7 209.86 48.28
21-01-2024 07:00:00 NA NA NA NA
21-01-2024 08:00:00 6.9 28.7 209.9 483
21-01-2024 09:00:00 6.92 287 |  209.88 483
21-01-2024 10:00:00 6.91 28.7 209.9 48.3 -
21-01-2024 11:00:00 6.91 28.7 210 | 4833 |
21-01-2024 12:00:00 6.91 27.6_ 201.92 ... 4068
21-01-2024 13:00:00 6.89 25.33 185.33 26.83
21-01-2024 14:00:00 6.89 25.58 187 27.75
21-01-2024 15:00:00 6.88 27.9 2034 37.93
21-01-2024 16:00:00 6.89 2228 49.95
21-01-2024 17:00:00 6.87 25.98 190.33 29.45
21-01-2024 18:00:00 6.87 28.8 210.85 48.4
21-01-2024 19:00:00 6.88 28.8 210.9 48.45
21-01-2024 20:00:00 6.88 23.8 211 48.5
21-01-2024 21:00:00 6.88 28.8 210.95 48.5
21-01-2024 22:00:00 6.88 28.9 211.23 48.5
21-01-2024 23:00:00 6.88 28.9 21133 48.5
22-01-2024 00:00:00 6.89 28.9 211.33 485
22-01-2024 01:00:00 6.89 28.9 211.35 485
22-01-2024 02:00:00 6.9 28.9 211.38 48.52
22-01-2024 03:00:00 6.9 289 211.37 48.57
22-01-2024 04:00:00 6.92 28.9 211.4 485 —
22-01-2024 05:00:00
22-01-2024 06:00:00 6.9 28.9 2115 48.55 -
22-01-2024 07:00:00 6.9 28.9
22-01-2024 08:00:00 6.9
_22-01-2024 09:00:00 6.91
22-01-2024 10:00:00 6.91 28.9 2115 48.6
22-01-2024 11:00:00 6.91 289 |~ 21153 48.6
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22-01-2024 12:00:00 6.91 28.9 211.6 48.6
22-01-2024 13:00:00 6.91 28.9 211.52 48.6
22-01-2024 14:00:00 6.9 28.13 205.93 42.33
22-01-2024 15:00:00 6.87 25,5 186.61 26.87
22-01-2024 16:00:00 6.87 25.92 189.66 289
22-01-2024 17:00:00 6.87 26.83 196.17 36,75
22-01-2024 18:00:00 6.86 Nm.mm —— il
22-01-2024 19:00:00 6.85 29.96 NlIHm.N& 44.65
22-01-2024 20:00:00 687 | 2653 | 19413 | 3308 |
22-01-2024 21:00:00 6.86 26,22 192,02 319
22-01-2024 22:00:00 6.86 25.91 189.61 30.39
22-01-2024 23:00:00 6.86 254 | 185.86 _28.16
23-01-2024 00:00:00 686 2499 182.84 26.39
23-01-2024 01:00:00 6.87 26.72 195.08 36.13
23-01-2024 02:00:00 6.87 26.95 197.22 37.16
23-01-2024 03:00:00 6.88 28.9 2114 48.6
23-01-2024 04:00:00 6.89 28.9 211.59 48.7
23-01-2024 05:00:00 6.89 28.9 211.66 48.76
23-01-2024 06:00:00 6.89 28.93 211.77 48.87 .
23-01-2024 07:00:00 6.9 28.92 211.78 48.86
23-01-2024 08:00:00 6.9 28.9 211.6 48.8
23-01-2024 09:00:00 6.9 28.9 211,74 48.9
23-01-2024 10:00:00 6.91 28.93 211.74 48.9
23-01-2024 11:00:00 6.89 27.86 204.06 38.04
23-01-2024 12:00:00 6.87 27.98 | 20461 36.44
23-01-2024 13:00:00 688 | 2824 | 20654 | ey —
-01-2024 14: ;
23-01-2024 15:00:00 686 | 27,55 . 201.49 - .34.79. .}
23-01-2024 16:00:00 6.85 27.64
36.46
23-01-2024 19:00:00 6.85 .3 —
23-01-2024 20:00:00 6.85 24.89 y 182 | 25.38 |
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23-01-2024 21:00:00 6.86 24.65 180.37 26.05
23-01-2024 22:00:00 6.86 25.96 189.6 34.42
23-01-2024 23:00:00 6.87 25.22 184,53 36.33
24-01-2024 00:00:00 6.88 28.77 210.33 47.89
24-01-2024 01:00:00 6.88 28.8 210,94 48.29
24-01-2024 02:00:00 6.89 28.82 211 48,33
24-01-2024 03:00:00 6.9 28.9 211.33 48.57
24-01-2024 04:00:00 6.91 28.9 211.35 48.61
24-01-2024 05:00:00 6.91 28.9 211.46 48.66
24-01-2024 06:00:00 6.92 28.9 211.53 48.7
24-01-2024 07:00:00 6.92 28.9 211.57 48.7
24-01-2024 08:00:00 6.93 28.9 211.58 48.7
24-01-2024 09:00:00 6.93 28.9 211.55 48.71
24-01-2024 10:00:00 6.94 28.9 211.59 48.73
24-01-2024 11:00:00 6,95 28.9 211.55 48.75
24-01-2024 12:00:00 6.91 26.59 194.67 31.87
24-01-2024 13:00:00 6.91 26.7 195.2 30.9
24-01-2024 14:00:00 6.91 26.75 195.85 31.15
24-01-2024 15:00:00 6.9 26.74 195.77 31.09
24-01-2024 16:00:00 6.9 28.97 2121 41,55
24-01-2024 17:00:00 6.9 28.64 209.28 40.96
24-01-2024 18:00:00 6.89 29.24 213.84 43.68
24-01-2024 19:00:00 6.89 28.73 210.25 46.75
24-01-2024 20:00:00 6.89 27.42 200,57 40.6
24-01-2024 21:00:00 6.9 28.73 210.23 46.38
24-01-2024 22:00:00 6.9 29 211.97 47.89
24-01-2024 23:00:00 69 1 29 | 219143 _ 48
. *00: . P lw 29 212,17 48.05
25-01-2024 01:00:00 6.9 L 29 212.24 48.1
25-01-202402:00:00 | 692 | 29 2124 482
25-01-202403:00:00 |  6.93 29.1 213 48.7
25-01-2024 04:00:00 6.92 29.1 213.13 48.78
25-01-2024 05:00:00 6.92 29.19 213.29 48.84
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25-01-2024 06:00:00 6.92 29.18 2133 48.88
25-01-2024 07:00:00 6.92 29.2 2133 48.9
25-01-2024 08:00:00 6.92 29.16 213.32 48.9
25-01-2024 09:00:00 6.92 29.2 213.34 48.9
25-01-2024 10:00:00 6.93 29.2 21337 48.93
25-01-2024 11:00:00 6.93 29.2 2134 48.93
25-01-2024 12:00:00 6.94 29.2 213.35 48.9
25-01-2024 13:00:00 6.92 28.32 207.12 42.02
25-01-2024 14:00:00 6.9 26.48 193.8 29.63
25-01-2024 15:00:00 6.9 26.42 193.48 29.4
25-01-2024 16:00:00 6.89 26.5 193.6 29.5
25-01-2024 17:00:00 6.88 26.55 194.3 29.72
25-01-2024 18:00:00 6.87 25.8 189.9 27.2
25-01-2024 19:00:00 6.88 26.83 197.23 34.25
25-01-2024 20:00:00 6.88 —20.9-— 1 38245 -~ 25.25
25-01-2024 21:00:00 6.87 28.46 207.94 42.59
25-01-2024 22:00:00 6.88 29.23 213.91 48.26
25-01-2024 23:00:00 6.88 29.3 214.17 48.47
26-01-2024 00:00:00 6.89 29.3 214.55 48.72
26-01-2024 01:00:00 6.89 29.4 215.04 49.1
26-01-2024 02:00:00 6.89 29.4 215.1 49.13
26-01-2024 03:00:00 6.9 29.4 215.15 49.2
26-01-2024 04:00:00 6.9 29.4 215.22 49.22
26-01-2024 05:00:00 6.91 29.4 215.32 49.3
26-01-2024 06:00:00 6.92 29.4 215.3 49.25
26-01-2024 07:00:00 6.92 29.4 2153 49.3
26-01-2024 08:00:00 6.92 2942 | 2154 —.49.32
26-01-2024 09:00:00 6.92 294 2153 49.3
26-01-2024 10:00:00 6.93 29.42 215.36 49.34
26-01-2024 11:00:00 6.94 29.4 215.4 49.3
26-01-2024 12:00:00 6.95 29.4 215.3 49.3
26-01-2024 13:00:00 6.91 26.43 193.2 28.67
26-01-2024 14:00:00 6.91 26.07 190.67 27.23
uin, stansio
7
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26-01-2024 15:00:00 26.05 190.6 27.18
26-01-2024 16:00:00 26.2 191.73 27.8
26-01-2024 17:00:00 26.57 194.33 29.23
26-01-2024 18:00:00 S 224.77 48.7
26-01-2024 19:00:00 26.6 194.8 33
26-01-2024 20:00:00 28.6 209.25 41.83
26-01-2024 21:00:00 28.6 209.15 418 |
26-01-2024 22:00:00 28.43 208.06 41,1
26-01-2024 23:00:00 28 204.83 39.17

For Mesm Agro Foofis Pyl Lid
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Company Name Meem Agro Foods Pvt. Ltd
Station Name Effulent Treatment Plant
Parameter Name pH BOD COD TSS
Permissible Range 5.5-9.0 (pH) | 30 (Mg/1) | 250 (Mg/1) | 100 (Mg/1)
27-01-2024 11:55:00 7.23 19.16 150.95 28.64
27-01-2024 11:45:00 7.23 19.12 150.60 28.59
27-01-2024 11:35:00 7.23 19.09 150.40 28.56
27-01-2024 11:25:00 7.24 19.09 150.34 28.55
27-01-2024 11:15:00 7.23 19.05 150.06 28.50
27-01-2024 11:05:00 7.23 19.03 149.94 28.47
27-01-2024 10:55:00 7.24 18.98 149.53 28.41
27-01-2024 10:45:00 7.24 18.96 149.34 28.39
27-01-2024 10:35:00 7.24 18.91 148.90 28.31
27-01-2024 10:25:00 7.26 18.83 148.33 28.21
27-01-2024 10:15:00 7.24 18.80 148.09 28.17
27-01-2024 10:05:00 7.24 18.76 147.84 28.10
27-01-2024 9:55:00 7.24 18.76 147.77 28.09
27-01-2024 9:45:00 7.24 18.72 147.49 28.05
27-01-2024 9:35:00 7.24 18.68 147.15 27.99
27-01-2024 8:36:00 7.25 18.62 146.75 27.91
27-01-2024 8:26:00 7.25 18.61 146.63 27.90
27-01-2024 8:16:00 7.25 18.60 146.53 27.89
27-01-2024 8:06:00 7.25 18.59 146.48 27.88
27-01-2024 7:56:00 7.25 18.56 146.23 27.84
27-01-2024 7:46:00 7.26 18.57 146.31 27.84
27-01-2024 7:36:00 7.26 18.55 146.16 27.82
27-01-2024 7:26:00 7.26 18.53 145.99 27.79
27-01-2024 7:16:00 7.26 18.51 145.85 27.75
27-01-2024 7:06:00 7.26 18.48 145.57 27.72
27-01-2024 6:56:00 7.26 18.45 145.34 27.68
27-01-2024 6:34:00 7.26 18.39 144.89 27.57
27-01-2024 6:24:00 7.27 18.37 144.73 27.55
27-01-2024 5:46:00 7.27 18.28 144.06 27.43
27-01-2024 5:36:00 7.27 18.28 144.05 27.41
27-01-2024 5:26:00 7.27 18.25 143.82 27.37
27-01-2024 5:16:00 7.28 18.24 143.77 27.36
27-01-2024 5:06:00 7.28 18.24 143.74 27.36
27-01-2024 4:56:00 7.28 18.18 143.28 27.29
27-01-2024 4:46:00 7.29 18.18 143.32 27.26
27-01-2024 4:36:00 7.29 18.19 143.38 27.25
27-01-2024 4:26:00 7.29 18.18 143.30 27.24
27-01-2024 4:16:00 7.30 18.15 143.04 27.21
27-01-2024 4:06:00 7.30 18.13 142.86 27.17
27-01-2024 3:56:00 7.31 18.09 142.56 27.12
27-01-2024 3:46:00 7.31 13.06 142.38 27.09
27-01-2024 3:36:00 7.32 18.15 143.25 27.24
27-01-2024 3:26:00 7.32 18.36 144.68 27.63
5 Meem Agro Foogy Pvl. Lid
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27-01-2024 3:16:00 7.33 18.31 144.28 27.55
27-01-2024 3:06:00 7.34 18.23 143.60 27.44
27-01-2024 2:56:00 7.34 18.14 142.92 27.33
27-01-2024 2:46:00 7.35 18.06 142.32 27.24
27-01-2024 2:36:00 7.36 17.96 141.52 27.14
27-01-2024 2:26:00 7.37 17.87 140.84 27.05
27-01-2024 2:16:00 7.38 17.77 140.01 26.92
27-01-2024 2:06:00 7.40 17.64 139.01 26.81
27-01-2024 1:56:00 7.41 17.49 137.81 26.65
27-01-2024 1:46:00 7.43 17.37 136.88 26.55
27-01-2024 1:36:00 7.45 17.23 135.77 26.40
27-01-2024 1:26:00 7.48 17.10 134.79 26.26
27-01-2024 1:16:00 7.53 17.07 134.71 26.26
27-01-2024 1:06:00 7.59 17.51 138.10 26.65
27-01-2024 12:56:00 7.62 17.50 137.95 26.59
27-01-2024 12:46:00 7.67 17.47 137.92 26.52
27-01-2024 12:36:00 7.80 18.31 146.73 27.57
27-01-2024 12:26:00 6.64 24.38 191.69 35.30
27-01-2024 12:16:00 6.64 24.33 191.32 35.21
27-01-2024 12:06:00 6.64 24.20 190.24 35.18
27-01-2024 11:56:00 6.64 24.07 189.26 35.10
27-01-2024 11:46:00 6.64 24.01 188.80 35.03
27-01-2024 11:27:00 6.64 23.78 187.00 34.72
27-01-2024 11:17:00 6.65 23.65 185.99 34.56
27-01-2024 11:07:00 6.65 23.60 185.65 34.49
27-01-2024 10:57:00 6.65 23.57 185.32 34.43
27-01-2024 10:47:00 6.65 23.46 184.46 34.29
27-01-2024 10:37:00 6.65 23.35 183.69 34.15
27-01-2024 10:27:00 6.65 23.47 184.79 34.26
27-01-2024 10:17:00 6.65 23.63 185.87 34.43
27-01-2024 10:07:00 6.66 23.63 185.83 34.41
27-01-2024 9:57:00 6.65 23.62 185.79 34.36
27-01-2024 9:47:00 6.65 23.56 185.30 34.29
27-01-2024 9:37:00 6.65 23.52 184.95 34.24
27-01-2024 9:27.00 6.65 23.45 184.41 34.15
27-01-2024 9:17:00 6.65 23.38 183.92 34.07
27-01-2024 9:07:00 6.66 23.35 183.64 34.05
27-01-2024 8:57:00 6.65 23.30 183.22 33.97
27-01-2024 8:47:00 6.65 23.30 183.25 33.97
27-01-2024 8:37:00 6.65 23.21 182.55 33.87
27-01-2024 8:27:00 6.65 23.05 181.26 33.69
27-01-2024 8:17:00 6.65 22.96 180.55 33.59
27-01-2024 5:44:00 6.64 21.87 172.10 32.13
27-01-2024 5:34:00 6.64 21.84 171.86 32,11
27-01-2024 5:24:00 6.64 21.78 171.38 32.03
27-01-2024 5:14:00 6.64 21.69 170.67 31.95
27-01-2024 5:04:00 6.64 n 21.64 170.27 31.88
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27-01-2024 4:54:00 6.64 21.55 169.54 31.79
27-01-2024 4:44.00 6.64 21.45 168.83 31.67
27-01-2024 4:34:00 6.63 21.41 168.52 31.62
27-01-2024 4:24:00 6.63 2141 168.47 31.61
27-01-2024 4:14:00 6.63 21.32 167.78 31.52
27-01-2024 4:04:00 6.63 21.26 167.36 31.41
27-01-2024 3:54:00 6.63 21.26 167.28 31.39
27-01-2024 3:44:00 6.63 21.16 166.55 31.26
27-01-2024 3:34:00 6.63 21.13 166.33 31.22
27-01-2024 3:24:00 6.63 21.09 166.00 31.17
27-01-2024 3:14:00 6.63 21.04 165.58 31.11
27-01-2024 3:04:00 6.63 20.99 165.22 31.04
27-01-2024 2:54:00 6.63 20.94 164.80 30.98
27-01-2024 2:44:00 6.63 20.90 164.53 30.94
27-01-2024 2:34:00 6.63 20.88 164.38 30.91
27-01-2024 2:24:00 6.63 20.84 164.00 30.83
27-01-2024 2:14:00 6.63 20.75 163.33 30.74
27-01-2024 2:04:00 6.63 20.72 163.09 30.70
27-01-2024 1:54:00 6.63 20.66 162.63 30.61
27-01-2024 1:44:00 6.63 20.65 162.50 30.58
27-01-2024 1:34:00 6.63 20.57 161.90 30.48
27-01-2024 1:24:00 6.63 20.51 161.48 30.39
27-01-2024 1:14:00 6.63 20.45 160.95 30.31
27-01-2024 1:04:00 6.63 20.36 160.27 30.20
27-01-2024 12:54:00 6.62 20.30 159.85 30.12
27-01-2024 12:44:00 6.62 20.32 160.00 30.15
27-01-2024 12:34:00 6.62 20.29 159.77 30.07
27-01-2024 12:24:00 6.62 20,23 159.29 30.01
27-01-2024 12:14:00 6.62 20.17 158.82 29.93
27-01-2024 12:04:00 6.62 20.09 158.17 29.84

Auth, Fignalor
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Newcon Consultants & Laboratories

(GOVERNMENT APPROVED TESTING LAROR ATORIES)
An IS0 9001 : 2018, 150 i 2015, 1SO 45001 ; 2018 Certified Laboratory

- TESTREPORT
= REPORT No, NCL/ED-017/21/05/24

m
® and Address of Customer MW/S MEEM AGRQ FOODS PVT. LTD,
Unit-923-1005, Kandhia Road, Kalrana, District-Shamli {U.P.} India

Page No.: 1 of 1

DATE OF REPORT :25/05/2024

2
s SAMPLING DETAILS
Smple Name : EFFLUENT WATER
Analysis Start Date : 21/05/2024 Analysis End Date + 2BI05/2004
ate of Sampling : 20/05/2024 Sample 1D No, : NCL/ED-017/21/06/24
Time of Sampling 3 Sample Recelpt Date ;210512024
Sampling Done By : Customer Environmental Condition - 2549°C
Sampla Desuipl!on : EFFLUENT WATER AFTER TREATMENT
Sampling Location + ETP OUTLET
. Sampling Protosal 1 1S 117614 (P-1) Sample Quantity T 2Ltr
Patking Condition : ‘Sealed Packing ¢ PVC CANE
TEST RESULT
S.No. Test Parametors Unit Test Method Results | Spacification As per Cpcé“‘
(Max.)
=y pes |
Inland Public Sewer |
Surface
Water <|
pH - IS ;3025 (P-11) 7.38 5.5-8.0 5590 |
2 |Total Suspendad Solids (TS8) malk, 1S : 3025 (P-17) 42 100 500 |
3 [Bio Chemical Oxygen Demand (3 mg/L IS : 3025 (P-44) 26 30 350 }
Days at 27°C) |
4 [Chemical Oxygen Demand (COD) mgiL APHA-5220 B 130 250 Not Specifed |
5 |Oli&Graase mg/L IS ; 3025 (P-239) BOL(DL-1.0) 10 20 ]
***End of Report+** :

Remarks: BDL=Below Detection Limit.

ED-017/21/05/244

1. The tes report refers only to the particutar sample/s submitted fo testng and listed parameters.
2.Endorsement of the same s nelther Inferred nor Implied, ol
a.ummwmw.m e of all nformatic mm p) iﬁm
; ﬁﬁf&"ﬁ;b&mmﬂmmuhm Ithout prior permissic the Managing Partner, Al disputes sublect to Ghaziabad Jurlsdiction.
Laboratory : A-1/156, Sector-17, (Swah 1d) Kavi Nagar Industial Area, GHAZABAD - 201 002 (UP)
ory Mobile ; ;

| Website : www.newconlab.in
newconlabfinance@gmail.com

-




e REGIONAL LABORATORY MuzaffarNagar
m UTTAR PRADESH POLLUTION CONTROL BOARD
?%?Fr'ﬁ% Kamal Cinema Building,Railway Road, Muzaffarnagar

TEST REPORT: WASTE WATER LABORATORY

Ref No: 28413969/ MuzaffarNagar/2024 Date:28/09/2024
1- Name of Industry: MEEM AGRO FOODS PVT LTD, 993 to 1005, Kandhla Road, Kairana, Shamli ,SHAMLI,247774
2- Address of Industry: 993 to 1005, Kandhla Road, Kairana, Shamli ,SHAMLI,247774

3- District: Shamli

4- Description about sampling point: Final Outlet Discharge of E.T.P.

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: (1)Imraan Ali; Environment Engineer (2)Maneesh Kumar; J.R.F

7- Colour and Odour: Colourless Odourfree

8- Quantity and Packing: 2.0 Ltrs PVC

9- Date of Sample Collection: 20/09/2024

10- Analyis Indented by: RO MuzaffarNagar

11- Date of sample receipt in Lab: 20/09/2024

Parameter/Method Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 73 7.0-8.5 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/1 20 50 10-20000 mg/1
D Total Suspended Solids dried at 103-
105 °C 2023
Dissolved Solids, APHA 24th Ed. 2540 C mg/1 1248 2000 10- 50000 mg/1
Total Dissolved Solids dried at 180 °C
2023
Total Solids, APHA 24th Ed.2540 B: mg/l 1268 Not Specified 10- 50000 mg/1
2023
BOD, APHA 24th Ed. 3 day 27 °C IS mg/1 19.0 30 1.0 -50000 mg/1
3025 (Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/1 144 250 5.0 -100000 mg/1
Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI). The Environment (Protection) Rules,1986
source: www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose

*Non-NABL Parameters.

Note : 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory. 3. The test report pertains to the sample as

received in Lab.

Remark: NA
Analysed by-
[Diwakar Dev Gahlot(JRF)]
. 1 Digitally signed
Authorized by A N k|t by Arki: Singh
o Date: 2024.09.28
Regional Officer

1 of Page 3
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_ ITS TESTING LABORATORY PRIVATE LIMITED 4%

3 (M)

Laboratory: A-114, Sector- ; Al )3

% P oy 2,015 or-80, Phase-Il Noida, Gautam Budh Nagar - 201305, (U.P.) N/
Webslte: wwmiiisiabil ,1S0 14001:2015 & ISO 45001:2018 Certified Laboratory) =

IS Lty e: www.itslab.in, Email: itirclab@gmail.com, info@itslab.in, contact@itslab.in reme

+91 9911659800, 9305780312, 09958849764

TEST REPORT

Water Sample Analysis
Report Code-W-040924-92 Issue Date: 07/09//2024

Issue To: M/S. MEEM AGRO FOODS PVT LTD
KANDHIA ROAD, KAIRANA, DISTT-SHAMLI (U.P) INDIA

SAMPLING & ANALYSIS DATA

Sample Description Ground Water Sample
Sample Drawn On : 04/09/2024
Sample Drawn By . Mr. Prakash Sahu (ITS Representative)
Sampling Plan &Procedure . 1S:17614 (Part-1):2021
Sample Quantity . 2.0 Liter in Pet Bottle
Sample Received On . 04/09/2024
Analysis Duration : 04/09/2024 To 07/09/2024
TEST RESULTS
Chemical Analysis
S. No. | Parameter Test Method Results Units | Requirement Permissible Limit in
(Acceptable absence of alternate
Limit source
1 H 1S:3025(Part-11 7.34 - 6.5—8.5 -
2: Colour 1S:3025(Part-4 <5.0 Hazen 5 15
3. Turbidi 1S:3025(Part-10 <1.0 NTU 1 5
4. Total Hardness 1S:3025(Part-21) 162 mg/1 200 600
as CaCO3
5. Chloride(as C1) 1S:3025(Part-32) 86.5 mg/l 250 1000
6. Calcium (as Ca) 1S: 3025 (P- 40 36.07 mg/l 75 200
Ts Iron (as Fe) 1S:3025(Part-53) 0.096 mg/l 1.0 -
3. | Nitrate (as NO3) | 1S:3025 (P-34) 209 | mg/l 45 | NoRelaxation ﬂ
9. Total Dissolved Solid l 1S:3025(Part-16) 388 mg/l 500 B 2000
10. | Alkalinity (as CaCO;)_DS_:3025 (P-23) 170 mg/l 200 \ 600
11. | Fluoride (as F) | 1S: 3025 (P- 60) 0.32 mg/l 1.0 | 1.5
12. | Sulphate (as SOs) [ 1S:3025 (P-24) [ 249 | mo/l 200 400
h 13. | Magnesium (as Mg) | 1S:3025 (P-46) [ 1750 | me/l 30 | 100

Microbiological Analysis

Parameter Test Method Results Required as per IS-
7 10500:2018
[ 1 | Escherichia coli 1S-15185:2016 Absent * Absent/100ml
[:2. | Coliform Bacteria 1S-15185:2016 | Absent
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